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At this stage Shri Kaushalendra Kumar and some other hon. Members
came and stood on the floor near the Table.

... (Tagm)
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MADAM SPEAKER: The House stands adjourned to meet at 1200 hours.

1101 % hrs

The Lok Sabha then adjourned
till Twelve of the Clock.

10
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12.00 hrs

The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)

PAPERS LAID ON THE TABLE

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI
VIRBHADRA SINGH): I beg to lay on the Table:

(1)

)

3)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Entrepreneurship, Guwahati, for the year 2010-2011,
along with Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Entrepreneurship,
Guwahati, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(Placed in Library, See No. LT 6234/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute for Micro, Small and Medium Enterprises, Hyderabad,
for the year 2010-2011, along with Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute for Micro, Small and

Medium Enterprises, Hyderabad, for the year 2010-2011.

(4) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (3) above.

(Placed in Library, See No. LT 6235/15/12)
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THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRI PRAFUL PATEL): I beg to lay on the Table:

(1)

)

3)

A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 619A of the Companies Act, 1956:-

(2)

(b)

(1) Statement regarding Review by the Government of the
working of the Instrumentation Limited, Kota, for the year 2010-
2011.

(i1)  Annual Report of the Instrumentation Limited, Kota, for the
year 2010-2011, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 6236/15/12)

(1) Statement regarding Review by the Government of the
working of the Hindustan Photo Films Manufacturing Company
Limited, Ootacamund, for the year 2010-2011.

(i)  Annual Report of the Hindustan Photo Films Manufacturing
Company Limited, Ootacamund, for the year 2010-2011, alongwith
Audited Accounts and comments of the Comptroller and Auditor

General thereon.

Two statements (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 6237/15/12)

A copy of the Public Enterprises Survey, 2010-2011 (Volume I & 1)

(Hindi and English versions).

(Placed in Library, See No. LT 6238/15/12)
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THE MINISTER OF LAW AND JUSTICE AND MINISTER OF MINORITY
AFFAIRS (SHRI SALMAN KHURSHEED): I beg to lay on the Table a copy of
the Detailed Demands for Grants (Hindi and English versions) of the Ministry of
Law and Justice for the year 2012-2013.

(Placed in Library, See No. LT 6239/15/12)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF
DRINKING WATER AND SANITATION (SHRI JAIRAM RAMESH): I beg to
lay on the Table a copy of the Outcome Budget (Hindi and English versions) of
the Department of Rural Development, Ministry of Rural Development for the
year 2012-2013.

(Placed in Library, See No. LT 6240/15/12)

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND
PROGRAMME IMPLEMENTATION AND MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI SRIKANT JENA): I
beg to lay on the Table a copy each of the following papers (Hindi and English
versions):-
(1)  Detailed Demands for Grants of the Ministry of Statistics and Programme
Implementation for the year 2012-2013.

(Placed in Library, See No. LT 6241/15/12)

(2) Outcome Budget of the Ministry of Statistics and Programme
Implementation for the year 2012-2013.
(Placed in Library, See No. LT 6242/15/12)

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND
PROGRAMME IMPLEMENTATION AND MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI SRIKANT JENA):
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On behalf of Shri Paban Singh Ghatowar, I beg to lay on the Table a copy each of

the following statements (Hindi and English versions) showing Action Taken by

the Government on the assurances, promises and undertakings given by the

Ministers during various sessions of Fourteenth and Fifteenth Lok Sabha:-

FOURTEENTH LOK SABHA

1. Statement No. XXVII

2. Statement No.

3. Statement No.

4, Statement No.

5. Statement No.

6. Statement No.

7. Statement No.

&. Statement No.

9. Statement No.

XXIV

XXII

XXII

XX

XIX

XIX

XVII

XVI

Fourth Session, 2005
(Placed in Library, See No. LT 6243/15/12)

Fifth Session, 2005
(Placed in Library, See No. LT 6244/15/12)

Sixth Session, 2005
(Placed in Library, See No. LT 6245/15/12)

Seventh Session, 2006
(Placed in Library, See No. LT 6246/15/12)

Eighth Session, 2006
(Placed in Library, See No. LT 6247/15/12)

Ninth Session,2006
(Placed in Library, See No. LT 6248/15/12)

Tenth Session, 2007
(Placed in Library, See No. LT 6249/15/12)

Eleventh Session, 2007
(Placed in Library, See No. LT 6250/15/12)

Twelfth Session, 2007
(Placed in Library, See No. LT 6251/15/12)
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10.

11.

12.

15

Statement No. XIV Thirteenth Session, 2008
(Placed in Library, See No. LT 6252/15/12)

Statement No. XII Fourteenth Session, 2008
(Placed in Library, See No. LT 6253/15/12)

Statement No. XI Fifteenth Session, 2009
(Placed in Library, See No. LT 6254/15/12)

FIFTEENTH LOK SABHA

13. Statement No. X Second Session, 2009
(Placed in Library, See No. LT 6255/15/12)

14. Statement No. VIII Third Session, 2009
(Placed in Library, See No. LT 6256/15/12)

15. Statement No. VIII Fourth Session, 2010
(Placed in Library, See No. LT 6257/15/12)

16. Statement No. V Fifth Session, 2010
(Placed in Library, See No. LT 6258/15/12)

17. Statement No. IV Sixth Session, 2010
(Placed in Library, See No. LT 6259/15/12)

18. Statement No. III Seventh Session, 2011
(Placed in Library, See No. LT 6260/15/12)

19. Statement No. II Eighth Session, 2011
(Placed in Library, See No. LT 6261/15/12)
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20. Statement No. I Ninth Session,2011
(Placed in Library, See No. LT 6262/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS (SHRI R.P.N. SINGH): I beg to lay on the Table a copy
each of the following papers (Hindi and English versions):-
(1)  Detailed Demands for Grants of the Ministry of Petroleum and Natural Gas
for the year 2012-2013.
(Placed in Library, See No. LT 6263/15/12)

(2)  Detailed Demands for Grants of the Ministry of Corporate Affairs for the
year 2012-2013.
(Placed in Library, See No. LT 6264/15/12)

(3)  Outcome Budget of the Ministry of Petroleum and Natural Gas for the year
2012-2013.
(Placed in Library, See No. LT 6265/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES

AND MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS

(SHRI VINCENT H. PALA): I beg to lay on the Table:-

(1 @O A copy of the Annual Report (Hindi and English versions) of the
Maulana Azad Education Foundation, New Delhi, for the year 2010-2011.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Maulana Azad Education Foundation, New Delhi, for the year 2010-2011,
together with Audit Report thereon.
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(11)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Maulana Azad Education Foundation,
New Delhi, for the year 2010-2011.
(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(Placed in Library, See No. LT 6266/15/12)

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): I beg to lay on
the Table a copy each of the following papers (Hindi and English versions):
(1) Detailed Demands for Grants of the Ministry of Finance for the year
2012-2013.

(Placed in Library, See No. LT 6232/15/12)

(1))  Outcome Budget of the Ministry of Finance for the year 2012-2013.
(Placed in Library, See No. LT 6233/15/12)



22.03.2012 18

12.01 hrs.

STANDING COMMITTEE ON RURAL DEVELOPMENT
23"to 26™ Reports
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12.02 hrs.

STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the 10"
Report of the Standing Committee on Water Resources on ‘Augmentation
of Depleted Ground Water Level, Sustainable Development, Conservation,
Management, use of Ground Water and Prevention of Water Pollution,’
pertaining to the Ministry of Water Resources®

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Madam, I beg to
lay a statement on the status of implementation of the recommendations contained
in the 10™ Report of the Standing Committee on Water Resources. As per
Direction issued by the Hon. Speaker in pursuance of the Rules of Procedure and
Conduct of Business in Lok Sabha, the Standing Committee concerning the
Ministry of Water Resources presented to the Lok Sabha on the 30" of August,
2011. The report relates to the augmentation of depleted ground water level,
sustainable development, conservation, management, use of ground water, and
prevention of water pollution.

Action Taken Notes on the recommendations/observations contained in the
above said report of the Standing Committee had been already sent to the
Committee. There were 23 recommendation paragraphs in this report containing
recommendations/observations made by the Committee where action was called
for on the part of the Government. These recommendations/observations mainly
related to the issues like augmentation of depleted ground water level, sustainable
development, conservation, management, use of ground water and prevention of
water pollution, etc.

Madam, because of the paucity of time, I would lay the statement on the

Table of the House and would request that it might be considered as read.

* Laid on the Table and also placed in Library, See No. LT 6267/15/12.
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(ii) Status of implementation of the recommendations contained in the 213"
Report of the Standing Committee on Science and Technology,
Environment and Forests on Demands for Grants (2010-11), pertaining to
the Ministry of Earth Sciences.”

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING, MINISTER
OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND
MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES (SHRI
ASHWANI KUMAR): Madam, I beg to lay a statement regarding the status of
implementation on the recommendations contained in the 213" Report of the
Department Related Parliamentary Standing Committee on Science and
Technology, Environment and Forests pertaining to the Ministry of Earth
Sciences.

The present status of implementation is as per the statement which is laid

on the Table of the House.

* Laid on the Table and also placed in Library, See No. LT 6268/15/12.
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12.04 hrs

MATTERS UNDER RULE 377"

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members, who have been permitted to raise matters under
Rule 377 today and are desirous of laying them, may personally hand over slips at
the Table of the House within twenty minutes.

Only those matters shall be treated as laid for which slips have been

received at the Table within the stipulated time. The rest will be treated as lapsed.

* Treated as laid on the Table.
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(1) Need to declare Agricultural College and Krishi Vigyan Kendra at
Chipilima, district Sambalpur, Odisha as a Central Agricultural University

SHRI AMARNATH PRADHAN (SAMBALPUR): Sambalpur my Parliamentary
Constituency is situated in the Western Odisha region in the state of Odisha. It is
the commercial hub and the industrial and educational Centre of the Western
Odisha region. It is well connected to the neighbouring states by road, rail and air.
The farmers of the Sambalpur district as well as the entire western Odisha region
would be benefited if the existing Agricutural College and the Krishi Vigyan
Kendra at Chipilima in the said district be declared as the Central Agricultural

University by the Central Government.
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(ii) Need to address the problems of teachers working in private educational
institutions in the country

SHRI P.T. THOMAS (IDUKKI): The private educational institutions (unaided
self — financing) are one of the major employers in the country. They are working
in a highly commercial manner and charging exorbitant amount as fees but paying
only a meager amount to the teachers and staff as remuneration. The service
conditions of teachers are also very pathetic. However, in many of the institutions
they are paying attractive amounts to these teachers as remuneration through
banks and collecting the substantial portion of it back as cash. This is only to
evade the regulations stipulated by the authorities. These teachers cannot raise any
dispute regarding their service conditions as they are adjusdged as not “workmen”
under the Industrial Disputes Act, 1947. They cannot also claim minimum wages
under the Minimum Wages Act. I request the attention of the Government to this
issue and take necessary actions to get justice to the thousands of teachers and

staff employed in private educational institutions.
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(iii))Need to open an Attestation Centre of Ministry of External Affairs at
Calicut, Kerala for the convenience of NRIs hailing from Kerala

SHRI M.K. RAGHAVAN (KOZHIKODE): More than 4 million Indians are
residing in the Gulf countries and out of this more than 60% of them are from
Kerala. At present the certificates and other documents are required to get attested
by the concerned Indian authorities including the MEA. The Kerala Government,
through NORKA, has opened three authentication centers at Thiruvananthapuram,
Ernakulam and Kozhikode to help the public. However, these are further required
to be attested by the MEA at New Delhi, Chennai or Goa. In order to help the
NRIs, it is suggested that one Attestation Centre under the MEA should be opened
in Kerala preferably at Calicut so that the majority of people working in the Gulf

countries can utilize the services conveniently.
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(iv) Need to change the parameters for sanction and selection of works under
the Pradhan Mantri Gram Sadak Yojana

SHRI PONNAM PRABHAKAR (KARIMNAGAR): I would like to draw kind
attention of the government regarding the need to sanction 187 works under the
Pradhan Mantri Gram Sadak Yojana in my Karimnagar Parliamentary
Constituency in Andhra Pradesh.

The scheme being implemented under Pradhan Mantri Gram Sadak Yojana
is a unique one but its implementation and adoption of parameters in sanctioning
and selection of the works needs overhaul. It is observed in the 11™ Five Year
Plan in Andhra Pradesh that the length of roads constructed is 9526 kms. and the
funds released is Rs.2463 crores and the expenditure incurred is Rs.2490 crores.
Even though there are lot of pending works need to be taken up, the Government
is not giving priority to Andhra Pradesh in taking up works compared to other
states for which the reasons are not known to the undersigned. My constituency
need to be included and should be given top priority as it has good marketing
centers and there is lot of inconvenience due to the bad roads in rural areas,
especially in my Karimnagar Constituency.

I, therefore, request the Hon’ble Minister for Rural Development to clear
the 187 works for about Rupees 218 crores in my Parliamentary Constituency on
utmost priority in the first year of 12 Five Year Plan period to fulfill the wishes

of the people of my Parliamentary Constituency.
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(v)Need to provide water for drinking and irrigation purposes from Narmada
Canal Project to villages in Barmer Parliamentary Constituency, Rajasthan

3t e AeR (TSHR):  TQT TR GRATSHT F IASRAT -9 DT ¥ Iga & 7 1996
H TP TS IR BT T ff | ORI 15T BT B ST & Bl greiR e aoeeiy &
g 3R T&l Ul BT A 3w gl THET TR URATTAT | A AHET & AR b 639 Tl
DI UISTd T PR U 108 Il bT RFarg Glaem Iuctay H=ars o o | {aE & gg
ASHAAT S W W gl s WHR F 97 2 6 qewr ot & dama afifa dige,
R  RIeRl § TSI Bl Ao aaR Siedl ¥ R $HRdls oy |

JFead fHar 1Y vd SWaa vard |l &1 39 IRATSHT § dchiad Sirel S|
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(vi) Need to connect Mavli junction to Marwar junction with broadgauge
railway line in Rajsamand Parliamentary Constituency, Rajasthan

it Mt g daEEa (IeH) @ STR-UREH! Yad & I WY Ald 9T &8 oA H
AIGell SR ¥ ARATS SiaR dd dad | HICHIS X s &9 §s @l Xod &I Afd &
TR WA A UREd @1 I 81 $dD qra[a Wl Adell § ARATS I bl Xl g Dl
SIS # URafid B B WPl T8 < O W& &l 5 XA 1S b1 qA&U B bl &l IS
&7 e gfe ¥ 9gd a9 @fia &3 21 31 & 9 a1fiie gfte & sy o, gRaree S
JAT ARG Sl S Ieq gRag AeReret €1 Ardell | ARATS AP DI XA o185 Dl TS |
e W <Rt Iowe a1l oRemE / fen Wuds @ A den amElke g |

HEAYUl JISRATT BT WA &3 SEYR, SR a2 IR & | ST Ae@yqul 8l S|
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(vii) Need to take necessary steps to establish world class Universities in the
country

DR. KIRIT PREMJIBHAI SOLANKI (AHMEDABAD WEST): The Government
of India has announced that they will be establishing Central Universities of world
class standards namely, “World Class University”. However, thereafter nothing
much has been heard regarding the parameter of setting up of world class
universities. The State Government of Gujarat has written a letter to the
Government of India on 28.05.2009 and reply is awaited from Government of
India.

The Government of India in its reply into Lok Sabha Unstarred Question
NO.2208 on 02.12.2009 has intimated that the Eleventh Plan envisaged
establishment of 14 universities including one in Gujarat, aiming at world class
standards. A concept note on the innovation universities has been prepared and
placed in the public domain for stake holder comments and responses have been

received from various quarters as inputs for finalizing the concept.
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(viii) Need to address the problem of floods and erosion in Assam

SHRI RAMEN DEKA (MANGALDOI): The flood in Assam during 2011
affected total population of 9,11,080 under 322 revenue circles of 12 districts of
Lakhimpur, Nagaon, Karbi Anglong, Sivsagar, Dhubri and Chirang. The worst-hit
districts were Dhemaji, Chirang, Kokarajhar. The floods have also damaged 43
embankments. During this flood periods number of bridges and roads got
damaged. The livestock and crop perished and destroyed during recurring floods
in Assam. After 64 years of independence in this scientific era successive
Governments in Centre & State failed to combat floods in Assam which creates
havoc every year.

The Central Government should come forward with long term and short-
term plan with scientific approach. I urge upon the Government to declare flood
and erosion in Assam as a National Disaster.

There is disturbing news that the water level of Brahmaputra comes down
heavily which is unprecedented. Perhaps this is due to diversion of water in great
bend of Brahmaputra in China. I urge upon the Central Government to clear the
position of Brahmaputra across the border. Central Government should come out
with a concrete plan for proper utilization of Brahmaputra water in power and
irrigation sector. Once again, I urge upon the Central Government to take urgent

steps to address the problem of flood and erosion in Assam.
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(ix) Need to include ‘cold wave’ and ‘frost’ in the list of natural calamities

2t T T ww@i (T&): 9 a9 ORI A HdeleR 3R Tl USH @ BRYT UG, ° T, A=l
@ B T4TE B TS 21 W AT &F gH § IR IR 3[BT TS E&d &) 39 a¥ sl a9
& 918 B B B AR a1 &, AT eMdelex & DHRU Y0 HAA 9915 8l T 3| &F &

™ N ™~ N . N ™ o LI aN [N C
[DATAT/HTHITST D /RTSTAIA D AT SR deldcey, AT HEHA] I feer q4ig E_Si RSN

BT T 3MDHeAT HRATHR [HAN DI A < DI AR DI g, IoRd fagm=mawr § 5 gfaferi

T M 59 94y § AT B 8T USH BRI Bl HI Bl ®, Afhd IORAN WRBGR Iad B
arel JhAT Dl Wepfereh MMual H A & BN & HRU $B W HA H AT AR BN
&l | ATST {4 B BTl =l & WRIE & | a9l | U dTel 3fepTal o (BT Pl 18 PR
f&ar Bl B BT sl Bel B & SR &9 8, ol $9 A8 Dl "eisl o fhar &l
HHR T K 8, IR U I THR $B W d A e gl fpam <o &1 wfosy € e
IIGIT & IDh! &I I SY, BT B AMQ | 3fehld T AT B aRE faerer 9 urel &l
ff THfae smueT # Wi FHRA B AN HIW! GHT J B O & T IORA WRBHR T W 59
9 H RT WRBR A T B 8, offp aft b WRbR 7 59 Ga9 H Bl oy a1 foram gl
I A AR ¥ INY 7 6 facer a ol 1 W wefoe smuar # e dRd g
ISR & BTl Bl Ied JaM b b oy Ry g St fhar iy |
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(x) Need to enhance the per-meal rate for students residing in residential
Jawahar Navodaya Vidyalayas in the country

st fAfae AR A (BfegR):  TaER TGy AUy 4RA WRPR gRI FaAfed Uh
IRUTTERTY Sarfie faemer & foRd  31edd= R dTel S99 80 Ufereid BI-BTAN Irfiad o
A B WS H Ivg g fF ome O JhR AEME a9 A1 IR 8§ 99 30 AR TdIad
el # sremgRa BrE/oE © foy uftmre i srE/oEr Jie wawen g g afdy
Igd & &4 gl 9fd eE/eE afime Wiem gg FeiRa It 920 Wy @ @iy wfafes ufa
BIA/BE IS 8] I AR ST 30 WAl 21 39T Bl HEMS & 4R § 30 WI¢ H U
/BT U6 T § U IR T1edl Ud & o Juadad Uieed o &1 QIR &) 69q
TE gl A A g P AR qaey fAenedi § SR B/l Bl ueiga uifted
Ao U BRM gq uioHTe ufa srE/eEn FaiRa i 920 FUT F 9e@R 1500 wAY AT
HES & AU [HAT S JAT WIS AHH Bl BN &R R IUAH DR B G Bl

S, a4 fqemery § Us-ured &) I8 BIE-BEe B WA Ui MeER A a6 |
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(xi) Need to provide complete information on the harmful ingredients and
effects of tobacco products to the consumers

St O . SR (WTEer): TP gReAT H aRdd H A SER @ $9H BI-id I S
I R Ay g9 ot & 9 €, ¥ 988 R I Bl Alfh g9l SR 37H
TR® BT & T8 afcth BN g3 HRIfAST B W T T 2| FaTd I8 O R WRBR
FH T TG BT 7 T T @ DIRG B SR B Dg TG MG AR
ROl TrTg eel S & fy <o § srbell faRiys wANTATAr €, Wfhd afeH 9H W
S AT ST SRS SMfeR &R &

Teh RUIE & IR U /A1l § IS &1 W Jexdl Ud W | Wi SA1ar urdn 11
2 IHE H S H Aol B 15 BOR BRIS 9 ST D e IR U HATAA HRIAR A WRBR
3T TRE D Yoob Al ©, $Id USHI Pl I8 Wl el qaqr ] Sl & b $7H WaRATD el
DI AT B 8, IReAT R Had 1 & IdEl (FEp § IR BT ©) fordl 5, Sl ATBID!
gl

3T WY WRPBR ¥ IMNY ¢ 6 AR ST R ! ©, A1 TEdHl DI gqD! Ifad
SR ST IRBR BT had & | sAD! oid & ol MaeTd AN -1 SI1Y, UTSh]
DI IT AMHA & TR AT VAT TS B Wb 8, Al WA < A TG Aled U AATAT
IATET RIS g Sy, RTAd UT8hi Td o & TaYdehi Dl AT ST b |
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(xi1) Need for proper maintenance of stations from Chennai beach to
Velacherry in Tamil Nadu

SHRI C. RAJENDRAN (CHENNAI SOUTH):I would like to raise the following
matter of urgent public importance under Rule 377.

Chennai is India’s fourth largest urban city. It has a well-established
railway network. But since it could not cater to the needs of the growing
population, Mass Rapid Transit System was planned and it was completed till
Velacherry. From Chennai beach up to Velacherry, it covers a distance of about
25 kms; and it has more than 15 railway stations in-between.

The sad story of MRTS is that none of the stations is maintained properly.
There is no cleanliness in and around the station areas; there is no water facility.
During some emergency situations, finding water in the station area is very
difficult. Even though the sations were constructed recently, those are in a
dilapidated condition. Basically, it lacks lighting facilities. One would find it
fearsome to enter the stations during nights, as they are completely dark.

This issue needs immediate attention of the Government. 1 request the
Hon’ble Railway Minister to look into this and see that the MRTS stations in

Chennai are maintained properly.
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(xii1) Need to protect the interests of people of West Bengal while making
Teesta water-sharing agreement with Bangladesh

SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): The West Bengal
has two parts. One is South Bengal and other is North Bengal which is most
backward. North Bengal’s economy depends on Agriculture. There is no
industry. North Bengal has 6 districts. There is a river name Teesta which
originates from Sikkim and flows between Silliguri, Jalpaiguri and also Rangpur
in Bangladesh and meets with Bay of Bengal. Much before the birth of
Bangladesh, responding the growing agitation for Teesta water for agriculture
benefit in North Bengal, Teesta Barrage project were taken up by the West Bengal
Government and the Planning Commission of India accorded its clearance on May
8" 1975. The work started in 1976 with a time frame upto 2015 for its
completion. Now, the Teesta Barrage has started to supply water for irrigation in
Jalpaiguri, Darjiling and Uttar Dinajpur districts. According to Internationl law,
Bangladesh would get the share of Teesta water. Bangladesh is our neighbour
country and we have good relations with Bangladesh. We are not opposed to our
Central Government making any legitimate gesture of generosity for the benefit of
the people of Bangladesh. If the water share is 48:52, then at least one crore
people of North Bengal would have to face starvation. So, I request the Central
Government, before taking a decision in this regard, the Government of West

Bengal and elected representatives of North Bengal region should be consulted.
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(xiv) Need to formulate development schemes under Integrated Action Plan
in consultation with the local Member of Parliament

SHRI AJAY KUMAR (JAMSHEDPUR): The integrated action plan finalization
of projects is being decided without a formal process of discussing with the local
MPs.

The projects are implemented without consulting elected representatives
but with whims and fancies of civil servants.

Unless the requirements of the people which are critical are not brought
forward, the impact of this programme will be minimal.

In my constituency, the major challenge is shortage of water for both
drinking and agriculture and roads. However, water project was not taken up but
anganwadis were built.

We need to focus on 2 or 3 major interventions only so that people benefit

and the left extremist problem is resolved.
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(xv)Need to accord approval to the schemes under Rajiv Gandhi Grameen
Vidyutikaran Yojana in Rajasthan

ST, fOASt ot Mon (Si): HRA WRBR GRT S, 2005 H Aol e YT fegiianvor
ST ARA B TS Y| 4 ATSHT BT e e ay 2011-12 b @4 Sifdefdipa el vd
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12.04 ' hrs.

RAILWAY BUDGET(2012-13)- GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT (RAILWAYS)- 2012-13
DEMANDS FOR SUPPLEMENTARY GRANTS (RAILWAYS)-2011-12
DEMANDS FOR EXCESS GRANTS (RAILWAYS)- 2009-10
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*SHRI K. SUGUMAR (POLLACHI): In connection with the Railway Budget
for the year 2012-13 presented by the Government, it is to bring to the kind notice
of the government that the entire state galjkt of Tamil Nadu is totally
disappointed with the way the Railway Budget neglected the State of Tamil Nadu.
As our Hon’ble Chief Minister Dr. Puratchi Thalaivi Amma said that the Railway
Budget does not adequately address the rail infrastructure needs to Tamil Nadu or
meet the specific requirements of the State. The State Government’s request for
18 new trains on specific tracks connecting important destinations has been
ignored. The 10 new trains that are to be introduced in the current year are not as
requested by Tamil Nadu. The requests for gauge conversion of six railway lines
and electrification of Villupuram-Katpadi section, creation of the Oragadam Rail
Link to Avadi to connect the two industrial hubs with State cooperation and
double laning of Villupuram-Tiruchi stretch have not been included in the budget.
Similarly, it is disappointing to note that there has been no announcement of a
dedicated freight corridor in the Southern Sector originating in Chennai. When
the scheme was announced in 2006 in the Eastern and Western sectors, the
Southern sector should have been included. Considering the importance of Tamil
Nadu as a manufacturing hub Chennai gets 18 additional suburban services against
75 sanctioned for Mumbai and 44 additional services and 50 new services for
Kolkata. Therefore, I urge upon the government to provide justice to the State of
Tamil Nadu as demanded by our Hon’ble Chief Minister, Dr. Puratchi Thalaivi
Amma.

While participating in the Railway Budget, I wish to take the privilege to
mention over here some of the demand concerning my parliamentary constituency.
The work on Palani to Polachi, Polachi to Palakkad and Polachi to Coimbatore of
gauge conversion was to be completed by 30.03.2012, but the way the work is
progressing I doubt it will take some more time inviting cost escalation. This is

one of the factors which the Railways are facing all over the country. There is a

" Speech was laid on the Table.
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growing demand for a halt station at Aachipatti i.e. Polachi (North) as the present
railway station is far away and the Aachipatti is a fast developing area with a
sizable population with a lot of commercial activities. There is also a growing
demand to set up stations at Kovilpalayam and Chettipalayam falling under
Palakkad Division of Southern Railway. There were stations at these places, but
cancelled before the guage conversion work. Similarly, there is also a demand to
set up a railway station at Thippampatti and Poolankanar falling under Madurai
Division of Southern Railway. Poolankanar be made as a station with facility for
freight movement as from here a lot of movement of cotton, vegetable takes place
and moverover there are many warehouses existing at this place. With this I
conclude my speech with a request that the Railway may please be kind enough
towards Tamil Nadu state and implement all those demands made by our Hon’ble

Chief Minister.
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*SHRI S. PAKKIRAPPA (RAICHUR) : I would like to express my views on
Railway Budget presented by the Hon’ble Railway Minister, Shri Dinesh Trivedi
for the year 2012-13.

First of all, I would like to express my deep concern about the steep
increase in the rail fares, which was announced in the current budget. This hike, I
should say, is a bolt to the common man who travel in the sleeper coaches and the
unreserved coaches. Even though there is a need to increase the passenger fares to
a minimum extent, the quantum of increase is very much high and it hurts the
common man very badly. Hence, I urge upon the Railway Minister to roll back
the heavily increased rail fare, especially in the sleeper class and second class
sitting passengers.

In this budget, the Hon’ble Minister has tried to address the needs of the
people of all sections of the society, but he has miserably failed to satisfy the
people of Karnataka. This Railway Budget has hardly considered the demands of
the people of Karnataka. 1 would like to bring to the notice of the Hon’ble
Railway Minister about the injustice done to Karnataka.

The upgradation of stations would provide safe drinking water, pay and use
toilets high-level platforms, better accessibility for the physically challenged
among many other facilities at these stations. The Hon’ble Minister has selected
84 stations as Adarsh Stations. But, I would like to mention that no station has
been selected from my Parliamentary Constituency, Raichur in the list, which, 1
feel, is the ill-treatment meted out to the people of Karnataka. I urge upon the
Hon’ble Minister to include stations as Adarsh Station in my Parliamentary
Constituency, Raichur, Karnataka.

During the last three years, the Railways have announced the upgradation
of stations as Adarsh Stations. I urge upon the Minister to see that the works on

the Adarsh Stations are taken up on top priority basis.

" Speech was laid on the Table.
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I would like to know from the Hon’ble Railway about the current status of
internet facility which was to be introduced in the Howrah Rajdhani Express. [
would also like to know from the Hon’ble Minister that whether this facility is
included in all the long distance trains, not only in Rajdhani, Shatabdi, Duronto
Express Trains but also in all the superfast long distance trains; and if not, the
reasons for the same and by what time all these trains would get internet facillity?

I would like to mention that the ongoing projects in Karnataka are not given
sufficient funds for immediate completion. If this is the case, what is the point in
announcing series of new railway projects? I really can’t understand the policy of
the Indian Railways? I urge upon the Hon’ble Minister to allocate more funds for
the ongoing projects in Karnataka for early completion, which will be of great help
to the people of Karnataka.

Now, I would like to bring the following demands of the people of my
Parliamentary Constituency, Raichur, Karnataka to the kind attention of the
Hon’ble Minister :-

(1) The running of Bangalore Rajdhani Express from Bangalore to Hazrat
Nizamuddin should be increased from 4 days to daily. I am given to
understand that this is not financially viable and will not meet the
Railway Board norms. I am surprised to mention here that whether the
Ministry considers only revenue aspects rather than passenger
amenitites. [ strongly demand that this Bangalore Rajdhani Express
should run daily for the convenience of the passengers.

(1) I demand that Train No.15015/15016 should be given a commercial halt
at Raichur as against the present technical halt for the benefit of the
passengers to board this train.

(iii) I would like to place the demand of providing one 2™ AC and one 3™
AC Coach in Rayalaseema Express (Hyderabad-Tirupati), which runs

via Raichur.
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A new railway line formation is being carried out from Munirabad-
Mehaboob Nagar line via Raichur. I would like to reiterate here that
with the completion of this line, a distance of nearly 20 kms. of journey
would be reduced from Hyderabad to either Hubli, Kolhapur or Vasco.
The work has not progressed upto the expected pace due to the
negligence on the part of concerned Railway authorities. Though the
State Government is supporting with the supporting staff, the work is
still running at snail’s pace. 1 would like to request the Railway
Ministry to allocate substantial funds of Rs.30 crores and to pull up the
concerned authorities for speedy completion of this project.

I would like to impress upon the Railways to allocate a sum of Rs.5
crores for early completion of the on-going Gadwal-Raichur railway
line which is near completion.

As regards the provision of rail connectivity from Raichur to
Ahmedabad, Jaipur and Jodhpur, the Hon’ble Minister is requested that
the trains running between Bangalore to Ahmedabad, Jodhpur be routed
through Guntakal, Raichur, Gulbarga and Sholapur. This would help in
providing direct train connectivity to the people of Hyderabad-
Karnataka region. This would not, however, cost any extra amount to
the Railway’s exchequer but would provide facilities to the so-called
backward region of the State.

I request the Hon’ble Minister to provide stoppage of Train Nos. 12429,
12430, 12591, 12592, 16613, 16614, 11043, 11044, 12735, 16381,
16382, 12627 and 12628 at Yadgir Railway Station which falls in my
Parliamentary Constituency. This will not cost anything on Railways’
exchequer but would facilitate the passengers of my Constituency with
the connectivity facilities.

I had already demanded that Graib Rath Express Train No.12535/12536

which runs between Secunderabad to Yeshwantpur may be extended
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upto Mysore. This would provide direct rail connectivity to the palace
city of Mysore. I urge upon the Hon’ble Railway Minister to consider
this request favourably.

It is earnestly demand introducing a new train link between Bangalore-
Gulbarga Intercity Express to meet the demand of the people of
Gulbarga, Yadgir and Raichur Districts. The present train facility from
Gulbarga is very scantly comparing to the demand of the people.

I would like to draw the kind attention of the Hon’ble Minister that there
has been large number of thefts and robberies taking place at Yadgir
Railway Station. In order to protect the stranded passengers at Yadgir
Railway Station. 1 request the Hon’ble Railway Minister to start a

Railway Protection Force outpost for the benefit of the passengers.

I urge upon the Hon’ble Railway Minister to consider the above mentioned

demands of the people of my Parliamentary Constituency, Raichur, Karnataka

which will go a long way in facilitating the people for their rail journeys.
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"RAJKUMARI RATNA SINGH (PRATAPGARH) : 1 may like to congratulate
the Hon’ble Minister of Railways for having presented a progressive and beautiful
budget which will not only generate the revenue but also improve the performance
of the railway department in near future.

Further, I may like to draw kind attention fo the Hon’ble Minister of
Railways towards the following works of my parliamentary constituency- District
Pratapgarh (UP) which are of utmost urgent nature for the welfare of the public of
this area as well as surrounding districts :

l. A new train from Pratapgarh via-Amethi-Raibareli-Kanpur to Pune
needs to be introduced.

2. A raillway gate needs to be installed between Jagesarganj-
Chilbila(912/2-3 gate no. 88C).

3. Work on ROB at Chilbila Crossing No.84-B which is in progress needs
to be expedited.

4. Halt/station at Neema/Gopalpur on the Varanasi-Lucknow via Sultanpur
line which travels about 20 kms. but there is no halt of station in this

entire area.

" Speech was laid on the Table.
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MADAM SPEAKER: Hon. Minister of Railways now. Nothing else will go on
record.
(Interruptions) ..."

THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): Madam, at the outset I
would like to express my heartfelt gratitude to the hon. Members who have
participated in the General Discussion on the Budget (Railways) 2012-13,
Demands for Grants on Account for 2012-13, Supplementary Demands for Grants
2011-12, and Demands for Excess Grants 2009-10.@

In these two-and-a-half days, more than 200 hon. Members from the two
Houses, cutting across party-lines have raised very pertinent issues about the
Railway Budget and the railway organization at large. The wisdom of the House,
as emanating from many of the senior Parliamentarians like Shri Arjun Charan
Sethi, Shrimati Sumitra Mahajan, Shri Rewati Raman Singh, Shri Inder Singh
Namdhari, Shri Dara Singh Chauhan, Shri Jagdambika Pal, Shri Kalyan Banerjee,
Shrimati Paramjit Kaur Gulshan, Shrimati Supriya Sule, Shri Dinesh Yadav, Shri
Bhujbal, Dr. Raghuvansh Prasad, Shri M.B. Rajesh, Yogi Aditya Nath, Shri Arjun
Meghwal, Shri Tufani Saroj, Shri Lalji Tandon, Shri Umashankar Singh, Janab
Shafiqur Rahman Barq, Shri P.C. Chacko, Chaudhary Lal Singh, Shri Madan Lal
Sharma and other eminent stalwarts, has made me so much wiser in just a few
days of my taking over.

Madam, I would like to assure the House that the points raised by the hon.
Members will receive my utmost attention and I will take appropriate action on
each one of them, wherever feasible.

My worthy leader, Kumari Mamata Banerjee gave Indian Railways a
roadmap through her Vision 2020 Document. She envisaged that the Indian
Railways will cater to the needs of the people across the country and across
income strata. The objective was to deepen and broaden the agenda of inclusive

growth. I salute the core objective underlined in her vision to take the Indian

* Not recorded.
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Railways on a new path of high growth. I am committed to continue the work on
the agenda.

I intend to galvanize efforts towards mopping up resources through other
measures to fill the gap created by providing the much needed relief to the aam
admi. 1 would like to assure all the hon. Members that I intend to launch an
aggressive drive to mop up resources through non-conventional means.

This would be achieved through PPP initiatives that are in the pipeline.
These would be given an increased thrust and taken forward on a fast track to
augment conventional methods of resource mobilization. I am also convinced that
advertising, as a source of earning, has not been fully exploited. Huge potential
exists due to the prominent locations where our stations are located. This would
allow me to meet the aspirations of the poor, whose reliance on the Indian
Railways as the most affordable and reliable form of travel is well-established.
There would be a focussed approach for utilizing the vacant land and air-space
available with the Railways, while fully complying with the norms laid down by
the Government.

The idea of an independent Railway Tariff Regulatory Authority was
proposed to be taken up for examination. The Railways are not like the telecom or
power sector where there are many competing agencies. Railways have always
determined the tariff structure on their own, judiciously balancing the needs and
aspirations of the aam admi. At the same time, the Railways’ developmental needs
have also been kept in mind. I see no reason as to why this time-tested system is
not continued. I, therefore, have decided to hold this proposal in abeyance.

The Vision 2020 Document envisages elimination of accidents on Indian
Railways in the next 10 years. Hon. Members would have noted that safety has
been provided a definite thrust. I would, from my side, assure this House that the
safety initiatives, already proposed would be implemented. All resources required
for the purpose would be mobilized and deployed. Hon. Members are aware that it

is accidents at unmanned level crossings that are the main cause for concern. Even
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though negligence is invariably on the part of the road-user, Railways feel duty
bound to address this issue pro-actively, to avoid the untold misery caused to
many families. Therefore, the commitment to eliminate the unmanned level
crossings in a focussed and time-bound manner would be pursued with vigour. E

I would also lay increased emphasis on filling up all posts in safety
categories, including the posts required for manning of level crossings. A strong
thrust would be given for modernisation of tracks, bridges, signalling and
telecommunication works, rolling stock and terminals. These would receive a
strong thrust to realise the vision of transforming IR into a technology friendly
modern organisation.

A large number of requests have been received from hon. Members for
introduction of new trains and for stoppages of trains. 1 fully appreciate and
respect the concern of hon. Members for the convenience of the people they
represent. As Members are aware, | have assumed charge only recently and I
would be able to respond to all such demands in due course of time taking into
account the constraints and possibilities. 1 am, however, happy to state that
progressive augmentation of infrastructure facilities is helping the Railways in
introduction of new passenger carrying trains. [ am happy to inform the House
that continuing with the good performance achieved in 2010-11, Railways are
adding 725 kilometres of new line in the current year. In addition, 825 kilometres
of gauge conversion and 750 kilometres of doubling are being completed. All
proposals of Road Over Bridges and Road Under Bridges for which cost sharing
consent of State Governments have been received are proposed for inclusion in the
Works Programme.

I would also like to inform this august House that I am also pursuing the
inclusion of four critical projects as National Projects. These projects are:

1. Jammu-Poonch New Line (Jammu and Kashmir)
2. Bilaspur-Manali-Leh New Line (Himachal Pradesh)
3. Tanakpur-Bageshwar New Line (Uttarakhand)
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4. Rupai-Parshuram Kund New Line (North East Region)

It was proposed, a commitment was also made, to have a wagon factory in
Kalahandi. In the Budget speech it was mentioned that the Chief Minister of
Odisha has desired to set up this wagon factory in Ganjam instead of Kalahandi. I
can assure the House that if land is available in Kalahandi, we will go according to
our Budget commitment.... (Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) ... ~
SHRI MUKUL ROY: It is important that Railways run passenger and freight
trains efficiently and economically and, most importantly, safely. However, I
assure that each of the suggestion made by hon. Members will be examined by the
Railways and all possible steps would be taken to accommodate the feasible
demands.

Some of the hon. Members have expressed deep anguish at the standard of
cleanliness at the stations and in the trains, condition of bed rolls and linen etc.
The hygiene standards prevalent in catering have also been a reason for concern. |
would like to assure this august House that cleanliness and hygiene would be my
most important agenda after safety. I would personally look into the efficacy of
inspections carried out by Railway officers and results of such monitoring.

Members have pointed out cases of poor quality of food being served in
trains. I would like to inform the House that the core catering activity is slowly
regaining its feet under the new Catering Policy announced recently. [ am
confident that the monitoring envisaged under the Zonal and Divisional control
would streamline the supervision process and eliminate any shortcomings. India is
a vast country having diverse culinary variety. We should be proud that Indian
food has come to acquire world wide popularity. I am committed to improvement

of standards and quality of catering in Railways on the strength of local talent and

* Not recorded.
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expertise, by suitably revamping the existing systems. I, therefore, believe that
there 1s no need to look for expertise beyond our borders.

It has been mentioned that recruitment of more than one lakh persons would
be made during 2012-13. One of the hon. Members had made a mention of
backlog vacancies of loco pilots. I would like to assure the House that the process
of filling up of these vacancies is already on. In fact, we also aim to wipe out all
the backlog vacancies for weaker sections of the society, including those of the
physically challenged. E

Madam, I am sure that all hon. Members would agree that the present
structure of the Railway Board represents functional expertise, experience and
wealth of knowledge. In view of this, there does not appear to be any reason for
expanding the Board further, at this stage, to create the positions of Member
PPP/Marketing and Member Safety/Research.

Madam, many of the hon. Members has expressed anguish over the hike in
passenger fares that would impact the ‘aam aadmi’. The concern for the poor man
is overriding, even if this means biting another bullet, though of a different kind.
The impact of the fare hike on the ‘aam aadmi’ is huge. The proposal to increase
fares by two paise, three paise and five paise per kilometre in Second and Sleeper
Class is, in effect, a huge drain on the pockets of the masses. Similarly, the
increase in fares in AC Chair Car and AC 3 Tier classes, which is now being
patronised by the middle class, is also quite severe. I intend to give relief to the
already over-burdened common man by not effecting any increase, in its’ entirety,
in these classes.

Madam Speaker, the ‘On Account’ Demand for Grants cover expenditure
for first two months amounting to Rs. 41,834 crore and represent about one-sixth
of the total estimated expenditure under each Demand. However, higher
requirements are included for Demand 9 and 16 (Capital Fund) to meet the lease
payment liability to IRFC as the payments are made in two instalments, the first in

April itself.
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The Supplementary Demands for Grants of Rs. 7,771 crore for the current
year are being obtained primarily to meet higher expenditure on staff costs, fuel
and pension liabilities and to account for the loan of Rs. 3,000 crore extended by
the Ministry of Finance. Further, Demands for Excess Grants for 2009-10 of Rs.
1,923 crore are also sought.

With this, I request the august House to approve the ‘On Account’
Demands for Grants for 2012-13, Supplementary Demands for Grants 2011-12,
Demands for Excess Grants, 2009-10 and the related Appropriation Bills. T also
request the House to approve the proposal relating to implementation of
recommendations of the Railway Convention Committee on rates and other

ancillary matters on Dividend.
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MADAM SPEAKER: I shall now put the Demands for Grants on Account
(Railways) for 2012-13 to the vote of the House.

The question is:

“That the respective sums not exceeding the amounts shown in the
third column of the Order Paper be granted to the President of India,
out of the Consolidated Fund of India, on account, for or towards
defraying the charges during the year ending the 31% day of March,
2013 in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 16.”

The motion was adopted.

DEMANDS LIST :
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MADAM SPEAKER: I shall now put the Supplementary Demands for Grants
(Railways) for 2011-12 to the vote of the House.

The question is:

“That the supplementary sums not exceeding the amounts shown in
the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to defray the charges
that will come in course of payment during the year ending the 31%
day of March, 2012 in respect of the heads of Demands entered in
the second column thereof against Demand Nos. 6, 8 to 13 and 16.”

The motion was adopted.

DEMANDS LIST :
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MADAM SPEAKER: I shall now put the Demands for Excess Grants (Railways)
for 2009-2010 to the vote of the House.
The question is:

“That the respective excess sums not exceeding the amounts shown
in the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to make good the
excess on the respective grants during the year ended on the 31* day
of March, 2010, in respect of the heads of Demands entered in the
second column thereof against Demand Nos. 4 to 6, 8, 9, 12, 13 and
15.”

The motion was adopted.

DEMANDS LIST :
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12.21 hrs

APPROPRIATION (RAILWAYS) VOTE ON ACCOUNT BILL, 2012°

MADAM SPEAKER: Now, the House will take up Item Nos. 18 and 19 together.
THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): I beg to move for
leave to introduce a Bill to provide for the withdrawal of certain sums from and
out of the Consolidated Fund of India for the services of a part of the financial
year 2012-13 for the purposes of Railways.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
withdrawal of certain sums from and out of the Consolidated Fund
of India for the services of a part of the financial year 2012-13 for
the purposes of Railways.”

The motion was adopted.
SHRI MUKUL ROY: I introduce** the Bill.
MADAM SPEAKER: The Minister may now move that the Bill be taken into
consideration.
SHRI MUKUL ROY: I beg to move**:

“That the Bill to provide for the withdrawal of certain sums from
and out of the Consolidated Fund of India for the services of a part
of the financial year 2012-13 for the purposes of Railways, be taken
into consideration.”

MADAM SPEAKER: The question is:

“That the Bill to provide for the withdrawal of certain sums from
and out of the Consolidated Fund of India for the services of a part
of the financial year 2012-13 for the purposes of Railways, be taken
into consideration.”

The motion was adopted.

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 22.03.2012.
** Introduced and moved with the recommendation of the President.
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MADAM SPEAKER: The House will now take up clause-by-clause consideration
of the Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

SHRI MUKUL ROY: I beg to move:
“That the Bill be passed.”
MADAM SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.
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12.22 hrs

APPROPRIATION (RAILWAYS) BILL, 2012°
MADAM SPEAKER: Now, the House will take up Item Nos. 20 and 21 together.
THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): I beg to move for
leave to introduce a Bill to provide for the authorization of appropriation of
moneys out of the Consolidated Fund of India to meet the amounts spent on
certain services for the purposes of Railways during the financial year ended on
the 31* day of March, 2010 in excess of the amounts granted for those services
and for that year.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
authorization of appropriation of moneys out of the Consolidated
Fund of India to meet the amounts spent on certain services for the
purposes of Railways during the financial year ended on the 31% day
of March, 2010 in excess of the amounts granted for those services
and for that year.”

The motion was adopted.
SHRI MUKUL ROY: I introduce** the Bill.
MADAM SPEAKER: The Minister may now move that the Bill be taken into
consideration.
SHRI MUKUL ROY: I beg to move**:

“That the Bill to provide for the authorization of appropriate of
moneys out of the Consolidated Fund of India to meet the amounts
spent on certain services for the purposes of Railways during the
financial year ended on the 31* day of March, 2010 in excess of the
amounts granted for those services and for that year, be taken into
consideration.”

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 22.03.2012.
** Introduced and moved with the recommendation of the President
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MADAM SPEAKER: The question is:
“That the Bill to provide for the authorization of appropriate of
moneys out of the Consolidated Fund of India to meet the amounts
spent on certain services for the purposes of Railways during the
financial year ended on the 31* day of March, 2010 in excess of the
amounts granted for those services and for that year, be taken into
consideration.”
The motion was adopted.
MADAM SPEAKER: The House will now take up clause-by-clause consideration
of the Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.

SHRI MUKUL ROY: I beg to move:
“That the Bill be passed.”
MADAM SPEAKER: The question is:
“That the Bill be passed.”
The motion was adopted. E
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12.25 hrs

APPROPRIATION (RAILWAYS) NO. 2 BILL, 2012°
THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): I beg to move for
leave to introduce a Bill to authorize payment and appropriation of certain further
sums from and out of the Consolidated Fund of India for the services of the
financial year 2011-12 for the purposes of Railways.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to authorize payment and
appropriation of certain further sums from and out of the
Consolidated Fund of India for the services of the financial year
2011-12 for the purposes of Railways.”

The motion was adopted.
SHRI MUKUL ROY: I introduce** the Bill.
MADAM SPEAKER: The House may now take up the Motion for consideration.
SHRI MUKUL ROY: I beg to move**:

“That the Bill to authorize payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2011-12 for the purposes of Railways,
be taken into consideration.”

MADAM SPEAKER: The question is:

“That the Bill to authorize payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2011-12 for the purposes of Railways,
be taken into consideration.”

The motion was adopted.

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 22.03.2012.
** Introduced and moved with the recommendation of the President
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MADAM SPEAKER: The House will now take up clause by clause consideration
of the Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

SHRI MUKUL ROY: I beg to move:
“That the Bill be passed.”

MADAM SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.
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12.29 hrs

RESOLUTION RE: APPROVAL OF RECOMMENDATIONS
IN SECOND REPORT OF THE RAILWAY
CONVENTION COMMITTEE

MADAM SPEAKER: We will now take up item No. 24.
THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): I beg to move:

“That this House approves the recommendations contained in Paras
75, 77, 78, 79, 80, 81, 82 and 84 of the Second Report of the
Railway Convention Committee (2009), appointed to review the rate
of dividend payable by the Railway Undertaking to General
Revenues etc., which was presented in both the Houses of
Parliament on 30™ August, 2011.”

MADAM SPEAKER: The question is:

“That this House approves the recommendations contained in Paras
75, 77, 78, 79, 80, 81, 82 and 84 of the Second Report of the
Railway Convention Committee (2009), appointed to review the rate
of dividend payable by the Railway Undertaking to General
Revenues etc., which was presented in both the Houses of
Parliament on 30" August, 2011.”

The motion was adopted.
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12.30 hrs.
SUBMISSION BY MEMBERS

Re: Situation arising out of abduction of two Italians in Kandhamal, Odisha
by CPI-Maoists

MADAM SPEAKER: The House will now take up ‘Zero Hour.’
Shri Arjun Charan Sethi.
... (Interruptions)
MADAM SPEAKER: Nothing else will go on record.
(Interruptions) ..."
MADAM SPEAKER: Nothing else will go on record except what Shri Arjun
Charan Sethi is saying.
(Interruptions) ... *
MADAM SPEAKER: Shri Arjun Charan Sethi to speak.
... (Interruptions)
12.30 % hrs
At this stage, Shri Thol Thirumaavalavan left the House.

SHRI ARJUN CHARAN SETHI (BHADRAK): Madam Speaker, on my behalf
kindly allow Shri Bhartruhari Mahtab to speak.
MADAM SPEAKER: All right.
SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, I stand here to
raise a very serious issue which concerns both the Union Government as well as
this House.

Most of us are aware that two Italians have been abducted by the Maoists
since the last one week. It was on Saturday late night the two Indians who were
accompanying the two Italians to the far off places of the Kandhamal District of

Odisha returned to Puri and informed the police late at night after twelve o’clock

* Not recorded.
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of this abduction. One was Shri Santosh Maharana, the cook and the other was
Shri Karthik Parida, the driver. They said that the two Italians, namely Bosusco
Paolo and Claudio Colangelo have been abducted by the Maoists and that they
have given a list of demands to be fulfilled by the State Government and the
Union Government.

The information about the abduction of these two Italians was
communicated to the Minister of External Affairs. An attempt was made to contact
the Minister of External Affairs on 18" morning. But the Minister of External
Affairs returned the call after he returned, in the afternoon, at 4.30 p.m.
(Interruptions)

MADAM SPEAKER: Let us have order in the House.

... (Interruptions)

SHRI BHARTRUHARI MAHTAB : An attempt was also made to contact the
Home Minister. But repeatedly the Chief Minister’s Office was informed that
they have to call after an hour, after two hours, after seven hours, etc. That is how
it continued and when at six o’clock finally the Chief Minister wanted to talk to
the Home Minister there was no response and he was asked to contact the Home
Minister after an hour or so. Finally, the Home Minister could come on line at 8.30
in the night. When the Chief Minister spoke to him at 8.30 in the night and
apprised him about the seriousness of this issue, about the abduction of these two
foreign nationals by the Maoists and that this is the first time the foreign nationals
have been abducted in Odisha, which is in India, and told the Home Minister that
something should be done, I am sorry to say here in this House that the Home
Minister’s response was very casual. He said: “Thank you” after listening to just
two sentences from the Chief Minister and put the phone down. ... (Interruptions)

Madam, the abduction of the foreign nationals is a very serious issue. This
is for the first time the Maoists have abducted foreign nationals. It is a sensitive

matter. Both the State Government and the Union Government should respond to
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this situation in a more conscious manner. It has got international ramifications. ...
(Interruptions)
MADAM SPEAKER: Hon. Members, please take your seats.
... (Interruptions)

SHRI BHARTRUHARI MAHTAB : Already the State Government of Odisha has
formed a Crisis Management Group. The Scheduled Castes and the Scheduled
Tribes Development Secretary, Shri Santosh Sarangi; the Home Secretary, Shri
Aurobindo Behera; the Panchayati Raj Secretary, Shri P.K. Jena are on the job.
They are looking into this matter, are trying to have as much contact and are
jointly monitoring the situation. ... (Interruptions) The Maoists have initially
nominated three persons. They were: one, the CPI (Maoist) Politburo Member,
Shri Narayan Sanyal, who is imprisoned in Chhattisgarh; two, the civil rights
activist, Shri Dhandapani Mohanty, who has already arrived in Bhubaneshwar;
three, the civil rights activist, Shri Biswapriya Kanungo, who declined to
participate in this negotiation. Subsequently, another civil rights activist, Shri
Prafulla Samantray’s name was mentioned. He also declined to participate in the
negotiation. Another person, Shri B.D. Sharma, former civil servant and presently
civil rights activist, was mentioned. He has already arrived in Bhubaneshwar.
The State is still awaiting another name from the CPI (Maoists) so that
negotiations can take place.E

Madam, Mr. Claudio had arrived in Puri and as the report says he is
travelling to India for more than 20 years. This is a concern for every conscious
Indian. How has a foreign national been staying here not only in Odisha but also
he has been travelling throughout this country and specially for the last so many
years? No information is being provided.... (Interruptions)

Madam, this is a serious matter. Though so many days have passed, though
the House is in Session, not a single Statement has come from the Government....
(Interruptions) the Home Ministry has not come out with any Statement. What i1s

the Central Government, the Union Government doing?... (Interruptions)
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I am told that Mr. Claudio has a PAN Card and he is also transacting
business. This is a direct issue to which the Central Government has to respond.
My primary responsibility today is to get the hostages back safe and sound. That is
the primary objective. Our request is that all attempts should be made to bring
those two Italians back safely. Also, the Italian media is now in Bhubaneswar. One
of the Embassy Officers is in Bhubnaneswar. What is the Central Government
doing?... (Interruptions) That is our concern. At least, somebody from the Union
Government should respond and talk to the State Government.

JeET ARIGAT: 39 MY 379+ I W H¥| Please take your seat.

... (Interruptions)

A WA MU AR 1 8 & & FAAY (U 1 AT A BN

SHRI BHARTRUHARI MAHTAB : Odisha is a part of this country. You have
visited Kandhamal when you were a Minister. Kandhamal is the place from where
these two Italians were abducted. . In Daringbadi, considered as the Kashmir of
Odisha, we have snow fall. It is more than 3000 metres above the sea level. That
is one of the beautiful places. If foreign nationals go there, they get abducted like
this, is it not serious?... (Interruptions)

I would also like to mention that the Police restrained them and denied
them access to go into that area. Still they went there. All these issues, we will
take up later on. Our request is that all the attempts should be made by the
Intelligence, Police and whatever mechanism you have both at the Centre and in
Odisha to bring them back. They should work cohesively to bring these people
back to civilization. Thank you.

MADAM SPEAKER: Shri Rajendra Singh Tomar, Shri Arjun Ram Meghwal,
Shri Rajendra Agarwal, Shri Nikhil Kumar Choudhary, Shrimati Jayshreeben
Patel, Shri Ramen Deka, Shri Kabindra Purkaystha Shri Virendra Kumar and Dr.
Prasanna Kumar Patasani are allowed to associate with the subject raised by Shri
Bhartruhari Mahtab relating to the abduction of two Italian tourists from

Kandhamal, Odisha by the Maoists.



22.03.2012 78

ffreia g S, o o &1 39 vy & weg o | B
A FRwia g3 (Msen): feq, & W 39 IR Aifeq faur § swfoy # o @ 9 faww @
g PRI gY $Y Dl AT gl
et wErea: ¥t fawy uR o Aifew faar 81 a1y ofue Bl Weg HR R € gAAy Sledl 4
3ot a1 FE
5t FREa g9 @ sy AEed, Ml AT AR WgER Hedld | Sl B, S9d ST DI
g B gY A P ARl § b A8 Up TRIR AW & T ARBR, Dad & HAl 3R
e w3 {6 ORE W 39 AR H &4 E < ® €, A 39 IR H $© bl Asdl g HEATT A
g PIS Ugel "edl T8l 2l &1 geforaT ARel @1 af freAfti & o @ S ax # g
SFRIT Y U %18 R W@ ©l AT H 39 Ul I B¢ IP Bl gl 8, olfbd H 39 IR H
T4t T8 HIAT Ared1| ST e Hed1d Aed 7 SO &, ITH A Q- a6 SHR BR AN § | ugel!
a1 Ue © [P g < B Ao aiferll a1 ®, 39 < H ADY Bl aiferdt a1 § b Wi
TeFfeRe F- MR 20 Al F 90 T/ &l ITH A B ASYRMS S Yoic a9 O 5, Py
fopfoaa e & A1eay A gHT=Ro BT B B 2| INfSAT § Bs ol 39 axe B faomd
TR TR &l T8 DIl IoT WHR BT Fald Tl ©§, I8 ds bR &1 9a1d 8 iR T8
2 o facwr @3 A Ao @ drell AT &l [ s WRBHR 39 R H R®IT IR I 87
IE S gR1 ¥© BIRER B, Sl AU ¥ Fed gy R, sIRws, seiiae, Nfeem aiik affg vew
b ST &, 99 R H I8 H3A SN Bl Fq1 Ao 27 I 37l & faqeft Amikes dereh a7 g
g, A1 fpd TRe A e U BT BRIRAIG WHR Afe 48 SRl © Al AT SH GS[ BT B
PRI T 3R S I WRBR TR 3fCH B ol 3N 59 AN = 09 AW Bl 31 R Hal b
4 AT qradld B, g g9 91 Bl e § b gAdt o fhat el € SR fhw ave @
B D AN I2 YIcde BRI ol H 3T P 39A FHg B gU Il Dol dledl § [P gaH
o TR 1 B 91fRy, St fagel ArIRe o €, S eMiRe § B9 Ad R A B
ﬁ%@?‘l’cﬁ?@



rjs
d. by k 


22.03.2012 79

T S Y-S &1 g 2 39 Y&-9F & fore am-fafier ) or viferd 8, Swa IR
H FelIR-®He ATSMT BT ATfey| 37TST d8f 3MH @ AR I8 § 3iR Y Hed © fb Taqdrscd
DI GH TAT T, AR g, ST {7 HRRATE 3R HTHATE 4 B 8, oAb 599 B el
1 T B AT g8l TRIAdIG 9 &1 § 3R MW AT 418 & 38 & 98 39 ybR @t wfafafd

T 8, 39 dN H ®w WBR ud S S| 3UD HH A Y8 H ABR Bl HRADC BHRAl

qTedT §| gdrg|
e waed ¢ Al e SR |
. ()
Y AEGAT ¢ 3T AN 98 S| 47 YN I Dl dlel QTG | A AN @ilSl 96
S|

. (@)
& HEGAT : 3T AN 96 AT | STRI-3MTER P Fer Q| 3T ART bl = aafm &, a1y
3o g |

(e
2 TefaE! e (SARATIS): weled], g1 WY i &, A7 1 S Ay wR A 2
Y WEIGAT ¢ H G BT gl & §, AT I3 AT |
$it A HUT Irrsanft (WeR):  HEGAn, I8 AT dgd 1HR 21 39 91d @1 9 T 8
£ 3R I &1 ST BT I &3 A IUSRVT 83Tl 8, I dN H SMBN 78l gl H celifas
3R SREEARI H S $B <@, IqH 1 [ S Dls WA & DR B I T8l ol IR-IR 98
9 9 B HE w 2 H AEm 5 39 vy § WeR $ &R ¥ A W faqe-H 9l
Sfe QM # | Bl BT JMa” qamT =1y fF o I&% RIT-RT gl © iR 39 aX | R
fFT ST ehell 87 UQR Bl WRDR Al a8l B HR IE & b A SIAEER! B ARDBIR
B § i Al & Afdd [T auever gonl &, faeell 21 safely d9e &1 g8 g e
ARG | ot FHQT B F7A A § § 5 7 WaR & QT e @ fageyr w9 @
a1 < o 9T gt € SR @1 4 BRA AT g
3t diels PAR (HIPWET): AHAR b FAT IS MW T FaTg ?
S A HOT IrSATVR ;W Tb I« A R W 37 B




22.03.2012 80

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): I will convey this

to the hon. Minister.
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MADAM SPEAKER: Shri Gurudas Dasgupta.

SHRI GURUDAS DASGUPTA (GHATAL): I am rising a matter of great public
importance. Indian Constitution provides for Second Chamber. In Indian
Parliament, we have Lok Sabha and Rajya Sabha. In some of the States, there are
Second Chambers but some States, there is no Second Chamber. West Bengal has
no Second Chamber. The whole country knows that elections to Second Chamber
is going to take place very shortly. I draw the attention of the whole House and the
nation to the election process of that particular Second Chamber.EI

We have discussed about corruption in the House. All the parties condemn
corruption. We had passed the Lokpal Bill and the Government is committed to
pass that Bill in the other House before the end of this Session. I hope the
Government will do it.

The Election Commission, on a number of occasions, had drawn the
attention of the country on the role of money power. During the Assembly
Elections held in five States recently, the Election Commission had taken effective
steps to curb the role of money power. We all appreciate the role of the Election
Commission. But now, reports are coming in, very sensitive reports are coming in
that huge volume of money are being paid to secure candidature for that particular
election to the Second Chamber. People having huge money, whether legitimately
or illegitimately, are making huge contribution, political contribution or
contribution at a personal level to the people who matter in the choice of
candidature. The reports are so dangerous that Non-Resident Indians from
different parts of the world, including the Gulf, had dawned over the Sub-
Continent to be in the fray and money is being paid to enter a legislature.

Madam, I am a Member of this Lok Sabha for the last 7-8 years. I was in
the Rajya Sabha for 16 years. I know what a great privilege it is to be in
Parliament, either in the Lok Sabha or the Rajya Sabha, what a great responsibility
we are asked to discharge and what a great dignity it is. We take the oath that we

shall discharge our duties, keeping the spirit of the Constitution, without fear and
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favour. But if the election process is so vitiated, if people with big money are
allowed to enter the legislature, then that is going to seriously jeopardize the
democratic system of the country. It is a great stigma on Indian democracy. It is a
great danger for Indian democracy.

I cannot name more because the parliamentary rules do not allow me to
name the legislature, to name the party and the people behind it.

SHRI BHARTRUHARI MAHTAB (CUTTACK): But you are naming everyone.
SHRI GURUDAS DASGUPTA : I am not naming. People know that. I can give
you one example. ... (Interruptions) | know a particular member of that legislature
who does not belong to my party, who was extremely effective, but he has not
been given the ticket and somebody else, who is a businessman, has been given
the ticket. ... (Interruptions) 1 cannot do in a way you want me to do. I can say
that outside.

Therefore, it seems there is a gap between the cup and the lip and there is a
gap between what people say in the House and what people do outside. This
duplicity, hypocrisy in the parliamentary system and in the political parties must
end once and for all.

I appeal to everybody, to the nation and to the Election Commission to take
a note of it and stop this barbarous attempt to manipulate the parliamentary system

through dubious means. This is the point [ am making.E
3t YRE AGa (VYR 3reFE Heledl, H I1a Bl Al [HEN S gRI I MY vy I TEg

Tl Y;{IE
SHRIMATI PUTUL KUMARI (BANKA): Madam Speaker, I associate myself
with the matter raised by Shri Gurudas Dasgupta.

SHRI GURUDAS DASGUPTA : I cannot name... (Interruptions)

MADAM SPEAKER: You have finished. Please take your seat now.

... (Interruptions)

A& FRGAT 2 AT SO T B %8 87 oI & &I Sfl, 371 Y §3 gy |
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... (agr)
THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (PROF. SAUGATA ROY): Please name... (Interruptions)
SHRI GURUDAS DASGUPTA : I cannot do it. I will oblige my friend outside.
Everybody knows, it is an open game... (Interruptions)
MADAM SPEAKER: Nothing else will go on record. Please take your seat.

(Interruptions) ... ~

AT I HAN ¢ 7eder HeedT, H Al Yoard I YW Sl gRT SO W fAvy & A1y WY

DI TG B g PUAT JFANT YSM DI S|

SHRI ABDUL RAHMAN (VELLORE): Thank you very much, Madam. I take
this opportunity to appreciate the Union Government of India for all the steps
which are taken for eradication of illiteracy in the country and to promote
education at all levels in the country.

In the recent days, the Government has announced all assistances to the
students who are intending to proceed for higher education. Accordingly,
educational loans were announced by the Government of India, which can be
availed in different banks in different areas. Recently, we are having many
complaints from various directions of the nation very particularly in my
constituency Vellore. Students are not given proper response from the banking
sector in various banks regarding their education loan application.

For the students, instead of going to the educational institutions on each and
every day, they are forced to knock the door of each and every bank in the area
where these students are applying for their higher education. The method and
mechanism adopted in various banks are in different nature or in different manner.
This kind of a situation is leading to the students and students’ parents to have a
huge frustration and because of this reason many students happen to withdraw the

intention of proceeding for their higher education in various universities.

* Not recorded.
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By taking this opportunity, I would like to request the concerned Ministry
and concerned educational Ministry authorities to take necessary action against
these banks which are not following the defined criteria of the Government
announced by the Education Ministry to sanction or to grant educational loans to
the students who are proceeding for their higher education. This kind of situation
is the need of the hour. So, I would request the Government to take necessary
steps to eradicate this kind of unusual situation.

SHRI S.S. RAMASUBBU (TIRUNELVELI): Madam, I would like to associate
with this.

SHRI P. VISWANATHAN (KANCHEEPURAM): Madam, I would also like to
associate with this.

S Gl ART ¢ 7eel FeEedr, § 1 s sfegel WewE Sl g Sor W Ay & Wiy
DI TG HAT AT gl

it B fHR ‘FHAISY (TERZA) ¢ [eT FBIGdT, H ATAHT & G D [ARTHY IR IS &
qRe™m agd Sl 3 e F9er & aNfde [UosuT & 991 & qHEH Bl AR FHT
HRAT ATEA] B AURIID] & AFHIE JGM H3A S & 15 YA BRIBH § I8 Hrag fhar
T ® & sromimdl & ey & fog wnfier damel, fawmit gd aromsit aen aRarsHel #
15 ufoerd &1 Mgk e S| SweR g7 g™ 9 & Jaflde esr @ 9 = &
A & Y STouRiRAD 95 @bl H beRdl el [AEnedi B R, T Kpd DI
WU, Wpall & I~Id, Hied Dlciol, Ulellcdid Dietoll a1 fqwafderard o qrforer
BIATETA BT 10T, Ae™l & RIehl Bl 80 da, JRABId, HRYCR,  ATAANID UISIHAI
B PRI, Ig Repl b Fgfea &g < dergar, o= Rieor S & Jiegq |
ATIATRAG ARIEv], Iea e &g Hie Moe I AR, Afed FARAM & FaRa
T & oy WMl Bl STgar Wl S/l 31 ATSHY FdTferd & fore foy WReR g’y
BB A3 4 ORI Gerar § yeM &1 S I 7 hg 7 ARl B Av SR USY ®
AR qgat forell § 8 A U1 R@1 81 STR Y<¥ BT SUe dexisd Sfel 9 H faifad d9s
[ g, I8 el WRa uret AET W g4 § 59 et § i mardt agd & sifee ©, Jgl
& oM §ER @ A dfee 9 onfde WU 9 il fUes 2 Jufl sreuewdl &
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HRTITHN s, I Tl TR FRREAT T3 1 gRepfeia g v Wt SR Qe H Sroqwiegei
& oy Y S’ fIepTr Sl &1 Y& o9 8l el 7 J81 2| 6¥e 9adl 3l el H 9o
ST %8 BIAHHAT DI STHNI el < ST &1 & 7 8 I geirdi W 4 b1 St 6

HRT YD WEH A Do WRDR A (aaT ¢ (% qevisd el H Joiidl & Aeion
Jorr 3nfdep far 2 Ty ST X8 BIRIhH| Bl FHIET BHRIg Q| 59 el 3 oqwiegen] &g
ST g Ter fRAT AT €, ST BN B9 W BRiEH darferd gY A & W 2 SR 1 Whd,
Blclol, Uleiicaie TG DI WA B Wibld dem & foar T 2, I A fhad & gv
P TA? RTell WR R Ush 98 HIex fava 1 ani § Sl {6y a9 @ gY Bl ol e
@I e
A& AEIGAT : STIC(AP] Tl Sfl, ATT &g H (U Dl Hadg PR lOQ 3R AT @l el
aifer|
SN TP 9T ¢ AFHI el Heledl, § U1 Bl 39 4wy & dag H)al gl # 3y
g1 & forg amurl § b Sl a1d S8l T8l BEl §, # A W D HHE I A Bl dhad
Seold HRAT ARl g1 ARharfedl g oSl gewfiar @ oiftm wwa W & i § usd
AAIR BT & 7 off | I8 WA g M1 fASRR & oM @R 7 71 S 5T WRBGR B 13
A W B ANl B e @ forg & g1 onft e St wE w o 5 g |y e @13
A AN b B IR dTehs T WRBR [aalRrdl & faft ot ffwroa asdt 8, damd
el & Al Al Yo B eyl (aEr) # 3yd! TE vl Bl... (Fadr)
3TeAE WEIGHT : MY I Pl oidl 7 Wifey| 3uep! Rt Adg HRAT o7

... (c@agm)
N TEfE T @ HEIQA], BT FAAT AT IWGR B REN B gl 3T S

gl...(Tau™) T8 5T WRBR B TR 2., (raem)

e HBISAT : Y 96 S8V

... (cFaEr)
st TRfdT T| : SR Fel [ e F A fRu FEd & [ XS 9 7 I &
Q... (@7aeg™) $9a dave 3R i faselt g a1 S faeRrdl @1, S8 9@ SR @




22.03.2012 86

JHAT AT|.. (FIIM) ITHT Sidd GAX H T8 Al o7l (FaegH) I 7 57 ARAHR

RER ©l... (@agm)
JeA&T HESAT : 31F 3T 93 S8V
.. (eraE)
MADAM SPEAKER: Nothing will go in record. Shrimati Jayshreeben Patel.

(Interruptions) ..."

sit Tef®T W @ S9 TEHAl TR a9F @ A A ©... (FagE) fdfea sriar

... (FaEM)

MADAM SPEAKER: Nothing will go in record.
(Interruptions) ...*
et HRIGAT : 3T 93 WY | SrI2ie ard W& &l
... (9ur)
IS WEIGAT 2 T AT YA RATH TSV R of | HUT PR 46 S |
(rqer)
MADAM SPEAKER: Nothing will go in record except what Shrimati Jayshreeben
Patel is saying.
(Interruptions) ...*

st Sasfias ued (WR™mom): AT TNy Helewl, H 3fYd HIegH W Wed & &I
HEqUl AT B SR BT HRAT ASA & TATEAR0l T a9 HATAD | 29 A 2011 DI <
@ 13,037 WL AT gl bl YAl SN DI 2 IRMSH Hax Saared Ud fuer e
BT Soolt= BRI UTAT AT AT| T TR $hIgdl Bl I=AT 2007-08 H 19,090 N | HATTT B
AMPSI & ATAR < H IS 4,05,702 fHawmd q@mSHa a1 Ia1 aar © o 4
2,91,983 fHaUm™ FHex1 @™ o SIar € iR AN 1,13,719 fharm &ex1 T 78
fopan St 21 I e W W @Ry yumell H§ aIfie 3 S 21 1998 & qAMiSHd HeR
(wEe iR fgem) el & qafees aamfSed @oxr a1 &% 9 da1 el & foy I8

* Not recorded.
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TpT HRAT AR & & Py & yde | HA\d Wy 3R 9Ifary] W Gl av8 &1 ufdpa
T A US| YT HH-HER BT ®1 AR GrE T 89T 39 9 @ 9t 9o ® 6
TRIMREHA HeX & foun Fee &1 HaR Seoia BIAT §l 3R Her &1 1150 3 Afcrad

& FERT qIE WR 4 TE AT S A1 A8 MR SRR SR RgR W AT
ECCR I CICaG|| %lE
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13.00 hrs.
R R, IO SR fehrr eel wenf~rai 9a1 8 |ehall & 3R AW Bl qwra Bl WY

REINIS S ISEI

3T § ARBR A Y BT § (% 39 Hax & (MueH &g g & e 7 gd Hor
HeH Yo U AT IR H BH A€ B ol &3 B Aige =@fey, difs srudrer i @
Tl R & < G |
SHRI KODIKKUNNIL SURESH (MAVELIKKARA): Madam Speaker, I would

like to draw the attention of this august House to an important matter which has
been raised by many parties during debates in this House and in many social and
media debates. There are crores of people in our country who are considered as
forward class but are economically backward. They are also in need of
Government attention for their economic upliftment.

Successive Governments have taken steps for the welfare of Scheduled
Cates, Scheduled Tribes, other backward communities and to some extent for
minority communities but in their endeavour they have overlooked the fact that
there are crores of people who belongs to forward communities but are
economically, socially and educationally backward.

Strong demands have been raised in the country for their economic
upliftment. I am happy to bring to the notice of this House that the Government of
Kerala has announced setting up of a Corporation for the welfare of economically
backward among the forward communities. This is a step in the right direction.
Such Corporation is needed to be set up at national level. This will ensure certain
facilities to people who are economically backward but are deprived of these
facilities because they belong to the forward communities.

I, therefore, request the Union Government to immediately set up a
Corporation for the welfare of economically backward among the forward
communities. The Corporation can be set up with a corpus of Rs. 100 crore.

Setting up of such a Corporation will ensure educational, social and economic
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upliftment of economically backward people among the forward communities.
This will also help in creating a right kind of atmosphere in the country.

I hope that the Government of India will seriously think over my
suggestions.
MADAM SPEAKER: Shrimati Botcha Jhansi Lakshmi associated herself with the
matter raised by Shri Kodikkunnil Suresh.
Jemel ARIGAT : S ISR U Sff, 3T 37U YD A TG PR ooy, Fifh Udh &
fawar g gafey s g o Al

$it AR U (BERYR) : e0eT ARIGAT, # I areal gl # AMUdT 9gd M g b e
T U ATIerE1d Al Heed & U9 W g7 alell &l HIpl [QAT| AT & 65 aui & d18 i
T QW A TS AN W g, S e, |, werifad, 9w U 9 fies 21 S fes
T H A S T, olfhT IT NS dP DIs a9 el el 2l 30D IN H Hedl MR 7 o
forar, ot e TR B RAE Wt Mg iR AT HYR I1gR 7 fIER # U i &1 wd
PP ST AT | Taraal # IRE & & foiy wama fBar on ofR Fiefat # ot sreeror
DR BT D AT ATl S 48R WDR 7 Ul AT A1 B BT M fhar 2

# 3T HIH I WRDR A el dredl g 15 U a3 Sl 7S 7l e e
I € 3R T rggfad Senfa # o 2 e fes ot § ama €1 ofp omet It s
ERICECESICUSIDE

# WRBR A A HAT A1ed g b JUIT-2 B ARBR BT Uh o IR © “BIIF Bl 81,
3 JATHT & [P | ¥ Sifcm dfdd § WS T € S Wil TEW §, dR AN 8, HEl
HIed &, Hel Al a9 8, HEl A8l AR & AR Bl HG-gHY A 8] TAR g < H VAT
Jmel ofoat € S B GRA fed & FH d §, e N e w1 % Tal gl A
el g f6 gl WeR U il & afd daeTeid 8 ok Ud «fd st oman e e] 3@
R H I BRE BT BM BN AR IT AMGRAT H, daR@l H AR B T R PYR SPR BRel
® AR W ARGV [SAT BT B [HAT Y| 50D A1 & § (0= I FAS BT g

SHRI BASU DEB ACHARIA (BANKURA): Madam, protection of life and
personal liberty is a Fundamental Right of a citizen of our country. If that Right is

violated in some parts of our country, where can he raise it?E
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This is the only forum where we can raise the issue relating to violation of
human rights. Madam, since the Assembly election in the State of West Bengal,
... ... (Interruptions)

MADAM SPEAKER: Nothing will go on record except what Shri Basu Deb
Acharia says.

(Interruptions) ... *

SHRI BASU DEB ACHARIA : Thousands and thousands of workers have been
uprooted from their homes and villages. Thousands of people have been
assaulted; thousands and thousands of people have been fined. There is a reign of
terror in the entire State of West Bengal. ... (Interruptions) This is nothing ...
*.which is going on in the State of West Bengal. ... (Interruptions) Women are
not safe. Women are sexually harassed, raped and molested in broad daylight. ...
(Interruptions)

Madam, one ex-MLA was killed in broad daylight ... *

Such is the situation in the State of West Bengal. There is no democratic right.
Right to life is being deprived by the Government of West Bengal.
(Interruptions)
MADAM SPEAKER: Why are you raising issues which you are not supposed to
raise here? Do not raise such issues. You are such a senior Member.

... (Interruptions)
SHRI BASU DEB ACHARIA : Even farmers are not spared. ... (Interruptions)
MADAM SPEAKER: No.

... (Interruptions)
SHRI BASU DEB ACHARIA : The pattadars who got their land are now being
evicted from their land. The pattadars had been evicted by them. The Trade
Union Offices were ransacked. Hundreds of the Party offices were ransacked and

destroyed ... * ... (Interruptions)

* Not recorded.
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MADAM SPEAKER: Please do not raise these issues. This House is not meant
for this. No, [ am not allowing you.

... (Interruptions)
SHRI BASU DEB ACHARIA : The reign of terror is going on in the State of
West Bengal. It is nothing ... * ... (Interruptions)
MADAM SPEAKER: You are deviating from the subject that you have given in
your notice.

... (Interruptions)
SHRI BASU DEB ACHARIA : Democracy is not safe in the hands of the State
Government. ... (Interruptions)
MADAM SPEAKER: All these will not go on record.

(Interruptions) ...*
MADAM SPEAKER: The House stands adjourned to meet again at 2.10 p.m.

13.08 hrs

The Lok Sabha then adjourned till ten minutes
past Fourteen of the Clock.E

* Not recorded.
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14.12 hrs

The Lok Sabha re-assembled at Twelve Minutes past Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

GENERAL BUDGET (2012-13) - GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT (GENERAL)-2012-13
DEMANDS FOR SUPPLEMENTARY GRANTS (GENERAL)-2011-12
DEMANDS FOR EXCESS GRANTS (GENERAL)-2009-10

MR. DEPUTY-SPEAKER: The House shall now take up Item No. 25 to 28
together.
Motions moved:

“That the respective sums not exceeding the amounts on Revenue
Account and Capital Account shown in the third column of the
Order Paper be granted to the President of India, out of the
Consolidated Fund of India, on account, for or towards defraying the
charges during the year ending the 31* day of March, 2013 in
respect of the heads of Demands entered in the second column
thereof against Demand Nos. 1 to 33, 35, 36, 38 to 63, 65 to 75, 77,
78 and 80 to 106.

“That the respective supplementary sums not exceeding the amounts
on Revenue Account and Capital Account shown in the third column
of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to defray the charges that will come in
course of payment during the year ending the 31% day of March,
2012, in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 5, 7, 9 to 14, 17 to 20, 22
to 25, 29 to 33, 35, 38, 40, 42,43, 45 to 48, 50, 52 to 55, 58 to 61, 65,
67 to 70, 72 to 75, 77, 78, 81, 82, 85 to 91, 93 to 99 and 101 to 106.”
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“That the respective excess sums not exceeding the amounts shown
in the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to make good the
excess on the respective grants during the year ended on the 31* day
of March, 2010, in respect of the heads of Demands entered in the
second column thereof against Demand No. 13, 14, 20 to 23 and
54.”

93
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SHRI JASWANT SINGH (DARJEELING): Mr. Deputy-Speaker, Sir, of the three
annual debates at the commencement of the year -- the President’s Address, the
Union Budget and the Railway Budget -- I incline to the view that the debate on
the Union Budget is of central significance. I approach this task, assigned to me
by my party in the absence of my learned colleague, Shri Yashwant Sinha with
restraint, a sense of responsibility and high personal regard for the hon. the
Finance Minister.

I defer, Sir, Mr. Finance Minister to your years of experience in
Government, but whereas I defer to all that, permit me to differ with you on some
of your views, more especially, the central purpose and focus of this important
document of Fiscal Policy. I am at a loss to grasp what is the central point that
you, with all your experience, are trying to deliver to the country; what is the focus
that you wish the nation to address to

Is it a reversion to command economy? Is it that you are reasserting the
need for a socialist economy? Are you placing the public sector back on the
commanding heights of the economy? I am unable to discern that central purpose,
not because I am deficient in understanding, but because I do hold that this very
important document, which comes only once a year and which is a statement of
the fiscal policy of the Government, is deficient in conveying to us what has
happened, why it happened and what now. Why has this happened?

Because, | personally feel that there are far too many economists in this
Government. | believe that there are more economists infesting this Government
than any other Government. Then, if, despite all these economists, all this is
happening, a very serious question arises. Now, you, the hon. Finance Minister,
are surely familiar with the saying about too many cooks spoiling the broth but
these too many cooks are not simply spoiling the broth, Mr. Finance Minister, they
are actually not letting the broth to be cooked. That is why, we suffer this

deficiency.
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The Budgetary speech that you so eloquently and at such length made has
addressed too many demands being placed on it. Therefore, you are putting too
many ingredients into this speech. Forgive me for pointing out, it really gets
nowhere. So, I cite something which I read recently from James Wilson who was a
very noted investigator of American society. He died on 2™ of March this year. He
had taught in the Harvard University for 26 years about Government. He was a
prolific writer and he was proud of those items that he investigated into the
working of the Government. In my own humble way, I too am an investigator of
the functioning of the Government. I share this passion with late James Wilson.

When I examine this document or other aspects, I investigate flaws,
hopelessly disjointed, shambling efforts of our Government to balance Budget, to
run railways, manage coalition, attend to the demands of an obstreperous
Parliament, ensure fiscal prudence—all very big goals—all are accompanied by
bigger bourses. All are, Mr. Finance Minister, on your able shoulder. Now, I wish
there were more Ministers to share your responsibilities because all these burdens
are on you.

I am told that you had to even draft the reply of the hon. the Railway
Minister.

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): I am already
overburdened. Do not add it to my burden.

SHRI JASWANT SINGH: That is why, I am marveled at your Government. I am
marveled at your Government because despite all your efforts, it is still working.
That is why also, I quite often ask myself a question. Is it a Government or an
illusion? Most of the times, I am frank with you that the Government now that we

have the benefit of working under is not just an illusion. It is only a notion....

(]nterruptions)E
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Mr. Deputy, Speaker, Sir, my good friend Shri Pawan Kumar Bansal is
making a very philosophical point &4 $& w1 ¥l I8 SRPA © I 98 1 SYI T
That is why, I submit, Mr. Finance Minister, Sir, and you would admit that [ am
not rude when I say that we are now having to suffer a Government that is an
illusion, a Government that is condemned to perpetual crisis — one crisis after
another. The other day I said, and I said it in all sincerity, that ‘we want you to
succeed’. I am personally committed to your success because if you succeed, it is
good for the country. But, Mr. Finance Minister, you seem and your Government
seems determined not to succeed. Now, how are we to address that?

You said the other day in a different context that you have managed your
coalition much better than we managed. I am not in competition of coalition
management, but if this is an example of managing coalition, well, T HaR® 2

JMIBT| AT U AT Tl S8V, AR feapd g g¢ W SITUH @R o= Y &1 Ibail 2

Sir, I wish to add here because I had the benefit of performing same the
function that the hon. Finance Minister is now performing. You have, of course,
performed it with much greater ability than I can personally command and also for
longer. I think, if I recollect right, I have had the honour, and benefit of presenting
three or four Budgets. I first had the same job for the short period in 1996 and
thereafter from 2002 onwards.

Now, I want to share with you, for a minute the story of what I call a
reluctant Finance Minister. This job that you hold today is keenly sought, and I am
very glad that you are back in this job after a long gap. Mr. Finance Minister, Sir,
you and I, we have worked together in Parliament for three scores and three years.
It is a very long period and we have shared many experiences and many ups and
downs. But, I must tell you with candour and honesty that I had been assigned a
job to perform in South Block. One day, hon. Shri L.K. Advani called me on the
telephone because Prime Minister Vajpayee always assigned such tasks to Shri

Advani ji. He called Advaniji and said, tell Jaswant Singh to move from South
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Block to North Block — arrsaroft Sft 4 88 &1 <ellpid fbar oiRk ol 6 'Srada g
it amep! A @i AT Bl O ORI @ BN UG ©, B9 el g | | aie fad
49 Y, &9 & 1 M AW AR g A% BRGR B Dol O Al o fdara d

<ol fdarl "Jaswant, where are you going? You do not even know the
vocabulary of Finance.” I admit, I do not know. &9 12 &7 59 §iq 71y, a1 mearoft
S A R wer & 'Wg, ey Y &' fR i 7 @er  that it is a very bad policy to
keep arguing with the Prime Minister and Dy. Prime Minister for more than 10-12
days. Then, I chose discretion to be the better part of my resistance and I walked
across from South to North Block. As is usual, there was a posse of Press that had
collected at the entrance of North Block and immediately they asked me : “What is
your policy?” On the spur of the moment, Mr. Finance Minister, because it was
and is central to my concerns and conviction, I shared with them just two
sentences. " 0N BT SfHAT H A, TG & Ue H g1 " That became and remained
the central focus of my approach as a Finance Minister. I think centrally, this
continues to be your approach. This continues to be the approach, it has to be the
approach. If I were to elaborate ' gfésar # 311, ' begging the pardon of the Leader
of Opposition, women have a tactile sense of money. Therefore, they keep money
in their ¢fdar. T hope you get the sense of what I am trying to say. You must
provide more spending power to the household, to the housewife and to the
citizens. Spending power is a derivative of income exceeding expenditure, income
not being eaten away by inflation, sufficient income so as to enable citizens to
have the luxury of spending money. You cannot imagine — I am sure you can —
what great freedom is felt when a citizen is able to put his hand in his pocket, or in
the purse if she is a housewife, and to be able to actually spend money. I8 Igd as!

=1 8 21 It is not easy to achieve. I do not minimise your difficulty.
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R g, "RE & Ue § gEI'|l A citizen, our countrymen and women are

entitled, Mr. Finance Minister, to affordable food. These two tasks I had assigned
to myself as the central purpose of my responsibility as the Finance Minister.
Why, Sir? Because I believe that the combination of these two results in what 1
call “Gross National Contentment.” Gross National Contentment to me personally,
1s infinitely more important than an empty figure like GDP.

Mr. Finance Minister, citizens cannot eat GDP. Gross National
Contentment provides the impetus to the enthusiasm of animal spirits. I do also
believe that animal spirits in economic management of our country are a factor
that are important and must be promoted. I share with you, Mr. Finance Minister
Sir, and other hon. Members that it is my belief — and I had then as the Finance
Minister shared it with, I do not know whether with the House, but certainly with
many others — that there is a basic fundamental Indian economic philosophy that
we have not given emphasis to because we are far too persuaded by talks of the
Western economic thinkers and philosophers, who no doubt are very worthy, but
not relevant for us because there is a fundamental Indian economic philosophy
which I think merits us to recollect, to re-imbibe. It is very simple. It has four or
five elements. These four or five elements are that every citizen of this country —
no matter what profession he pursues — is enjoined by dharma to 'produce' the
maximum that he can.E

It is our requirement. By dharma, 1 do not mean the ritual of worship; by
dharma, 1 mean the requirement enjoined as a citizen’s duty to the nation, to the
soil, to this dharti that we must produce the maximum that we can. =g 98 HRIR
Bl 37 ST 8 41 &M & @), produce the maximum and produce the best quality.
We have forgotten that. This was an innate Indian cultural attribute or economic
philosophy.

The second is that we must ‘share’. I think, you must have this tradition in

West Bengal too. I know the traditions of West Bengal, certainly not as well as
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you do, but I remember that during our childhood when we even sat down to eat,
we were told to put this aside for the cow, to put that aside for the birds. This was
the concept of sharing. We have forgotten this. I tried that we imbibe these
thoughts because we cannot be a western country; we are India and we have to
remain Indian and we will be Indian only when we revive what is essentially our
culture.

The third used to be ‘to save’ - do not use, eat or spend a penny more than

you need. Again, I share something biographical. Whenever I had to come to

Delhi or go from Delhi, I would take some little - fS/1 8% TSR # HHTAl Had © -
et ' | My widowed mother would unwrap the paper, undo the trine fold the paper,
fold the trine and put it under her pillow. If I asked her why she was trying to do
that, why she was trying to save that trine - T& S[¢ &I SNl &1 &l ©,- she would
say ' @RI e f &M a1 Wyl This was the innate tendency to save. It was not that
there was any lack of trine or paper. We have become, Mr. Finance Minister, not
a ‘savings-oriented economy,” but we are becoming a ‘consumerist economy,’ to
which point I will come back in a moment.

The only other thing she would ever tell me, which I find very difficult now
to explain. She would ask me ‘@ @I g’ The Minister of State for Finance, who
is from Rajasthan, would understand what I am saying. Shastra for us in Rajasthan
was and is a personal adornment; it is not a weapon of offence. If she said I
WA S @ 8, she was not asking me to violate any arms law. Perhaps I am a
traditionalist. But I believe that in these traditions, which I am simply pointing
out, lay great strengths of India. Why I am re-emphasising these is because these
strengths are the vital forces, which run through our arteries and veins, like the re-
energising blood of India. We cannot forget these.

There are two other final points which, I think, are part of it. One is
‘charity.” It was only India that had, till it was ruined, and continues to have a

concept of gupt daan. ... (Interruptions) But I accept, Mr. Finance Minister,
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because I faced this problem. Lot of very clever businessmen used gupt daan to
convert taxable money into non-taxable money, which we read as white money
and black money. It is a great shame. But why did this come? It was because we
brought about a cruel taxation regime.

If you permit me yet another recollection, I remember that there was a very
illustrious Finance Minister, late Shri Yashwantrao Chavan and he was a very
illustrious Indian also. He was very much an Indian and a great citizen of the
country. In his time, we had a tax regime of income tax and wealth tax that had
gone, at one time, to 113 per cent. Then middle-class housewives, law-abiding
citizens, all of them, were converted into thieves. They would go abroad, go to
Dubai, hide gold in the folds of their sarees and come back. Why should we have
taxation law that converts law-abiding citizens into thieves. It is this I wish to
reintroduce, the importance of charity in our national lives.

I wish to share one more point because these are part of our traditional
thinking. TSR # I 78 oW, IE Hel[Ed yafad g a1 Jeil I say this in the
vernacular, Mr. Finance Minister, because the music of this saying is in the
vernacular. " S8l IS @MUy, T8 go fa@rt| " It is a very eminent saying that the
State must not ever become a trader. We find increasingly a tendency of the State
to become a grasping trader or agents of the state to do so. If you permit, those that
hold office or are in a position to do so, if they start trading for personal benefit,
then the citizenry shall be pauperised. I will not persist with this point.

Mr. Finance Minister, I will come to your speech proper. I do not wish to
re-read your speech or even to define the parameters, but I have tried to condense
what you said in your speech and what was contained in the Economic Survey,
which is otherwise a very fine document because whatever the Finance Minister is
unable to contain in his speech always can be there in the survey. The Economic
Survey very briefly is optimistic on growth improving in the coming year and also
in the year after that. It also identifies, and quite rightly, fiscal consolidation as the

central challenge so as to revive investment growth and to contain aggregate
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demand because if aggregate demand is not contained, then it has twin fallout:
They are the index of inflation going up and current account deficit widening. All
these are eminently acceptable and reasonable.

The Economic Survey also calls for getting energy prices right. Again, who
can dispute that? But it is easier said than done, to set energy prices right so that
technical and commercial losses in the power sector are reduced. It is a very big
thing, but the Economic Survey fails to identify, which I am sorry to say, Sir, that
you, too, as Finance Minister do not identify. The Economic Survey cannot display
political courage that it is expected of you — it is a decontrol of fuel prices. Mr.
Finance Minister, when I compare my present days of coming to Parliament with
those of earlier days — this is my ninth term now — when I first used to come, the
kind of limousines that today crowd Parliament, or crowd the streets of Delhi,
persuade me to recommend to you : ‘please increase petrol prices straightaway.’E

You have increased petrol prices a few times earlier, and you have met with
a considerable amount of hue and cry against it. But I have not seen any reduction
whatsoever in the traffic on the roads of Delhi or the kinds of limousines that
come into Parliament. Along with that, for long, you will not be able to resist it
now — if you permit me to say — for obvious reasons. I do not want to labour the
point of why you cannot resist petrol price hike. It is because of the international
situation, Iran, etc. But you cannot also resist doing so for diesel. This is not a
politically popular point, but it is economically and fiscally a vital point.

It is a requirement that States must cooperate to stamp all power thefts.
Power theft in the country is rampant except in some States, and if you continue to
steal power, then we will always be short of power.

Investment has also suffered, and quite rightly the Survey points it out as
indeed your speech also indicates it. But in addition to that, may I point out how
decision-making is almost at a stand-still. Why is decision-making at a stand-still?
It is because there has been a kind of an outbreak -- what else can I call it -- of

scandals, scams and corruption cases with the result that all civil servants, without


Sahni
ontd by W 


22.03.2012 102

exception, have taken a very easy course, which is not to take any decision
whatsoever. If you do not take decisions, then certainly you cannot make mistakes.
But Finance Minister, Sir, either a political community or a civil service that
withdraws itself -- as the Survey points out, not in these words, but is certainly
indicating -- into the shell of inertia, then permit me to point out that it testifies
indisputably to a weak political leadership.

If fiscal consolidation has to be achieved as has been pointed out, then here
I would like to say that you have to see very carefully and compare what the States
have achieved to which I shall revert to in a minute -- as compared to what the
Centre has done.
Sir, I would not labour on what this Survey says because it is your document and
you know it very well. This inflation is a tax and it is a bane. I must underline it
here. Now, a brief review of this Survey brings us to the issues that are contained
in the fiscal document of your Budget presentation. I again ask this. What is the
Central thought that has inspired this statement of fiscal policy? Is it fiscal
consolidation and controlling deficit? Now, you know very well that the total
deficit of the Centre and the States crosses nine per cent. At about nine per cent of
fiscal deficit, it is a ruinous state. You cannot refute the economic logic of such
high and unsustainable fiscal deficit for a sub-Continent like India. We are a
continental economy, but here I will submit -- as you had hinted earlier, and if you
permit me to point out -- that the States have actually performed better than the
Centre.@ aggregate of the States informs me that they have concentrated on
Capital expenditure. If you have it examined, the Centre seems to be concentrating
on Consumption and Revenue Account. [ earnestly address you for an examination
of this and for a correction of this. The States’ fiscal deficits have come down.
They are concentrating on Capital Account, and the Centre is concentrating on
Consumption. It ought to be the other way round.

I wish also to point out on other great deficiency of the Centre, which is

credibility. No Government can deliver goods and manage the economy of a
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country unless it has credibility. So, there is a great erosion of national confidence.
I do not say it only as a critic, but events are criticising it. There is an erosion of
national confidence because there is a great fall from the Government in the
criteria of truth telling. Please tell us the truth. When we point out issues, it is not
only to find fault, because unless we examine issues truthfully, we cannot move
forward.

I wish to talk on the issue of taxation. It ought really to be addressed in the
discussion on the Finance Bill, and that is how I address the issue. Larger issues of
economic management are what we address in the debate on the Budget or the
Finance Minister’s Speech. But there is one issue that I do wish to point out, that
is, about retrospective legislation. I do not for a moment deny your Government’s
or any Government’s right if there is X, Y or Z with a liability of about Rs. 10,000
crore as taxes. No Government can lightly take such a tax liability. I am told,
perhaps I am wrong on figures -- this is not an advocacy of any one particular case
or another, this is an advocacy of the principle -- that in this Budget, there are
about 17 incidences of retrospective legislation. If it is correct, then it is a
profligate number.

Secondly, having conceded the Government’s right to recover what is
obviously a wrong, it is every Government’s right and the Government must do it,
but there is a simultaneous moral hazard in this. If you apply this to corporate
bodies, law will require you to apply this to individuals also. The corporate bodies
have more fat; individuals have less fat. That is why whereas please do go and
collect taxes which you believe legitimately to be the dues of the Government, but
please address this question also from the angle of the moral hazard that citizens
will face.

Sir, I go to what I think is a critical challenge for the country. The other day
we had a debate here, impromptu on poverty figures. I will come back to this
question in a minute. The essential, central question for any Government in India

has to be not just lowering of poverty figures, but actually to eliminate the
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dehumanizing quotient of poverty. Rather than repeat everything here, let me
leave this thought here only to revert.E
P ARG | AT SADIUTSH ST WeA T8l gl PV b SNad el 2l I8 dadl HRA

H & Sfad e 21 98 HY gl PN ¥ & TR IRpae FaER, TR ARR, M, TRE 99
IUoid 21 3T Berad © - ST Wil HgH 9191, 3eH ares Wg e Krishi is central

to India. It is central, not just economically. It is just about 15.1 per cent of the
GDP. It is central not because almost three quarters of India lives in villages but it
is central because it is the fountain head of our cultural identity. Now, I just said
that it gives about 15.7 per cent of the GDP. That is what it was in the year 2009-
10. It is about half of 52.1 per cent.

We have the largest cattle wealth in the world. We have the largest arable
land mass in the world, more than United States of America and almost twice of
that of China. We have about 288 million hectares. China has about 144 million
hectares. We have the second largest number of sheep, camel, goat etc. This is all
wealth. And yet Sir, it is a matter of great disappointment to me that in terms of
production per acre, or per hectare, or production per head of cow or production of
wool per sheep is very low. I have often pointed that. Very eminent person and
former Chief Minister of Himachal Pradesh and very eminent Minister of this
Government who is sitting here, he would accept that almost 65 per cent of the
horticulture produce of Himachal Pradesh rots either on the trees or on the ground.
A number of times and number of Governments have spoken of warehousing
facilities of cold storage. This is all the wealth of India that contributes. Now, I
could keep on emphasising the importance of agriculture but this is not discussion
on the Ministry of Agriculture and I can only indicate in points what I think is vital
in the agriculture sector. The hon. the Finance Minister has given us the figures
saying that the total agriculture credit for 2012-13 should be increased to Rs.
5,75,000 crore. I have done the same thing during my time. But it is not the
quantum increase that matters, what matters is the application of the money in

terms of real return.
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Sir, I am pointing out roughly. Please correct me, if my figure is wrong. If
you are talking of credit, roughly, there are 12 crore of farmers in the country who
are loan seekers. Of that, only five and a half crore farmers have actually got loan.
Not even 50 per cent of the farmers have been given loans. I have pointed out
what we need. Yes, the revolution of the 16 varieties of high yielding in rice and
indeed it expanded the use of irrigation but while expanding the use of irrigation,

we went into profligate water usage like flood irrigation. "R # &g #7 ¥ 310"

Bl A fhaT o €1 # ST W Y urerdr g ARURSR UEr MY SS T WX U 2| H are
N @ g, Wi A @A g Rt aGrel B R W g AT I Bl § 97 & U g TSl
mélﬁmaﬁﬁwaﬁméléﬁaﬂaélﬂaﬁwmtl?eld¢<lT|‘vﬁ<ﬂ’r4|%\'IE

The requirement in agriculture is about soil erosion, soil salination and the
most economical usage of water where flood irrigation is not the answer. The
average high yield variety in India today is generally 30 to 50 per cent lower than
the average high yield variety of rice for example, in China and about half of that
in Vietnam or Indonesia. It continues to be so. Today, the Finance Minister knows,
we are net importers of lentils. It is the largest provider of protein. We are also the
net importer of vegetable oil. India is the only country which culturally and
civilisationally, will not and cannot use animal fat for cooking. That being a
reality, today 63 years after Independence, we still continue to have to import
vegetable oil. We are not self-sufficient. For us, the principal protein requirement
comes from lentils and we still have to import lentil. I do not have to point out
why agriculture is so important to us.

Sir, I will share some very disturbing, troubling figures to me about
poverty. These are the World Bank statistics. I know the World Bank. I am
familiar with it. It means that I also know their statistics. About 75.6 per cent of
our population — this is as of 2005 — lives on less than two dollars per day on the
purchasing power parity criteria; 41.6 per cent of the population is living below
the new international line of poverty, which is also on PPP of 1.25 dollars. The

data that has been released by the Government of India on poverty figures resulted
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in a discussion the other day. The issue is not what the figures of poverty are. The
central issue remains that there is poverty which is appalling, which is
unacceptable and poverty that is degrading and dehumanising for all of us. It is for
many many reasons. In so far as the farmer is concerned, a study has also stated
that a farmer receives only about one-fifth or 20 per cent of what ultimately is sold
at the shop. The farmer receives only 20 per cent of that. These figures ought to
tell us effectively enough. Of course, I could speak for long on agriculture. But
that is not today’s subject.

I have about ten minutes and I will try and finish on that. I have some
parochial points — I say parochial because they are issues of personal interest to
me. One is the Army, the second is the desert and the third are the mountains
which have so kindly sent me here. E
15.00 hrs.

If I were asked and I would attempt to answer what is my view as to what
India ought to be: we must be a modern, a self-reliant, a self-confident national
economy that competes with the best globally. We must have a happy and a
contented citizenry, we must eliminate poverty for this and enthuse our citizenry
with the renewed spirit. For this, rural development is right. I appeal to you, Mr.
Finance Minister, Sir - | agree that you have political differences with us — that
some of the programmes that were introduced by the NDA Government for rural
development were eminently sensible. One of them was the provision of urban
resources and facilities for rural areas. Please re-examine that programme. It is a
very good programme which subserves the purpose of rural areas very well. Do
not reject it only because we had introduced it.

The second thought I would leave with you - because I cannot keep
speaking all the time — is, Sir, you must address to the challenge of reversing the
investment flows out of the country back into the country. If you examine the
figures of outflow last year - I have rough figures which I do not want to cite - you

will find that more money has gone out of India by Indian investors investing
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abroad than has come into India as investment. I think this tendency is telling us
something. Why are Indian investors going out rather than investing in India? This
is a challenge to the management of our economy by the Finance Minister. Of
course there are many causes, of course land acquisition, of course the absolute
obstinacy of our system in early grant of sanctions and permissions are part of
that. And money is like water. It finds the area of least resistance and will flow to
that. I am not suggesting that you block that route. Not at all! It reflects and
demonstrates the entrepreneurial spirit of India. But try and divert that spirit back
into the country, not outside the country. I cite this because perhaps you intended
it through your budgetary document, but I did not find it. That is why I underline
it.

Sir, I do again repeat, GDP figures are very important. But the conversion
of GDP figures into figures of national contentment is the vital question. GDP
figures by themselves cannot feed India; cannot give contentment to India. This is
a challenge that all of us had to address.

I have a request here. The Ganga and the Yamuna are the lifelines of India.
They are the arteries of our civilisational identity. Certainly from late Rajiv
Gandhi’s Prime Ministrial days I have been hearing of the need for reviving and
cleaning up Ganga, cleaning up Yamuna, but really just languishing. I request you,
Mr. Finance Minister, if necessary, do what you will, constitute what authority, or
power or Committee or whatever, comprising of Members of this Parliament or
whoever, but please address to the health of these two rivers with which the core
of India, the civilisation of India — what we say Ganga-Jamuni civilisation, etc.,
etc., - 1s identified.

On deficit, the control of fiscal deficit and subsidies, I do not want to
elaborate the point except to submit to you that these are not fully digested and
examined concepts of welfarism which we import from West Europe or wherever,
might not be the most suitable methods. Like MNREGA was introduced. 1 have

seen, and I am sure hon. Namo Narayanji Meena has seen with his own eyes,
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Sarpanches in villages become enormously rich overnight. J 4T QMmAT? Ug
HA BT U1 21 SR @Sl 8 5| H Bl 1 pTel fad &g J@1 o1 6 § o9is faq usa
ISR TAT| q81 By Foo o fHeM oY, T4 ARM Sfl, ¥4 SFd g1l 98 Hood AleY
AEHA W Y| 98 G AR Agdhd B [Uell Al W 90 I, TAY Afad 3T G0l I ol
@ ATl H9 gel 5 wE g9 DY Ak 9Edd W F¢, d ST Hel B WS Aed {9 Aie”
Ashd WG gl F Tel T8 Fohdl, SATIY TP YR T & Iol= B [o1¢| S A18d BT AT

M qATS; YD], H g Hedl dledl § (b I8 qa 90N Bl <F 5l T & BIgd gRT QAT
®g Rers < B

You have totally perverted the labour system in the country whether
industrial or agricultural. This is a very serious flaw. It is un-intended flaw. It is
the consequence of introduction of wrong rural employment. I have seen with my
own eyes village women going there, sitting by the roadside in some shade. &R
I A1 e W HH e 1 g8l PRI ge-ar He 991 el ©§, ] BR el Sl 8l Axd™
Fedl © {6 = 100 YU &7 &, Mg # I 3R MY JH| $9 WR g8 Yf2ul Hedl & b g
qA o A, g1 Ul SoBR FAT BHAT 8, I AT € AT TR & JobR1.... (Fag™) I8 @, bl
& gl

Please re-examine the whole question. We had in the Janata Government
days introduced a very good scheme called ‘Antyodaya, Food for Work scheme.’
In the great drought of 2003, when I had the responsibility and the job — I am
rather jobless now and so I can say all these things — I had myself seen and Namo

Narain ji would bear with me, that in the households of Rajasthan f=8i= g T &
TE <@ o, I B # 30-30 fHawm™ g wer ol This has to be re-examined.

Please at least re-examine it. Antyodaya was not a bad scheme because whoever
was to be benefited was selected by the village itself and the State had very little to
do with it. I leave that only as a thought, Sir.
Mr. Deputy-Speaker, Sir, I will not take long now. I am coming to the end.
On inflation I may use an American phrase; ‘On the citizens it is now triple

whammy’. The triple whammy comes by shortages. On top of shortages, because
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you have spoken of supply side glitches, comes governmental inefficiency. And
on top of that there is corruption in system. So, there are shortages, governmental
inefficiencies, corruptions and petty corruptions.

I would like to share a thought with everyone. This morning we read an
account of scam worth Rs.10 lakh crore. It is very difficult to conceive how many
zeros are there in 10 lakh crore. Then money becomes notional. This kind of
suggestion of corruption, believe me, I share with you does not really affect the
common citizen. What affects him is, if he goes to the patwari, and patwari to
give him the certificate, saying. ‘78I, 78I, 100 Uy F@ral That corruption pinches
much more than the figures that we read.Eis this petty corruption that is cruelly
killing. On inflation, this petty corruption, shortages and all these become a kind
of triple whammy and more particularly on rural population and on the poor.

I have a parochial interest. I had introduced, when I had the job that you
hold with so much greater distinction, a measure of pasture development. Our

West Rajasthan is really animal husbandry-oriented economy. I had introduced a

measure for developing the pastures of West Rajasthan. 7 & 3iR0T &&d g1 [ am

so saddened to say that when I was thrown out of office and your Party came into
office, among the first steps that you took was to stop the pasture development.
What wrong had we done? This pasture development will go to Ladakh also. The
pasture development will take care of Himachal pasture development also. Please
look at that.

Sir, for the mountains, I have three requests because I represent them.
Consider please granting to them, for a limited period of time the same benefits
that you gave and Mr. Prime Minister gave to the North-East of India or to those
States so that for 30 years what was the consequence of the neglect of the hill can
be corrected.

Sir, the state of the highways in Darjeeling District is such, they are
notional now. They are called national highways but we call them notional

highways. They are hardly means of communication. The great railway line
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which was inherited, that has also collapsed in the recent earthquake. Please
address them.

I appeal to you let us not revert to a state of command economy. Let the
spirit of India flower. Let it become productive. Let our economy not become
State centric. Let it be citizen centric. Let it be for India and not for the
Government of India nor for any Party.

I do submit that we must move away from this frenziedly-consumerist
economy and society that we seem to have developed. I am told everyday by my
children and grand-children about this mall and that mall. In our villages, we had
no malls but much more maal. We had maal but no mall.

I would request you to remember not long back, there was an old man who
wore only a loincloth and he used to walk all over India, quite often on foot. He
was called, Mohandas Karamchand Gandhi. He had said, ‘the soul of India
resides in our villages’. Mr. Finance Minister, Sir, he was the first advocate for
swadeshi. That is the real swadeshi. 1 appeal to you because you can do it. I
know as a person and having worked with you for more than plus three decades.
Please revive the spirit. This is the central core for the development of India.

For the most important reforms that India needs today is firstly a reform of
the mindset. This is a vital reform. 1 have said it earlier when I had this
responsibility and I repeat it.E

We then need a reform of governance without which we will certainly fail
to deliver to our citizens that which is their inalienable right, their due and that
which is our bounden duty to provide. Thirdly and importantly, India needs a
political reform which must address the question of eliminating poverty, prevalent
cynicism and corruption of spirit, of conduct, re-imparting probity and rectitude in
our public life. This would be for improving our political systems and ensuring
that Legislatures are able to perform their duty as mandated by their respective
electorates. Mr. Finance Minister, Sir, without this, we will not be able to address

the central challenge that we face today: “How to eliminate poverty, how to
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improve the quality of life of our citizens — and in the memorable words of late
Pandit Jawaharlal Nehru — ‘to create a civilised society through civilised means’
and thus propel India to its destiny in the global comity of nations?

Without such a minimum programme of reform, hon. Finance Minister,
forgive me to say that no budgetary proposals will achieve their purpose. The
challenge is not only fiscal or economical but it is critically political. If we do not
recognise this challenge, then we will surely fail in achieving our economic
objectives.

Please recognise - and 1 include myself, Sir, in that - that we, politicians
and politics that we are currently practising have kidnapped our economy, our
country and our society. We alone are responsible for all that is going wrong in
the country and not any outsider. Because you are the Government, you are in the
seat of governance, you bear the principal burden of this responsibility.

The challenge is of meeting this test of transition. Hon. Finance Minister
Sir, let us all act before time passes you by.

Thank you very much, Mr. Deputy-Speaker.
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(Shri Franciso Cosme Sardina in the Chair)
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M BT &Y B fF 23 A9 & MAUTA SQRIT SIT| S JroiRd ST &1 U9 ©, § 39D
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TR FIs B BRIGE 2| AF YA BT JHAM Weiel & IRy BRSS! giordeH, Sl
HANSS THIAYT 39 997 89X ¥ § 98 M W 9o © ©, S99 [Hfgad dR ) HAfsd
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TRCATSS R D1 3d BM Y 8 Wbl 8| A AR (SUrcHe B! g g fHeran 8, Ffdea

IR W 3T <P B FIR BB 88 db (A0 WU fhar S AhdT & A7 IIDT dh
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fog Y # amue! 9gd-9ga quE < AR

TS U g1 vy 21 78E & aX ¥ g 9w R 2 o I9e-wmy R SR
DI BYA B DI QU H ARBR B RE A A T gUI Tb WA H AN &b A0
e B qHET G AR § SR H A P WRPR S W &N | 69 A1 © & g & foAi
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d Seg W STeg U Al ANl 9 Ugel iR gEN 4 S Alls 99 W Sl glekiel Sie g,
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el fUgel UH-al auf # 2-3 SE 9N & Hiel e, oel sR feae RNRea
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HEl 9 PHel Ub A 991 @12y fF Ples RS A& A TGN 8, A1 89N HamE st 6
9 UBR & IIREd geR TS R W8 5, SAPI Il ol JRIE [T B Udh Hawer
el ok O 914, IPI UAT AT S SRRNGT ATHICH Bl HAT AT §, I 31 AT
G AT U oo} & A1EgH I WY IIOR T UgaT I e el a1feq| Uil @rawel 8, i
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I PR BT § [ 37T 5 Uars, B, Rif, 3R R H IR ¥ fhell @rol fefan €
I8 s B HIbC H 18-19 JUY & AU Hedl 21 IR I9Y B WS 18 ¥ H Jgi A
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g MRER 8 T @ 2 6 IR S &1 A RID § b BleRIeR SO, SHD!
TOLUH.AL. H ol SRAT, QOLGAAL H BIS ORI SIoR R ST | fhR ls STeR ot
TS B Bleer I o, R g8 ReeR &7 < a1 d9 # S g9 offddl W= A1foe forr < @t
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(Shri Satpal Maharaj in the Chair)
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g, UE W H 0 Bl fegpa, § 7 oE @ g 5 wR O g WRER &1 9 g, B @
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AW J AN B T B U e TaTHe B Sl TATDI B, 98 9 IAM W ST JET 2
AN U 98§ Al BRR 21§ FE I BT 9@ @l g ER @ 91 [oRd &), "o uew
B A TREHHR B AT AR, B, 71 T I3l B I IHR | 1 Hged TaTHe bl a)m
A el foar 71 8, WD HEAH W Al Dl AIaRAS] Dl g e el & R <
g gl 8 a1 e dR & I8 sgaven 9 ]l Aty .. (aeT)
2 gHIQd ARMU Alqd (WYSE): Do odl 8, olfdb Iod W IqH (U1 21 o gl
. (er)
£ oy freuw ¢ # 59 W fdare 8 B e g1 H B I8 BE @ g 6 s Aied A Al
U AT B AR B T 3R WHIRT F1 S gArdeH IA & I o <81 7, 98 [fgea
IR TR I AT BT 98 TEd < @ ¥ IR $IAR Y I B SAD! gAY et g1 SrAda
19, 39 hel b SfF o AN 8rm, A go i 81 st States should not be
traders. YD g TS S ATl A AR WR G IS 37 @ & fb TASIY & S A
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B B I BT T8l § AR 9 MR W Pl dled] I, HEl MU AR sled 991l I8 I
HE & [ TRBR BT 99 F R Fhed ST AMMRY, offhd IRBR B 49 J IR Fverd q97
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H U el B UVl 40 BT S8 % 15 B9R BRIS WIU & NN 89 fSdg~dveie &
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AN fad W3 27 e grEsit 7 S aoie A R B S9N o ardl Al 7 9w @
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3R UgT @I IMaTIdhdl gl MU Fel {6 WRa &1 goic 811 The Budget should be of

India and not of the Government of India.E

AHI, YT goIC 3T Ui Al $HH SATET | @ SR 9Rd & ARl & [Jbr & oy
gl mMarer faai § 9 Ioic & A1y ¥ NG BH B 59 doic & A2 | el fJe
BRTT| S99 doic & e ¥ Y &5 & IR Ud fAerd B8Rl 39 9oic & #1eq 3 e &
# famrd 2 iR STgt ®E 39 e #Q & dras[e, IR OGSl S Tl B W ©§ S
g9l @ JIave Sl fadrd BT A1 YR BN IAD] Ueh AT <8l 81N AP GaR B &
9gd AR 89N fdd U$ Y 21 39 fadl & IR # @ig f&ar € T8 R @ 21 e e e
@I fF TAN < B srfarawn o B @ity oy fodr e @ % fheea Sfhfie @
BT =BT MU o @raa @l 6 ger@R T8l e =nfeyl g9 el @ S AfrhweH
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g, U8 WBR 1 [ATAD] BT bR IR 81 I YAl W He-Hel Y [eafd I Bl
SARIHAT 2| R <2 <9 @ 2 b GaR B =M F ISR & HeA w1 87 Hal 7 el gaN
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AT AR | T Aaed § GaR & e § S S ware g, S Rt dfed S € s
et @1 T o Sy aIfe fagea™ A GuR &1 SIS M 991 8, 98 IR & HriHd
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®H o H U|r AT A1yl gHdl faer Aty SR VA faer a & forg S geRara
HIHH T T © S HRIHHA! BT 9T ARIY| I7 SRIHAT § T Y| ITHT I B
H AT JFUAT [T QY| g1 # oma § e e gl
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T T o7 fF qoie & 3R S 91d ¥ SAB! 98T 3T Tae’ Ao B BT B IR @
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|y WEIGy, # HEl aEdl g 6 e UER el W g oW 99 WeW, B
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gl ifhT ST a7 3MEHT g WR AT & Al Jies ok TR § 3R Fies SfeR Wiiad a0y
I8 PIA T8l YBdl| < B B 16 UP DI BT I <dl ¢ AR [ b1 49 ¢ <@ 2
AT AT BIE-BIC HR@T H Al 380 DNIR g, e 81 § §R &, 91 JafRmd T8 8, Sl
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g oft, Af 9 2008 TF 73 TR 29 FRIS BUY 9 URAGHT R @ & b ¢, dih
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DR. RATNA DE (HOOGHLY): Sir, all the three Budgets presented by the hon.
Finance Minister during the last three-year tenure of UPA-II Government had a
nice blend of three objectives — (1) maintaining economic growth close to double
digit, (2) ensuring that growth is inclusive and (3)making institutional changes
through which welfare programmes are derived, but this year’s Budget is
completely different in texture and tone. Unlike previous year, this year’s Budget
has an over-riding objective of fiscal consolidation. In an attempt to achieve that,
the hon. Finance Minister has compromised on both growth as well as
inclusiveness. The Budget is anything but inclusive. This is highly inflationary and
regressive. It hits the poor the most. A huge increase in indirect taxes (to the tune
of Rs. 45,000 crore) together with hike in railway across the board makes the
Budget both inflationary an regressive. In such a precarious situation an income
tax relief to the upper middle class and the rich defies all the principles of
inclusiveness and increases the inequality.

Now the important question is will all these measures really, (at the cost of
inclusiveness) help the fiscal consolidation. As far as my understanding goes, it
would not. This is because the assumption on the basis of which the hon. Finance
Minister had promised to bring down fiscal deficit to 5.1 per cent of GDP will not
hold good. For example, the targeted deduction of subsidy on food, fuel and
fertilizer to two per cent of GDP is unconvincing. Moreover, the targeted
reduction in fuel subsidies is unlikely to be achieved. More so in the face of the
Middle East crises.

Once the Food Security Bill is approved by the Parliament, funds required
for that will be fully provided for. The hon. Finance Minister makes no mention of
the sources which would provide for such a huge sum. Fourthly, resource
mobilisation through non-tax revenue like divestment and spectrum allocation had
been pegged at Rs. 30,000 crore and Rs. 40,000 crore respectively. Both seem to

be over-estimation, given the present business scenario in the country.
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All these considerations combined together indicate that plans for fiscal
consolidation are unlikely to work. Much of course would to depend on growth
prospect of the economy in the coming fiscal and the tax buoyancy therefrom.
That brings me to the important question of growth. The Finance Minister himself
recognizes that “growth” would largely depend upon the domestic demand, that is,
domestic consumption and domestic investment. How far that would be achieved
should be seen from both, demand and supply sides.E

As far as urban middle-class demand is concerned, situation is not
encouraging at all. Jobless growth together with high inflation would eat-up
substantial purchasing power of urban communities, and with that gets the added
cut in EPF rate to 8.25 per cent.

Rural demand might get a boost through the Budgetary provision of more
than Rs. 20,000 crore for farm growth, irrigation and rural development. This is
consistent with the rural focus of the last few Budgets. Moreover, Budget proposes
a significant rise in credit-flow to agriculture to 5.75 trillion for boosting farm
output and investment. Together, they should spur demand and investment in the
rural economy.

On the supply-side, much has been done in the Budget. Three major
supply-bottlenecks had been addressed to, namely, skill shortage; raw-material
shortage, particularly coal; and infrastructure shortage, especially, power, aviation,
highways and ports. Much had been done in all these three areas both in terms of
fund allocation and innovative measures. But, despite all these, a 7.4 per cent
growth target looks ambitious as the RBI would fail to reduce the interest rate in
the face of high fiscal deficit and spiralling inflation. Without an interest rate cut,
consumption and investment cannot be boosted substantially.

Before 1 conclude, I have some serious requests to make to the hon.
Finance Minister. Here, on behalf of people of West Bengal I find a Finance
Minister who understands the importance of fiscal correction at the Central-level

even at the cost of unpopular measures. He would then certainly appreciate the


Sahni
ontd by U2 


22.03.2012 136

agony of bearing huge debt-burden by certain States like West Bengal. So much so
that the annual debt servicing, that is, annual interest plus principal repayment
comes to the tune of Rs. 22,000 crore, which is almost equal to State’s own tax
revenue. Under these circumstances, we have no other way, but to request the hon.
Finance Minister for an interest plus repayment moratorium in the form of annual
grant for a period of three consecutive years. I do hope that the hon. Finance
Minister would give due consideration to this request.

The prices of fertilisers and the MSP of raw jute need to be revised or a
bonus is to be announced on the existing MSP as the same has resulted in increase
in the prevailing market-price. This has undoubtedly added to the agonies of the
farmers who are already aggrieved and distressed. My earnest request to the hon.
Minister is to take urgent steps to ensure availability of decontrolled fertilisers to
the small and marginal farmers with price support, which would result in
encouraging balanced use of nutrients and waive-off debts for marginal farmers
with a view to prevent further distress amongst the poorer sections of the farming
community.

The Government has announced the MSP of raw jute in the range of Rs.
1,630 per quintal to Rs. 1,738 per quintal depending on the grade of jute and
location of production. This announcement had severe consequences. For
example, the MSP being below the cost of production, farmers of West Bengal
faced great distress. We request the Hon’ble Minister to raise the MSP of Rs.
2,100 per quintal for raw jute. The total quantum of raw jute being produced in
West Bengal is 150 lakh quintals. Jute production is the mainstay of West Bengal
economy. Therefore, I would again request the hon. Finance Minister to give due
consideration to my request and it is the request of the whole people of West

Bengal.
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SHRI P. KARUNAKARAN (KASARGOD): Sir, I would like to participate in the
discussion on the General Budget presented by our hon. Finance Minister, Shri
Pranab Mukherjee in this House.

As stated by the Finance Minister, the Budget is not merely an account
tallying the assets and liabilities, but it is something more: that you should have a
vision. I do not say that there is no vision in this Budget, but for whom and how
that vision is achieved is the main concern.

I am not competent to judge the Budget as the Finance Minister or as many
of our learned Members have done, but at the same time, I would like to comment
on the Budget within my limited capacity, that is, with limited economic
knowledge and practical experience.

As far as the Finance Minister of any country is concerned, the most
important issue before him is the resource mobilization. One of the parameters to
comment on or judge the Budget is the tax structure that the Government has
adopted. Here, there are two types of tax structures that we can adopt: one is the
regressive tax structure and the other is the progressive tax structure. [ am sorry to
say that the Government has adopted the regressive tax structure because we are
losing Rs. 4,500 crore from Direct Taxes, but at the same time, we are gaining Rs.
45,000 crore or more from Indirect Taxes. It means that the Government is not
ready to touch the healthy or the wealthy people.

The principle of taxation suggests that any Finance Minister has to tax
persons who are able to give the tax. In the case of millionaires or the billionaires
in India, in 2004, their number was nine which now has increased to 59 in US
dollar terms; but in terms of Indian rupees, the number really is 69. Why is the
Government not ready to go after the highest strata, but is only going for the
Indirect Tax system? On this ground of tax system, I say that this Budget is pro-
rich rather than pro-poor.

Another source of income that the Finance Minister can get is the selling of

the shares of the public sector undertakings. Last year, the Government gained Rs.
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22,500 crore, and the Government now thinks that they may get Rs. 30,000 crore.
This is purely privatization because these are really the assets of the nation. The
Left Parties, not only the Left Parties but even the other Parties, have been
opposing it. In the strike held on the 28" of F ebruary in India, not only the Left
Trade Unions, but even INTUC, BMC have participated against this sort of
decision taken by the Government.

Every year, the public sector undertakings contribute a substantial amount
to the Government in the form of Excise Duty, Customs Duty and Sales Tax. Last
year, they have contributed at least Rs. 29,000 crore. If we take the figures for the
last three years, that amount would be coming to around Rs. 5,00,000 crore or Rs.
6,00,000 crore or something more. When the public sector undertakings are paying
taxes in different forms, you are really killing the goose that lays the golden eggs.
It is being done to really assist the private sector. Therefore, we strongly oppose
the selling, destroying and looting of the public sector undertakings.

Two years back, the Government had claimed that they had a better growth
rate of 9.6 per cent, which was true. But it was reduced to 8.4. Then, it was again
reduced to 7.4 per cent, and now it is being considered to be around 6.9 per cent.
The target for agriculture was more than four per cent, but now it is below three
per cent. The setback in the industrial sector is very severe. In regard to the
progress in Services sector, I agree with it. So, the claim of the Finance Minister
that our economy is in a better health, we cannot conclude it to be so, when the
situation is like this. Even the benefits of this growth rate are not getting translated
into improvement in the living conditions of the common people. E

The price rise has become a day to day affair. The price rise is high. The
prices of essential goods are also going up. This is due to wrong policies pursued
by the Government. One of the main reasons for the price rise is the rise in the
prices of petroleum products. Decontrolling is the main reason and now
Government intends to decontrol diesel also. The deficit of this Budget is 5.1 per

cent i.e. 5 lakh 22 thousand crore. Why are we facing such a huge deficit? In
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your Budget presentation, you have given tax concessions worth 5 lakh 28
thousand crore of rupees. Tax concessions are the decision of the Government
voluntarily not to collect the taxes. The Government has not collected 5 lakh 25
thousand crore. If these taxes have been collected, there would have been fiscal
surplus. Not only the tax concessions, if we take the three years tax concessions,
that will to come to about Rs. 50 lakh crore.

To reduce the fiscal deficit, what measures does the Government is going to
take? You have reduced the subsidy on fuel by Rs. 25,000 crore and reduced the
subsidy on fertiliser by Rs. 6,000 crore.

What is your economic security concept? You consider tax concessions are
incentive for growth and subsidy concessions given to the poor are burden. The
poor has become the burden for you and the rich has become an asset. This is how
you build the security of our economy. This is not the security of all the people
but a security for only a few people.

You give more and more incentives to the corporate and the rich. The
Government do this with the hope that by giving more incentives to the corporate,
you may get more investments. | can agree to some extent but the Government is
missing and forgetting one thing. Unless people purchasing power is not
enhanced, how this growth rate can be enhanced even if you have higher
investment. It is a serious concern. [ am saying this because in 2004, you have
seen that there were nine persons who have become the millionaires and now, it
has become 59 persons. At the same time, according to your report or 80 crore of
the population or 73 per cent of the people of India, they are getting only Rs. 20 a
day. With this Rs. 20, how can the purchasing power of the people can be
enhanced? So, even if you get more investment and the growth, this issue is not
considered by the Government.

Whatever amount of cheaper capital you may make available to the
corporates and however they increase their investments, that will not give growth

unless people of my country have money within their hands. So, the economic
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security promised by the Finance Minister is economic security only for a few and
it 1s not the economic security of the country as a whole.

Sir, the Census of India report say that nearly 40 per cent of our people live
in the rural areas and living in some sort of thatched houses. Fifty per cent of the
population of our country have no drainage. Fifty per cent of our people still use
fire wood for their cooking. Then, how can we say that their purchasing power is
increasing? This is not my report. This is Census Report of India.

No doubt, we have resources in our country. We have talented people in
our country. When we go to the Gulf countries or America or Japan, we can see
the excellent engineers and doctors who go there. Majority of the people are
youth. It is really a rich country. When we have the highest number of people, it
is not a burden. It is really an asset to the nation. 40 years back, the Kothari
Commission recommended for six per cent GDP for education. Even after 40
years, we are not able to attain this growth. It comes about half of this only. In
the elementary education in 2003-04, it was only 1.43 per cent and in 2010, it was
only 1.6 per cent. In the Secondary Education in 2004, it was 0.92 per cent but
now it has increased to 0.936 per cent. In the University Education, it was 0.36 per
cent, now it is only 0.38 per cent. In the General Education, it was 0.02 per cent
and now it is only 0.03 per cent. In language, it is only 0.015 and now it is 0.05.
So, when we see the overall picture, we can say that we are in a better position
only after detailed analysis. E

Take for example the agriculture sector. I fully agree that the Government
has increased Rs.1 lakh crore as the bank credit. What is the interest rate? The
interest rate is seven per cent. We have the report that the farmers’ suicide has
gone to 2,58,000 and more. I had asked a question in this regard in the last Session
also. How can these people get the bank credit when they are in a very very bad
position? When we see the price fluctuation, the minimum support price as stated
by other Members, has become a very important issue. Not only that. We give the
higher bank credit, that is, the credit given by the banks. when we go to the details
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of it -- I have the experience of it being in the Standing Committee as many of the
Members have -- the huge amount of that goes to the big corporate farmers and
not the poor. Then we go to the non-performing assets (NPA). It is these people
who have to give and not the ordinary people. We say that the agricultural credit is
high. I do agree that some works are done by the Government. But these benefits
have not gone to the actual hands. That has to be taken as a real issue.

With regard to health, the combined expenditure of the Centre and the
States in 2010-11 comes to about one per cent of the GDP. Now it has increased to
2.3 per cent of the GDP. Our target is four per cent. We have not reached to such
an extent. The Planning Commission set up a high level expert committee on
universal health coverage. But not even a single recommendation has been
implemented till now. Kerala has the better health care facility, as you know very
well. At the same time, we need more funds and more facilities. We have been
asking for the EMS status, but it has not yet been given.

The most important issue that we are discussing is about the food security.
The Government claims much about the food security. We are going to discuss the
Food Security Act. We give relief to the poor people by way of subsidy. When we
reduce the subsidy that is, Rs.25,000 crore as fuel and Rs.6,000 crore as fertilizers,
how is it possible to attain the target of food subsidy? The latest Global Hungry
Index has come. India’s position is 67 among the 128 countries. Many African
countries and Sri Lanka, Nepal, Ghana are above India. When we speak about the
food security, we cannot talk about Kerala or some other State. But we have to
talk about the all-India figure. What we see is that the purchasing power and the
facilities are very limited. It is astonishing to note that the Deputy Chairman of the
Planning Commission announced yesterday that Rs.22 in rural areas and Rs.26 in
urban areas is the criteria for determining APL and BPL. It is surprising to note as
to how the Government has accepted such an idea. I do not know where the

Deputy Chairman and other persons are sitting. I would like to know whether they
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know the rural India; whether they have gone to any other place. This cannot be
accepted. The Government has to really deny that report that has come.

Coming to the rural development, there is a decline in the Budget provision.
Earlier the provision was of the order of Rs.74,001 crore and now it has declined
to Rs.73,150 crore. Children are the assets of our nation. About 42 per cent
population of our country belongs to the child sector. But the allocation for this
sector is only 4.8 per cent. I do not think the allocation is adequate. About 69.5 per
cent of the children suffer due to anaemia; 42.5 per cent children suffer due to
under weight; 22 per cent of the children suffer due to low birth rate. Though the
child labour is banned in our country, yet lakhs and lakhs of children are working
in the hotels or the bus stands or any other place. But this is not banned at all.

The Scheduled Castes and the Scheduled Tribes need more assistance. The
Central Government and the State Governments are doing much. Eﬁs constitute
16.23 per cent and STs constitute about 8.2 of our total population. But they are
facing a dual discrimination — economic and social. In the last budget, out of 105
Demands for Grants that were sanctioned for the Union Government, only 24 have
allotted funds and the other 81 under 43 Ministers having not taken any decision
on this. In spite of the Central Government taking such decisions, they are not
implemented not only by the States but also by the Centre. With regard to the
minorities, there is no mention about the minorities in this Budget.

I now come to a couple of points related to my State Kerala. Kerala has the
highest literacy rate in the country. Six of the Union Ministers now are from
Kerala. Right now Mr. Thomas is sitting here and others are not. We have been
demanding for a long time that an IIT be set up in Kerala. A large number of
students who are educated in the State are going outside for higher studies. IIT has
become a must for the students pursuing higher education. Though the literacy
rate in the State is 100 per cent, we are not in the forefront in higher education.

That problem can be solved only by establishing such institutions.
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The former Chief Minister of the State and the present Chief Minister Mr.
Oommen Chandy have asked the Union Government for a special package for
farmers because about 50 farmers have committed suicide in the last ten months.
But nothing is given in this Budget. I appreciate the Government for giving a
special package of Rs.3,384 crore for the handloom workers. At the same time, the
Union Government announced two mega clusters and five pilot clusters but
nothing is given to Kerala. Kerala is the land of handlooms. How can we forget
the lakhs and lakhs of workers engaged in this sector? Of course, we have to give
this to the northern parts of the country also, but at the same we cannot deny this
facility to the other States.

I come from Kasaragod in the northern part of Kerala. You know about the
Endosulphan issue there. There are a large number of victims of Endosulphan
there. Geneva Convention has banned usage of Endosulphan. The Government of
Kerala has asked for Rs.475 crore for the victims of Endosulphan. I would urge
upon the Government to give, at least on humanitarian consideration, some
assistance to the victims.

The Prime Minister’s Relief Fund is really a model one. However, the
difficulty is that though in some cases people get assistance of Rs.1 lakh to Rs.2
lakh, in many cases they do not get anything. There should be some mechanism
with regard to this Fund. With regard to the freedom fighters, many of the freedom
fighters who are eligible for State pension are not able to get it. That also has to be
taken into consideration.

The MNREGA 1is a model scheme which helps provide connectivity,
creation of assets and employment. At the same time, in a State like Kerala the
minimum wage is higher than the wage under MNREGA. So, there is a demand
that it has to be increased to Rs.200. Otherwise it is difficult.

With these words, I conclude.
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B wraeT R g1 el f$fh datex § 27 ufaea &Y gfg @ g1 vaEE W dsd arer
H 20 gfrerd @1 gig Bt 21 89 A 8| dbas A9 @ forg 22 gfie &1 afg &1 5l § S
AR & P I qhas Ao & SR T R 87 AU goic Wi 3 49 <1 § 6
fSER % §Td, Brer gier MR MY Uk @1 1 IfhT oy ft $9 919 &Y I © & TER &
e # X <9 A Aa9 el THBAT [HAM DR &1 D! IRDBR D BRIBIA H HH A HH
6 fSgac & 16 BOR W W SATal fhami o el &l &l 98f 6 ufaed sXRE & O Wt
AT TR R 21 R AR Wl M A1 S ST 21 AT AR |l 3fdT 2 a1 S|l
e M e a2l Uh dorad! ol €, SR BRI WRBGR Bl I Udl 8 Al 98 dicd IR o9
ST <l B, RS WD B H Pied H 0 Had I ¥ iR 97 W @ 2 5 A S oft

H IO B, 8 H < § 3R [ WA BT A T BT @dl I TS| Pied &1 Wa d¢ AR

B9R, Ufd B9IR Ui Fied &1 91a o, dfdhd a9 oY & 91 I8 &1 §9IR Uid |l W 1 1
Al DR A AT IS A ARBR | AAgH-ucel B 6 el g9 a7 & fou &4 g8 99 Sar
d 21 319 9 o # fHar Siax Arfdhe § YT hied 999 3N 98! <rsq W IUd! Ul <H
e A |9 9 B4 dfdedell @l @iy 6 ®el w1 8 doal &l § ddbas A9 & gg W
QU AT El e fHAE STHER FRAT B, WAl 4 HRAl AW 8, b 8l I8 %IEF G
FHATR-TA] H AT Bl ST DI WX T8I 30l &, <fh a8l Yeb I VAT FHER-IF T8
e el & o7 &9 9 &9 9 a1 R fHaml 7 et T8 @ 2 Riife S @l
IR & TR, AT © HWR 1R §1 SR B AT & A1 St &l olfdb, IR Huel Sib
T ST A1 DT R AT e BRAT € A AT I8 qPpas RO 78l 87 Ile 8H Jhas Ko &
feTU BIg Uraem &R W@ € A1 I8 Wl <@ =@y fh R <@ H R BIH-A dhas Ro g1 faad
Bl Shas goTd ® w0 A B =AY T8 W H U &= § AN Arer gl

MR. CHAIRMAN : It is not only a backward area but also a Left Wing affected

backward area. Money has to be provided in favour of Left Wing affected and

Maoist affected areas.
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M AR FSYA : HBIGY, H U 91d garl =Tedl g b a8 Wt grgaal oA 1 a8l & a
&t A Jeild R ¢Is9d Bl a8l 9 g | W ST SEE gIsEd @ gl I8 UETel
gardT 2l So, it is not backward. 39 2@ W 3R 8F <@ o1 98 ft d%ds Tl 3R I&f
fpar BT BRd € Al HT 98 dbas &l Y A Wi A Bl A1 gl IR IATUB]
SPhas RS @ a9 I8 W @] T8l Bkl 8 A1 (Ul IR ®1 98¢ | I8 31T 819 H ©
5 ST TRUTST BT &1 BRAT 81 O 8H g8l Bl beeieg=il bl Roic B & 1 eI I8
3eT € o oMma Ul gRWTT agel 3R S8 T8d & T T |

HEIGd, aY 2006 H 14 I AT Pl RAARI g@ar o1 &1 o, dfeh Ig 3t
DA TE g3 8, I WY BAR TEMHAT AdeT 8 S a8 ay| Sw8ie e ol 3R St faq
IeM B il & fIg 3750 HIS BUY BT U A9 Jooot =T a1l 39 AR § R
I 8, § SUPI U 3IAel TAT ol dTedl gl Sl 3750 PRIS IUY Bl Ubsl fier, I
SITCHBATIR JARTA, 3TDIl, JqAATA, eI, agH, iR agi - I & el A1 IWH 2177
RIS JUY [FaTg & folg & Q1 A g1 &5 § $F a9 ol 398 [ I ARBR R ds
WHR DI ISR Alefhbe < gsdl &l 91 Ior R |ficfhebe < &l A¥ |
wrem® W 21 { g o, O @5 o @ v @R ft el 3 SW fied & m g g
S8l SH T a9 Wbl ®, S8l Ul Bl W ST el B Ahdl 8, YT S8 UH-Uh Alel W,
R BICT WaT8 BT &, a-al SH §1IY Y| I8 AX JA1d &3 DI a1 8| 98 B Iy Dbl
Aol Rare 9 drefdt 2 6 g9H 980 991 gua gl 2| I8 | R A1 e fded qem
3R YA HITR DI < &A1 S raR-u=) § A1 31 1] 9 gersE Sff SR foxy #341 Sft
foran & st Saara™t 81 b a8l sregn i gl el 87

RIS, MUY FgA 18 SHRCFARe Sawic & forg aga tar far 8, 78 § #ran gl
cifeh, IWHT AT YEATGOIYH BIAT &, $9b foIQ 37U U Dlg Yehraciaferd! 3iiR AffreRa
faeed 2 o1 78, I8 Wt <1 SRA 21 99 9% AU I T oW q9 I D g\l T8 A
U1 &1 W AT DIS A€ B A DIy BrAel el S| §AR dgd-¥ AMAAT 5 U qe S &
fop U1 BRI I SR Bls BIIST A&l B

# TP SRICH THAT AU A < R8T gl 39! W SRR Bl arey] S AR g,
U <fed A =Ry | eryfua Sfa ok SrRfa wﬂwlﬁaﬁwgﬂﬁaﬂﬂ—aﬂﬁ?ﬂtﬁé’g
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B g8l | Sl U WOl 2, o<l yrag R gl e el @ fog 18 wRde &R wEdl &
foy 17 o=¥c g &, & 9 B offdd T I8 U1 98 9% ugEdl 87 W I8 gead
URRAT | 40 T TH B, STEl ool s, f$fhv arex vd saifdeRid w18t 81 Ot sraxen # 48
I59d 2| g8 PUNY F$ YA W HH B B I 9gdl Sl I8 §l 9d Ib §IRCFAR T

BIdT ©, VETEHAT UM GSdh Aol I U1 HOR [HAl, BRI Ud ATH Uhed drall | ATART
Jorg b gl As & a9 Fehdl gl B8 BAAT vEHA Sff 3R faw w43 ot & foed w® g
we & 9 e o1 @ g forar) e 39 arat 89 aral € foosft 7 18 Stare T8 e
3R T & BIs wragr A1l aore # Wag B ©, MY A1 W <A1 @red 8, R b i E
BA1? W A A gAG &5 H 8 M T, SqD Ugdd JAHA! T D Ao AR g8 ol

PR IR-IR AT ¥ g8l AT FS 61 BIA1 8, Plg AT ol [bTadl g al KT DA a2

TS9N T S SIHT &R 8, 98 899 o 1| /T SIqIie 8t 65 Tl dd I8t Bidl

MR 2| 3 WRAC T 9QY, SUDI F1 BIISI B, $B HIIal T8l ol gl s St &
wd graer fhar €, 98 wEl Afdxd & Uty ugdr § A1 A8l SN BN W@ roig Tl St |
T ST dler o b 89 Wl BUY O © A1 11 YU € 98 9 Uged ol 9 ol 2 b 3
11 397 ¥ ff B9 & Ugad BN, Fife Y[R ggdl o @ gl & FEN UH-Ud aIere M
R8I 21 JATST &1 & Ierall g9 ol | 3 Iqb IR Wiell 989 gs, B1SW USSl 83Tl ollch
q H PO el garll VAT & B o @ Bl a8 faafien @re] & Bl

S8l b QDR Hiec Bl a1 gl FHMHAT ST 7 U R BRIS 931, Hol Hell PR
U g 75 BRIS BUY ihedR iee & oy Ayl IHS A1 U T 83 A1 biidied
o o 450 S & U Bl W WS H TP de SIATAT 9@ B B, ISl SWHI A o
AP a9 T 21 < 3 I T Bl oS SIAUHT b WdotH H ATe d U HHS! TUTEC B
T HUE 7 il e, 4500 R W e b B ¢ T W O W db 3P HENT B,
HERTSG, ¥ ofS SAAUHC deb, I Teb BOIR burs Ul & foam| deier st 4 g w1 fora|
S BT TIY, ¥ ok, W[ BT WBT A I | 3Tl O ST e o I e frer B
1998 ¥, 13 WTel T T8 dcb U & Feldll Y& | 8 7 B Bl BIg € <l &, Wrefl 12-13
AT Ugel Sl T o, S|t agell i off, 98 WH g ¢ oifh dered HHS b1 Goe 1l
T g8l db UgHl el 8] 36 N H TH BHUT Ped B ol Tibedr B db Bl & wlid A
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gia Bt Bl ol # S9dT 88 TR BT 8, W SUBT PHald AT 2l SABT Udh 3T
SIPRCFIR 8, olfthd SUD! X% BIg &M o & folv IR F&l g1 89 e g # fag &=
St A At et 89 U dR% U8 A1 PR IS © (b 89 U ARd HNIS YU 9@l %8 &l g¥ <«
& BIR W SR DIBIIURICT - &, 3T 1600 ©| 5Id A $hH cai AT, Td A I W AN el
AT |9 2006 § W] R f&AT| B gHeN Al b ST BaRl=iT 3R BRALE qrebl od A
37T 2| T 3T 3MMGH! BT 9 ©, T8 SHIMICH He-3T F a9dT1 © MR W et & fog &m
FRAT T 3R 3ufely 39 W g8 S wal o, ot ot e BT =nfRul gwen, aR-aR g g
IO & IAGE AT HH F HH TR O WY §6d € T a1 a1ed € [ el 30 TE o B |
DA 15-20 AT Al B, SO g4 Wed fFerfl, g fEdiss o 8, 84 Telsy bl derd ol
g, T SIOWHE FRAT B, T PR dfGT Hl B, B g8 uduH. fiemm B A 9@ @
TR BT 21 397 99 d1di & foIU S99 U Bls ORI 81T 91y, oifeh RPN ITH
I DIs HeH IO & foIv TIR T8 &

T o 450 St 9w w0 @ O 2 6 39 amue 9 dF e @ € Ua daas
A9 g faed & foru o iR, Te demRfed dfhT S @ 8D < & forv ghH
S DA DIV IR Ol ofe ST a1 &, Sl ot 41 i qermred A 14 HoR @ ¢,
T8 < B YA BT
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Mr. Chairman,
Sir I would like to clarify one point since the hon. Member referred to and in the
morning also this was discussed and created some furor over the so-called
C&AG’s Draft Report reported in the Times of India. At 1.30 p.m. today, the
C&AG has sent a letter to the hon. Prime Minister.

Among other things, in the letter they have clarified:

“In the extant case the details being brought out were observations
which are under discussion at a very preliminary stage and do not
even constitute our pre-final draft and hence are exceedingly
misleading. ...Pursuant to clarification provided by the Ministry in
exit conferences held on 9.2.2012 and 9.3.2012, we have changed
our thinking...In fact it is not even our case that the unintended
benefit to the allocatee is an equivalent loss to the exchequer. The
leak of the initial draft causes great embarrassment as the Audit
Report is still under preparation. Such leakage causes very deep
anguish.”

As the hon. Members are fully aware, when the C&AG finalizes the
Report, the first person to whom the Report comes is the Finance Minister. The
Finance Minister on that Report seeks the permission of the President to place it
on the Table of the House and when it is placed on the Table of the House, then
normally it goes to the Public Accounts Committee. Therefore, what appeared in
the newspaper is not the C&AG Report. They may have a scoop, and it is the
prerogative of the newspaper. I am not making any comment. But I thought 1

should clarify the position.
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DR. M. THAMBIDURAI (KARUR): Mr. Chairman, Sir thank you very much for
giving me the opportunity to express my Party’s views on this Budget.

The hon. Minister of Finance had presented the Budget where Gross Tax
Receipts are estimated at Rs. 10,77,612 crore. That is their Receipts. On the
Expenditure side, he said that the total expenditure for 2012-13 is budgeted at Rs.
14,90,925 crore. This is the Budget which he had presented. As far as margin of
deficit is concerned, he says that deficit is there and he is going to borrow from the
market, namely, public and that the deficit may be reduced to Rs. 1,85,752 crore.
But, Mr. Minister, in your Budget, you have not clearly said how you are going to
raise the fund except borrowing money from the public. Also, you started on a
very high note. In a dismal way, you have put the picture of the Budget. For
example, you say:

“The global crisis has affected us. India’s Gross Domestic Product is
estimated to grow by 6.9 per cent in 2011-12, after having grown at
the rate of 8.4 per cent in each of the two preceding years. This year
performance has been disappointing.”

Mr. Chairman, Sir, he has also said that this year’s performance has been
disappointing. This is the whole analysis of what he says. At the same time, he has
outlined how he is going to tackle this situation. Actually, he mainly depends, for
example, on reducing the subsidies. What he said in his Budget Speech is:

“It would be my endeavour to restrict the expenditure on Central
subsidies to under 2 per cent of GDP in 2012-13. Over the next three
years, it would be further brought down to 1.75 per cent of the
GDP.”

This means, he is going to reduce the subsidy. In this connection, I would like to

say that subsidy is very important nowadays because most of the Government
programmes, even that of the State Governments, need it. They are coming
forward with so many welfare schemes. Sometimes, we are giving certain things
free of cost. We are also giving subsidy on fertilizer, gas, etc. On so many things,

we are giving subsidy. Without that, we cannot run the Government. For example,
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in Tamil Nadu, the hon. Chief Minister has brought so many welfare programmes.
This Government is talking of food security. In Tamil Nadu, we are already giving
20 kg. of rice free to all the ration cardholders. We are already implementing that
kind of food security in our State. Apart from that, we are freely giving modern
equipment like mixie, grinder, fan to all ration cardholders. Nowadays, modern
life requires some modern facilities also. Poor people must have the modern
equipment. For that, we are giving even grinder, mixie and fan free. For
conducting marriage, poor people are suffering a lot. Gold price goes on
increasing. When it is increasing, the poor people are not in a position to purchase
gold for manglasutra. For that, the Government of Tamil Nadu has come forward
to give four grams of gold free. Even in the case of marriage expense, we are
giving Rs.25,000 free for the matriculate girls and Rs.50,000 for the graduate girls.
That is why, I am telling that the Government must come forward to help the poor
people.

Mr. Finance Minister, when you are talking of food security, in the Bill
which you are bringing forward, you have fixed some price. But in Tamil Nadu,
we are giving it free. Therefore, why I am telling is that apart from food security,
so many other programmes are there. We have to see that aspect. Therefore, you
cannot reduce the subsidy in due course of time.

I would request the hon. Finance Minister to have a rethink of it. Please do
not withdraw the subsidy. It may be helpful from the macro-economics point of
view. But, in the practical situation, the Indian people require many subsidies.
Therefore, I am expecting that to continue.

The hon. Finance Minister is depending more on Public-Private
Partnership. To create infrastructure facilities, he said that it requires Rs. 50 lakh
crore Twelevth Five Year Plan.That is what he said. In that, he i1s depending on
public investment, on the private sector to the extent of 50 per cent.

We are starting the Twelfth Five Year Plan. We are going in for that. He

said: “We are going to take up this Plan.” What is the environment which he is
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creating to attract investment? Why our Indian economy has come down is
because the private investment has reduced. There is another thing. Mr. Minister,
you are fully dependent on foreign money. You have said that foreign money has
to come. You want to borrow from abroad . Already, lakhs of crores of money are
lying in the tax havens. People are putting their unaccounted money in the banks
in Switzerland and so many other countries. Many times, we discussed in this
House that we have to bring back that money. What steps is the Government
taking to bring back such kind of money to our country?Ewe bring that money,
definitely Government can solve the problem. Government is trying to attract the
investment from foreign countries but it will not come. Government has to bring
black money stashed in foreign countries. My leader, hon. Chief Minister of Tamil
Nadu made a statement on the Budget presented by the hon. Finance Minister,
saying that the Budget does not provide any tangible solutions for problems
crippling the Indian economy. The Indian economy is at the crossroads facing
insurmountable problems of growth, slowdown, dwindling investment activity,
high inflation, fiscal stress and the weakening Indian rupee. This calls for some
bold measures to stem the price rise, build investor confidence, enhance the
purchasing power of the common people and put the Indian economy back on the
track. But it is disappointing to note that the Budget has not made any serious
attempt to address the grave concerns affecting the Indian economy. This is what
Amma, our leader said and this is also our Party’s stand on this Budget.

Regarding agriculture, I would like to say that agriculture is the backbone
of our country. Most of the Members and even our hon. Member, Shri Jaswant
Singh said about Rajasthan incidents on cattle, etc. If we want to develop
agriculture, we have to give more impetus to agriculture. Without agriculture, we
cannot survive. Even though we are trying to industrialise our economy, but still
our activities are based on agriculture. Agriculture is in doldrums now.

The Minimum Support Price which we are giving is not sufficient. Most of

the agriculturists are deserting the agricultural activity now. For example, for
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producing the product especially paddy in Tamil Nadu, farmers are not able to sell
that products. When the Food Security Bill become a reality, we would be taking
products from Haryana, Punjab, Andhra Pradesh and our hon. Minister of State for
Finance knows that we are procuring from Cauvery belt area. Then what about
other areas like Dharmapuri and Krishnagiri district in Tamil Nadu? We are not
procuring from these areas. We are taking rice from these places, and giving
through the State, in villages for free. Now, when they are getting rice from
Punjab and other places, which they get through the PDS, the local farmers are not
in a position to sell their products. The cost is also high there. Therefore, some
policy should be framed to see that whatever agricultural produce is produced, the
same should be purchased by the Government.

What is the position of the poor farmer? When he is producing, he is not in
a position to sell. We are controlling because we want to maintain the agricultural
produce and the production is low. That is why we want to control it. At the same
time, industrialists produce and they export it. They have the liberty to sell their
products at higher price. When the demand is more from outside for our
agricultural products, we are controlling them; we are banning them, and we are
allowing not exports. Naturally, what is happening? Agriculturists are not able to
derive profit or Minimum Support Price. That is the real position of the Indian
economy. That is why, I am requesting the Government to pay them more.

The hon. Minister has stated in the Budget that it would increase the
investment to 18 per cent or it would allow more allocation. That is not sufficient.
Private people would not come. Already you have said that for industrial and
infrastructural facilities, Government would be trying to attract more investment
from the private side. That may be right and some people may come in for that.
But what about agriculture? Agriculture production is coming down. Take the case
of MGNREGA or any other programme. It would not help the country as it is not
sufficient. Therefore, we have to frame a good policy for agriculture to see that

agriculturists are benefited. E
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Now, I would like to say a few words about the circulation of black money
in our economy. Whenever I participate in a discussion relating to economy in the
House, I give more emphasis on black money because there is so much of black
money in circulation in Indian economy. Black money is only one part of it. There
is another thing which is spoiling our economy and that is fake currency. We come
across newspaper reports many times which show that some people are arrested
with fake currencies. But what is actually happening? These fake currency notes
are not printed in Nasik. They are printed in Pakistan and China and these fake
currencies are coming into India through Nepal, Mumbai, Sri Lanka and Kerala.
These are the channels through which these fake currencies are entering into our
country.

The real estate value is going up like anything and that is only because of
the circulation of fake currencies and black money. People cannot keep black
money with them and so, they are investing it in real estate. Five years ago, the
value of one acre of land was Rs. One lakh and now people are ready purchase the
same land for Rs. One crore. How are they able to offer this much money? It is
because of the black money that they are bringing into our country. They are
investing in land at such a huge cost because they cannot keep this money with
them and the poor farmers are tempted to get that amount of Rs. One crore for
their land. So, they sell their land to these people. But the original value of the
land is only Rs. One lakh. Therefore, the Government has to take some steps to
control this.

Sir,high rate of inflation in our economy is not due to our economic policies
but because of the entry of black money and counterfeit notes. The Government
has to tackle this problem. This is very important. These land mafias and others
have to be controlled. During my tenure as the Minister of Corporate Affairs, we
have come across several incidents where the corporates issue bogus shares in the
market. I do not want to name the companies. We had put a fine of Rs. 65 lakh on

that company, but they had benefited to the tune of Rs. 500 crore. But such
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companies are issuing bogus shares in the market and that is how the inflation is
going up. The Government must immediately stop this. Today morning also, Shri
Gurudas Dasgupta mentioned about how industrialists wanted to become people’s
representatives in Lok Sabha and Rajya Sabha. They want to come here so as to
protect their business interests. This is a dangerous trend and they are exploiting
the weaknesses of politicians. So, I request the hon. Minister to take stringent
action against such people.

Now, I would like to mention about the financial problem faced by the
Government of Tamil Nadu. The State Government has already sent many letters
to the Prime Minister requesting him to grant a special package to Tamil Nadu
because we are facing a lot of problems. We are having severe power shortage in
our State. We require more money to tide over this crisis for buying power from
other States. But we are not having enough transmission lines for bringing power
from the Central Grid as well as from other Northern States. The four Southern
States of Andhra Pradesh, Karnataka, Kerala and Tamil Nadu are having only one
grid and we are not able to get enough power from other States. Power is very
essential for the economic development of the country. That is why, our Chief
Minister has written to the Centre many times requesting for more money and also
special financial assistance.

We also face many natural disasters frequently like cyclone and flood.
Recently, Thane Cyclone has affected the coastal districts of Tamil Nadu and it
has had a huge impact on the finances of the State as the State Government had to
carry out relief and rehabilitation works in the affected areas. The Government of
Tamil Nadu has requested for a special financial package from the Central
Government. I request the hon. Finance Minister to look into this matter and help
the State of Tamil Nadu so that our financial problem is solved to some extent.

The Central Government is having all the powers to raise a lot of resources,
but the States are not in a position to do so. The Centre is borrowing Rs. Five lakh

crore from the capital market also, but the State Governments are not allowed to
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do that. The Central Government is having several means to raise resources to
implement their programmes. At the same time, the States are not in a position to
raise more resources and they are like ‘glorious municipalities’, because they have
no powers and they are made to beg before the Central Government. Therefore,
the Central Government should delegate more financial powers to States.
Otherwise, the hon. Minister has to give relaxation for the States so that they raise
more resources on their own. The Central Government is trying to bring in more
and more foreign investment into our country through PPP mode and by other
means.Ethe same way, for State projects of the State Governments, you have to
find out some ways so that they can raise their own funds. I would like to request
you that.

E I would like to conclude by saying that many issues have been raised with
regard to shortage of drinking water, conditions of roads, and so many other
things. But for all these things we need money. Therefore, I would request the
hon. Finance Minister once again, in conclusion, to see that the State Governments
are given some more powers, and whatever schemes they are submitting may be
considered, especially, whatever the hon. Chief Minister of Tamil Nadu has
submitted. I would request the hon. Minister to consider those requests and give

the necessary allotment.
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3it eR¥ urew (srewarate qd): JHIRT Sft, 3TST &1 g9 &9 fiFe W ay 2012-13 & 3far
UF TR 39 W & IS Tdl, BHR YISl & RS AdT SERUiY Sidd g S 89 doic &l
Tal B! T ST TR of 7Y, g9 &I 3T BT B3R B W@ fear ik aar fear & w&
IoIC DT BT AMfeg | § FHeIT § 6 I d18 120 HRIS ARl DI uenadi & gRYUl & &
forg & sfers 73 BT A1y, 98 FE @ WY gredl T@l g iR # wer Wt 78 arean) 3%
M TR® BTAd 3P el ol el § [a e AR HRAT g, fUar Jod Jear g, e
40-50 ATl BT AFGT WA B, I8 AR W I B 1 & A 21 9 I 9ga <
TE 11 W €, R g9 Rierad gdig ok S 9 2| 3 w8 Afaad dl, ma vi-arl
&, fSoRer #orie &1 99 a9 f3aT| 9 &R § ddhell® Ml 8, et 7 ot B,
YU T B AR TARBR a9 Fbddl & 7 ATD! UIel a9 Ahadl 8] A AheArdDd 8| Ie o B
i W ST eI ST ARy, S Sd gY W S H St w'd 2l Sidd g o 3 ARa @

I B @ DI TAR ToIC S IS Wad § @ T 8, I8 g™ &l qoic 8 8, 98

ST &1 goie 2. (FauE) sAferg § ded aed g 6 ey swda g St 7 S Fa,
I8 goIc HI 8IS 21 T, 120 HIs @AMl df 3emd ¥ & 98 W U Ve <o R 70 wfrea
QAT B AT Wd BT B &HdT 20 BUT H B &l 40 FRIS B YR AN TR B ¥l
{ A Sita @i DR &1 20 AT AN el 3R Heurl Bl qeRAl IR g3 Siae @did B od
%\;I TRBR BT Th AT AT IMART TS BT HOMb BB TGl S ¢ 9P g1 © -
22 BUY IR 28 JUY| H FHI § YU <T€l, < b Hhe A [ BT 8| AT (YT Ugall

IoIC AR | Y [HAT oA, A Fole el A1l iR 5 WA I g A1 o1 3R drm
Iole AR A P& fHar| AR H1 g8 dfax “I must be cruel, only to be kind.” #
d1.u. fag gufersr fpan 21 sida R4 St <1 3l v W ®el [ I8 Sfed 781 81 3R <% &
3 BT b TS W AN 8, Al AR Pl IgRA HRAT A1SY| A0 o Hel & b S
B W HIR o1 2, SHD [ I Ul &, b Bl A IR 81 8, SHD! T 3R
Gz a8 &t 21 B WA o A1 6 Fer ARSMY AL | T8 A1 WR I B AN P -
[P, QR ATy, 3fTH 3MEHT, FIPY B dTell, Bic AR JATfq | ArT, 44 arali &l
BISHR, AR ¥ 1 A9 <€ GO W e & F o ael @1 ufiffY €1 Wia AR o | #
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B 7Y, S99 U 19 AT BRUNYE ¥, 99 1975 W Sdl & am, fhdt 9 fhdl vy )
o1 T #9 SaT @ | A WTegd, Meld & I G TG 31T 2 &< A 98 B

SIA BT PIs (M T8l 3R dhelihl B BIs sdal il ”

AT G Bl YT &¢I ©l 3MH MeH! WX & gl Sfibel & ARISNel § H &l S argdn
FIfH IEH Thell® RN | MU 9§ 2011-12 & qoic & qaX U H Pal o

“The economy is back to its pre-crisis growth trajectory which
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18.00 hrs.

MR. CHAIRMAN : Hon. Members, it is six o’ clock now. What is the opinion of
the House? Should the time of the House be extended?

SHRI HARIN PATHAK : I will take five minutes. Let the time be extended till I
complete my speech.

MR. CHAIRMAN: Should we extend it by another one hour?

SEVERAL HON. MEMBERS: Yes.

it ST vl (SRMEE): WElGd, SN 3ifaR S forar |

MR. CHAIRMAN: That is different.

Now, the time of the House is extended by another one hour.

sit R ured @ 98 A AT T, SW @ Vgl W B AN @ | AN AR Wi

ST g8 ©l

18.01 hrs (Dr. M. Thambidurai in the Chair)

e vy R H ot 7 Fe) U WRER B M@ Giefl, I8 T Hiewl 9| YIRITG H 919 9§ 2009 H
g el Sff ¥ AT 9 B, @ IS TGS ST AT, BT W B TE TG /WIS
AdIeE & SRNGCR 1 Pel [ 25 o e I oW 9% § uS 2 #9 P TR S & Uh
3Mféhel Tel o, 3R # Terd A §, 1 31 VRVl &, H Bel A Bl BN B I 39 4 70 &
75 TG RIS IUY DIl 89 gl APA R HHITR Sd U Bl Al X8 Bl &, Al gav o I
HIHE BT ¢ fF T IR Ts, A TS, O Bs vud RFerR HRan| 9 |1 §d 77 iR &
A B I, IR BH UG UIe W AU o W, TR MY MY B, A g o 9=y Sfhfie ¥ -
T AT ARG TART BOR BRIS, 98 Shige WeH B SR 3 H § wgm 6 el B dve <
I W Al A Gl MY e8| 39 < F &1 AR frami o aferd o wswlt w9 # S@
# 3@ & ok 31 09 Fo-T=al 9 R UG & WG 9@ ardl 9, 31 WIE B Ui $ud Ugd A
MR 9 T Sl | I, S B A IoIC UTA B ST T BRI fhpAT? aRIT R 37 3eHT?
a1 afderd |t Sia i o B AT BRA €, Sl 377 AT BT S SR 51 S Rt et 7 Seor
5T 21 T TR% &9 N9 3MeH! B Ragd o 7 &1 gfed 9@ wed 21§ SaErl &1 e T8 g
TR HIAT G SHfed| I8 A1 I Bl 3T 9T &, 98 & A BIs 0 2 3R IH A g IS
AU BH TRIT iR Aoy, fHa BT < Bl 39 I8 U 394 Sl ¢l BAR S Holdee &l 80 A
SATET gfererd g9 SNl B HAE o B fu 8 Tl A dxag el el 6 gt dov
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MR. CHAIRMAN : We want to know the sense of the House. How long can we
take this discussion?

... (Interruptions)
S SISt AT /R, O 3R Yo HRY ... (FaET)
MR. CHAIRMAN: We will take ‘Zero Hour’, afterwards.

... (Interruptions)
MR. CHAIRMAN: Please sit down. Hon. Minister will only reply.
SHRI PRANAB MUKHERIJEE: It is for the Members to decide because there is
time constraint in the Finance Bill. If I do not have all the financial proposals
approved by this House by lunch time on 28", then it would be extremely difficult
because after we get the approval of the House, then we shall have to get the
Presidential recommendation to move it to the other House and by 30™ March, the
entire exercise has to be completed. Therefore, my suggestion would be that either
we can reduce the number of speakers or we can sit for longer time. Only one day
will be available, that is, Monday. On Monday, even if we start after the Question
Hour or 1200, it may not be sufficient because a large number of Members want to
speak. So, my respectful submission would be that if we can sit two hour upto
eight o’clock, it would be better.
MR. CHAIRMAN: Now, Dr. K.S. Rao to speak.
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DR. K.S. RAO (ELURU): Sir, I am very happy, particularly in congratulating the
hon. Finance Minister, Shri Pranabji, more for the reason that even the main
Opposition Members could not find valid reasons to criticize this Budget. I heard
Jaswantji; I heard Pathakji and I heard other friends; except that they have some
reservations about some other provisions in the Budget, which is really not much
criticism. So, I am happy about it. I congratulate him not only on my behalf but on
behalf of the entire House.... (Interruptions)

I have great respect, you know it very well. But, when it comes to the
subject, 1 will express my opinion freely for which there will not be
misunderstanding. Jaswantji was telling that this Budget has no central purpose
and focus. Sir, [ have got a very clear focus. In fact, as a Member of the Congress
Party, as a Member of the UPA Government, there have been many occasions
where I could criticize the Government or I could find fault with some other
provisions of the Government. For the last 25 years I have been making noise in
this House that terrible injustice is being done to the rural areas, the farming
community and the farm labourers. The wealth of the farmers is going down and
the wealth of the rich is going up every day. You are also criticizing the same
thing.E

My logic all the while is that the sweat of the poor or the farmers is being
undervalued. Only yesterday | was saying that if a drug manufacturer were to
produce a drug for Rs.10 and has an opportunity to sell it at Rs.100 in a foreign
country, he is permitted to send it, while even if there were to be excess crop of
foodgrains where the price is not remunerative in this country and if the
international prices were to be high comparatively, with the plea that there must be
food security and with the plea that prices should not go up, the Government on
many an occasion has not permitted export of foodgrains depriving the farmer to
get the right benefit out of his product.

Luckily, this time they have permitted 30 lakh tonnes of foodgrains to be
exported; I am so happy and grateful for this. Particularly, when we approached
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the hon. Finance Minister, he assured us. My only regret is that it was delayed. It
was not done at the appropriate time when the farmer could have benefited the
most. However, at least because of the increase in prices for the next crop, farmers
have got more than MSP.

My point all the time is that wealth has to be transferred from the urban
areas to the rural areas, from the rich to the poor. The UPA Government has been
doing this for the last six to seven years in a substantial way. The credit given to
farmers in 2004 which was Rs.70,000 crore has been increased to Rs.4.75 lakh
crore last Budget and this has been fully implemented also. It has now been
increased to Rs.5.75 lakh crore.

SHRI HARIN PATHAK : In spite of it, farmers are committing suicide.
DR. K.S. RAO : I will answer you with your own point; not my point.

By transferring Rs.4.75 lakh crore to the rural areas, the availability of
money in rural areas has gone up substantially, which otherwise used to be only in
urban areas. By bringing several schemes like Sarva Shiksha Abhiyan,
MGNREGA, etc., Rs.148 thousand crore has been transferred to rural areas in the
last four years. My friend, Shri Harin Pathak just now said that Rs.73,000 crore of
farmers’ loans have been waived. Rs.1.6 lakh crore under Rural Development and
Social Welfare Scheme is transferred to the rural areas. That means, a couple of
lakhs of crores of rupees has been transferred from the urban areas or from the
earnings of the rich to the rural areas, thereby the availability of cash with the rural
people is reasonably substantial, thereby their purchasing capacity has gone up,
their consumption habits have been changed and their confidence has gone up.

I can understand your criticizing the Government if there were to be any
lapse in the implementation, but certainly not on policies. My friend, Shri Harin
Pathak has said that the policies are good. I am happy at least for that. I am also
happy that he has been very sober in his criticism.

You were raising an apprehension as to whether this Budget is for

commanding the economy or whether it is going towards socialist economy. What
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is wrong in transferring money from the urban areas to the rural areas, from the
rich to the poor? Do we call this economy only because of this as socialist
economy? Do we call this — transferring money to the poorer sections of society —
‘getting a command on the economy’? No, neither.

You also said that a number of economists are there in this Government and
this will spoil the situation. May be so sometimes. But you also agree that there
are a lot of economists in this country, in this Government particularly, who could
take care of that. You were talking about an investigative writer Mr. James and
said that you were also good in this theatre. One thing that you said was, ‘in spite
of the great failures of the UPA, this Government is still working’. That is a great
thing.E

I do agree that there may be some failures or some mistakes, but still the
Government is working in an efficient manner. Even the motive of the
Government is very clear. It is very clearly said that the Finance Minister has
intended this Budget for faster, sustainable and, above all, more inclusive growth.
The money has to go to the poor people. I appreciate what he said that every lady
in a village and every poor person in the village must have something to eat and
something to cook. If that were to be the final goal, I support him also.

MR. CHAIRMAN : Dr. Rao, how much more time will you take?

DR. K.S. RAO : Sir, I will take one hour.

MR. CHAIRMAN: There are other hon. Members who want to speak. Many hon.
Members are waiting for their turns.

DR. K.S. RAO : If that 1s so, I may speak next day. I will stop here.

MR. CHAIRMAN: No. You continue speaking.

DR. K.S. RAO : Sir, the Congress Party has got four hours. They wanted me to
speak. I do not want to deprive my other colleagues, who want to speak now. You
may give them an opportunity to speak. If you permit, I will speak on Monday.
MR. CHAIRMAN: No, you continue, but try to be brief.

... (Interruptions)
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DR. K.S. RAO : Sir, he also said that the concept of sharing is there in our culture.
I agree, but that is what is being done. What is being done is sharing with the rural
sections and sharing with the poorer sections of the society. In reality, for the last
couple of years, various Budgets presented by the Government have been doing
the same thing as sharing things with others.

Sir, Shri Jaswant Singh was saying that this Budget is more consumption-
centric. | have also a feeling that it should not be consumer-centric because all of
us have agreed that 70 per cent of the people are in rural areas. If they do not have
the capacity to purchase, where will be the consumption? If there is no
consumption, where is the industry and where is the growth? If you need industrial
growth, you need consumption also. This consumption comes in only when the
rural people increase their income and purchasing power and not by a few people
increasing their purchasing power for purchasing imported cars and constructing
residential houses worth hundreds and thousands of crores of rupees. So, it has to
be consumer-centric.

At the same time, it should not forget about the manufacturing sector. No
economy can flourish without manufacturing sector. In fact, if this growth of 8.4
per cent or 6.9 per cent in 2011-12 were to be out of Services alone, it would not
be the right thing. It must be manufacturing-based also. Honestly, I sincerely
request the hon. Finance Minister to concentrate also on manufacturing, apart from
consumption. The consumption capacity of people has to go up more particularly
in the villages.

Sir, hon. Jaswant Singh was telling that agriculture is not only the means of
livelihood in India but also a habit of life. It is absolutely true. The reason is that
most of the people in the villages are habituated or are still only in agriculture and
nothing else. We cannot compare ourselves and our economy with the economy of
USA where not more than two per cent of people are living on agriculture. Here,
60 per cent of our people are living on agriculture. So, I agree that it is a way of

life and not only the means of living. So, we have to concentrate on the rural
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agriculturists, the farming community and farming labourers, which is being done
now. But I wish it must be doing more. I demand more and if you ask for more, I
support you. E

SHRI HUKMADEO NARAYAN YADAV (MADHUBANI): It is 54 per cent
agriculturists and 45 per cent agriculture labour.

DR. K.S. RAO: Yes, I agree. I will come to the agriculture labour.

SHRI HUKMADEO NARAYAN YADAYV: The agriculture labour depends on
agriculture.

DR. K.S. RAO : I agree. Hon. Jaswant Singh and Shri Harin Pathak were telling
that 70 per cent of the people are living with Rs. 20 per day.

SHRI HARIN PATHAK : It is in the N. C. Saxena Committee Report.

DR. K.S. RAO : Do you not believe it?

SHRI HARIN PATHAK : I do believe it.

DR. K.S. RAO : So, you do believe it. This is enough for me. Okay, the hon.
Member believes that 70 per cent of the people are living with less than Rs. 20 per
day. ... (Interruptions) Since morning, there was a great discussion to find fault
with the Planning Commission that they have fixed Rs. 28 per day as the limit for
fixing the BPL. He believes that 70 per cent of the people are living below Rs. 20,
and all of us find fault with the Planning Commission that Rs. 28 is wrong! I
believe that Rs. 28 is wrong.

SHRI HARIN PATHAK : Yes, I also say that it is wrong.

DR. K.S. RAO: I also say so, but you believe that 70 per cent of the people are
living below Rs. 20.

SHRI HARIN PATHAK : Please do not mis-represent me about what I said. It
was reported that ... (Interruptions)

DR. K.S. RAO : Do you believe the Report?

SHRI HARIN PATHAK : Yeah, but Rs. 20 is not enough; this is what I said. This

1s nothing but a mockery of the poor people. This was my intention when I said it.
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DR. K.S. RAO : Okay, I appreciate it. My feeling is also that it must be much
more.

SHRI HARIN PATHAK : Yes.

DR. K.S. RAO : It is because when we go to the villages we see how many people
are really poor. It is more than what is mentioned in the records. So, this has to be
increased.

What is the required goal? Hon. Jaswant Singh had said that it is happy and
contended citizens. I also support it. It is not the numbers; It is not the GDP; and it
is not something else that we say that our exports have gone up or our imports are
like this, etc. A citizen should be happy with definitely all the basic needs at his
command. If he also means the same thing, then it is okay. But when it comes to
the question of expenditure and other things, it was not looking like that. I will
explain how it is.

He says that there is a reversal of investment of flow outside the country. It
means that more than FDI, money is going outside the country for investment. It is
right. When do they go outside? Who are going outside? The Corporate Sector is
going outside. Where does the Corporate Sector go? They go to a place where they
get more benefit and profit outside the country. They will not go to a country
outside if they were to get less benefit. This means that it is visible that the
Corporate Sector is not getting as much profit in this country as they expected.
This means that competition has gone up and the profit-levels have come down,
which is an indication of the improvement or development in this country. So, we
cannot say that things are going bad simply by the flow of investment outside the
country.

It is a good gesture / indication that the Corporate Sector has gone to a level
where they can not only improve their skills and talent, but also compete with the
global market. I still believe that even today our entrepreneurs and our Corporate
Sector can succeed in the USA better than US citizens in enterprise also if only

they go and if they are permitted to go freely. So, their going outside is not a bad
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indication / gesture of the Government. It is a good thing, and it is also out of the
policies of the Government.

Now, I am coming to MGNREGA. I do not know whether it is right or
wrong, and it is subject to correction. As regards the MGNREGA, the hon.
Members said that the Panchayat Presidents and leaders only are enriched by it
and not the poor man. He also said that it has spoiled the labourers.E

I disagree with you on that. I do agree that there are lacunae. I do not deny
that some of the presidents are not benefited and some of the leaders have not
amassed wealth and all that. But it has not spoiled the labourers totally. Due to the
allocation of Rs. 1,48,000 crore to the rural areas under MNREGA, the wages of
the local farm labourers have gone up substantially thereby there is a dearth of
availability of farm labourers to the farmers.

MR. CHAIRMAN: Dr. Rao, please address the Chair. Otherwise, they will divert
your attention.

DR. K.S. RAO : I will look at your side only. ... (Interruptions)

SHRI HARIN PATHAK : It is not true, rather it is the reverse.

DR. K.S. RAO : Due to MNREGS, there is a shortage of farm labourers. If hon.
Jaswant Singh were to suggest that this MNREGA should not be implemented
during the season where there is a dearth of labour and that it must be applied only
in such situations where there is no work for the poor, I can understand that. But
the statement that it has spoiled the labourers is not correct. It has definitely
improved the confidential levels of the poorer sections of the society in the
villages, their income in the villages, and thereby now it has become a necessity
also for us to increase the MSP of agricultural products.

My humble request to all the Members is that increase of MSP is not a
wrong thing. Increasing the prices of agricultural commodities is not against the
interests of the nation or not against the interests of the farmers also....
(Interruptions)

SHRI HARIN PATHAK : We are supporting it.
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DR. K.S. RAO : I am happy that you are supporting it. They are agreeing on this,
which they did not do earlier. That does not matter. My point here is that in the
last six years, the MSP was increased from Rs. 530 to Rs. 1120 today by this
Government, which was not done by the earlier Government. Still, I announced
from a public platform three or four years ago that even these prices were not
sufficient for the farmers. The price of paddy must be increased immediately to
not less than Rs. 1500; even then, it is not remunerative. A farmer whose acre
value is Rs. 10 lakh, he is not earning two per cent income out of it; it is not even
one per cent. He is earning only Rs. 10,000. While the corporate sector or the
businessman wants 100 per cent or 200 per cent profit every year. The farmer is
not even getting one per cent. How much sympathy should we then have for the
farmers? How much of a concession should we give to the farmer?

So, my point here is that MNREGA did not spoil, but some corrections
need to be carried out. It has to be linked up with agriculture and it must be
implemented only at a time and place where there is no work for the poorer
sections of the society. If this were to be their mind, I support it.

Then, the most important reform which the hon. Member was mentioning
was about the reform of the mind. I appreciate that. But the question is in whose
mind the reform should come. It should be a reform in the mind of the BJP. How it
is so, I will prove it right now. As I told earlier, I agree that the UPA Government
is on the path of transferring wealth from the rich to the poor, from the urban areas
to the village, but it must be done at a rapid speed. I also want to request the hon.
Minister that it must be done at a bigger pace. The change must come fast. They
cannot wait for hundreds of years more to come. The poor will lose their patience,
if this were to take a long time. My humble request is it must be done at a fast
pace.E

Then comes the challenge of test of transition. There is a transition now
because the money is going to the rural areas. Their consumption capacity and

consumption habits are changing. The prices are increasing particularly, in the
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food commodity. At one time, it has gone up to 20 per cent. Now, the
Government could bring to 8 per cent which is certainly an achievement of the
Government. But all the Opposition with one voice condemns the Ruling Party
for increase of prices on MSP because of increase in the prices of MSP, the prices
of food commodities must have gone up to a certain extent. But I appreciate them
if they were to say there will be price rise, we support it but some of the lacunae in
the Government must be controlled like the Essential Commodities Act must be
stringent enough. They must not have any mercy on blackmarketeers, on hoarders
and on speculation. I support it. But increase of prices should not be criticised for
food products. How can you criticise on one side for increase of price of food
products and how can you side with the farmers? Tell me. How can you argue in
both ways at one time?

Sir, I do not find any strength in their argument in both these things at one
time. Now | am coming to my friend Harin Pathak Ji who is available in the
House. He was telling about the farmers, about the labourers, about the common
man and all those things are good which he has raised. But when it comes to poor,
he says that poor man must be helped. The villager must be helped. He talks
about the purchasing capacity of common man. He speaks that there should not be
an increase in excise duty on gold. My sister could not have mangalsutra with
gold up to age of 40. My sister could not have bangles of gold for forty years.
How much a villager can have gold for his bangles and for other things? Can he
afford two lakh rupees? Now, the duty has increased for purchase of gold beyond
two lakh rupees. It is not for ten rupees or hundred rupees or for thousand rupees.
My point here is that no common man or no poor man can afford to have rupees
two lakh worth gold. When a common man is living with Rs. 28, how can they
have two lakh rupees? Inherently, the BJP and most of the leaders are trained
from the beginning to think and discuss and fight on behalf of trading community
and the corporate sector. Overnight, after seeing the change in the attitude of the

people, particularly, with the policies of the UPA Government with the increasing
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consumption and income of the rural people, they also started speaking about the
farming community and the farm labourers but they could not hide about the gold
and about the trade. He says that the IT limit has to be increased from Rs. 1.8 to 2
lakh and the aged people to 5 lakh or 4 lakh and all. Is the income of the common
man is Rs. 1.8 lakh? How many people are there in our country as the common
man? You yourself told that 70 per cent of the people of our country have less
than Rs. 20. And then, your concentration on 1.8 lakh rupees to 2 lakh rupees or to
3 lakh rupees indicate that you are not thinking in terms of the interest of the
common man. That means it is contradicting. So, my humble request is if it were
to be a sudden statement in haste, it is a different matter. But if you believe that
this Income Tax limit should be made to 3 lakh rupees and at the same time, they
talk of common man, both do not go together.

He also says that the Budget must be balanced and also it should raise the
limit to Rs. 3 lakh in the interest of the common man. I am not finding fault with
you personally. I am just telling.... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): The reply will be given on Monday evening. You do not
try to get the reply from Rao. Rao, please address to the Chair. Time is very little.

DR. K.S. RAO : Now I come to my feelings about the Budget. While I am happy
that there is a change in the trend of the UPA Government’s thinking for the last
six years in transferring the money from the urban areas to the rural areas, I am
definitely of the opinion that it cannot be done only by allocation of money. I
would once again request all the Members of the House about one thing. It is that
unless the skills of the rural people and the productive capacity of the poorer
sections of the society are increased substantially, their lives will not change and
they will not be able to increase their income. The foremost important thing to be
done in this country on war footing is to equip the people in the villages with
skills. I give an example. The number of people who are working in the age group

of 18 to 60 is at least four hundred million, if not six hundred million people. We
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know that an unskilled person is not getting more than Rs.100 or Rs. 200 in a
village. But a skilled carpenter or a skilled technician or a skilled mechanic is not
available for anything less than Rs.600. That comes to Rs.15,000 a month. Is that
not a salary at all? Is that not an income at all? By providing skills to the common
people in the villages, we are increasing their earning rate from Rs.200 to Rs.600.
By doing so, the ability of earning of a common man in a village with four
hundred to six hundred million people who are working, the GDP of this country
can go up by Rs.40 lakh crore in a year. At present the GDP at the current price is
Rs.82 lakh crore. That means, there is an increase of 50 per cent. But we are not
going into it. My humble request to the hon. Finance Minister would be to please
concentrate on improving the skills of the people particularly of the poorer
sections of the society both in rural and urban areas. That does not require more
money than for MGNEREGA. It does not require more money than for other
things. The only tool required for the poorer sections of the society or the middle
class or the lower middle class to come up in life or to change their life style or to
increase their income or to change the future of their family is through education.

I am happy that the UPA Government has increased the allocation
substantially on education in the last couple of years. Today, for SSA itself, they
have provided Rs.25,255 crore. Similarly, they have also increased the allocation
for child development or for ICDS programme. They have increased the allocation
to Rs.15,850 from Rs.10,000 crore. That means, there is an increase of 58 per cent.
As you said, it is not merely the increased rate that is being given to the farmers,
but the hon. Minister has decreased it from seven per cent to four per cent which is
definitely an admirable thing. But I would say that there should not be any interest
charged on the money that is being lent to the farming community or the self-help
group or the poorer sections of the society. If the cost of my property is Rs.1 lakh
and by giving it to the market if I am getting an interest of 18 per cent, there would
be an inflation of 18 per cent every year. In a country where the interest rates are

more than 14 per cent, how can we expect inflation to be less than 14 per cent? Let
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us say that the interest rate on deposit is 14 per cent. Let us assume that I deposit
Rs.1 lakh in a bank and I get 14 per cent interest on that. But then the market rate
is much more. That way I am a loser by putting a deposit in a bank. Then how can
we blame the Government? The solution is that we should reduce the rates of
interests in the banking system. We always compare our inflation with other
countries. We say that the inflation here is 14 per cent and somewhere else it is
eight per cent or it is even less in some countries. But they are not even getting
even one per cent interest on deposits in America. We cannot compare only few
things selectively. We have to compare the purchasing power and the situation
prevailing there. E

So, my humble request to all the hon. Members once again is to support the
demand for reducing interest rates. To reduce inflation, increasing interest rates is
not a solution at all. The Reserve Bank of India increased interest rate by 3.75 per
cent in the last six months or one year and they wanted to control the circulation of
money in the market by doing so. But the manufacturing sector is affected by it.
So, that is not the solution. If I were to be a millionaire, if my Rs.10 lakh were to
earn 14 per cent rate of interest and my money becomes Rs.10,14,000 by next
year, why should I work! My money will earn money.

My point here is that the human sweat is not being valued properly because
of the high interest rates. If that goes down, then it will be a necessity for every
human being, for every citizen in the country to work hard, improve his skills,
improve his earning capacity, improve his productive capacity, and then be a good
citizen in this country. That is not being done.

Many good things have been done by the Government like giving
Rs.24,000 crore for PMGSY which was started by the earlier Government. When
we go to villages, the first demand we here from the people there is that their
village road, which cannot be used in rainy season, be made into a pucca road and

connected with the main road network. This is a good scheme. We support it.
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Similarly, Rs.11,937 crore have been given for nutrition to take care of the
children. The poorer sections of the society are not able to get the right nutrition.

No country will prosper without proper infrastructure whether it be roads,
whether it be ports, or anything. I am happy that the Minister not only provided
Rs.50 lakh crore for infrastructure, but also included dams in infrastructure under
PPP, apart from power, apart from sea ports and airports. Now, no State
Government can say that due to a shortage of funds they are not able to take up
construction of dams which irrigate anywhere between 10,000 acres to ten lakh
acres of land. They cannot say that they do not have enough money because
projects can be taken up immediately through public-private partnership route and
lakhs of acres of land can be brought under cultivation. I would request the hon.
Minister to include railways also in infrastructure.

Yesterday the hon. Railway Minister was saying that the estimated cost of
improving the railway lines in the country to our satisfaction is Rs.14.6 lakh crore,
but he does not have that kind of money. We have Kovvuru-Bhadrachalam line in
Andhra Pradesh which is to give a 27 per cent rate of return, but the line has not
been taken up for decades. There are railway lines with not even one per cent rate
of return which are taken up. I can understand that in socially underdeveloped
areas they are laying railway lines which do not give even one per cent rate of
return. [ am not against it. But, when they have to choose among the other lines,
they have to first choose the railway lines which gives the best rate of return. And
Kovvuru-Bhadrachalam line’s rate of return is 27 per cent. The other day the
former Railway Minister visited Andhra Pradesh and told the Chief Minister of the
State that the Railways would provide 50 per cent, if the State is ready to provide
50 per cent money. The Chief Minister agreed to put in 50 per cent money. Let the
Government take that project up immediately.

If the hon. Minister were to include Railways also — apart from dams,
canals, embankments, etc., with irrigation potential — in infrastructure, then every

nook and corner of the country can be connected by railway which is the mode of
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transport for the common man, for the poorer sections of the society. Railways
play a great role in a common man’s life. I feel ashamed that a country which had
got 63,000 kilometres of railway line at the time of Independence, could add only
two to three thousand kilometres of railway line after Independence. China, which
was behind us earlier, has now surpassed us.

What are we lacking? Are we lacking intelligence? Are we lacking
hard work? What is it that we are lacking? The right motivation is required and the
right skills are required. If the Government were to motivate people and also
provide skills, every problem in the country can be solved. This cannot be done by
just holding a discussion or by making a speech or doing something of that kind.E
My request to him is that the skill development must be given more provision. For
skill development, the provision is not sufficient. I read in the President’s Address
that Rs.13000 crore is allocated for this, but in the Budget, I did not find this
amount. I may be wrong. But my request to him would be to provide at least
Rs.13000 crore for providing skill to the people in the villages.

Today we have increased allocation for education. We are happy. But what
kind of people would be ready after 10 years? Will they be Intermediate, B.A.,
M.A., M.Sc., which have no productive capacity? Then what would be the
unemployment rate? There will be chaos in this country. All the investment that
we are making on education must be on skill development and vocational courses.
The vocational courses must start from 7™ or 8" class. By the time a boy comes to
the 12" class, he must be able to have confidence that I can generate wealth and I
can produce a commodity and I can live on my own; I will not be a parasite to my
father or mother; I will not be a parasite to the society; I do not look to the
Government for employment; I can live on my own. If the industry wants me after
seeing the skills, they must come and recruit me. That must be the confidence that
the citizens must acquire. That is possible only when the allocation is more and the

faculty 1s also there.
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Some of the Governments are recruiting B.Sc. candidates as teachers. What
kind of teachers are they? They cannot even open their mouths. They do not know
how to teach. There is no coaching or training which is required for the country. It
is just for the name sake. Mere providing employment does not help any country.
Employment should be of productive nature. A teacher also must be able to teach
in a manner whereby the students will grow in knowledge and confidence. So, I
want the Government to concentrate on starting more and more training centres,
faculty, etc. in every institution. Only then we will be doing justice in this country.

Most importantly, if West Germany or America or Korea were to come to
this stage of development, it is because of R&D. I am happy that the Government
has realised the importance of R&D and wanted to increase the allocation to this
sector from 0.5 per cent of GDP to one per cent. I wish that is done at the earliest.
We have got more than 7,000 or 17,000 Ph.Ds. in this country, but they are not
real Ph.Ds. The real competent person with innovative ideas must be encouraged;
neither politics nor any other consideration should be there for this. If that were
the case, a lot of people would go to academic career or research. Today, nobody
is interested to take up faculty; nobody is interested in going to R&D. They think
that they can earn more in other jobs than in R&D.

So, my humble request to the Finance Minister is that, while he has
provided increased allocation for R&D, while the Government has realized the
importance of R&D, the allocation must also be substantially increased and
parallelly, the training of the people in faculty for this purpose, must be increased
substantially. Only then, we will be able to compete in the global market. Our
production cost must come down. It can come down only when the R&D is
substantial and the skills of the citizens are substantial.

I appreciate and admire that in spite of the global melt down, in spite
of the recession in almost all the developed countries, India was able to keep it up.
In UK, the GDP was 0.7 per cent; in America it was 1.7 per cent; in Italy, it was

0.5 per cent; in spite of that, the hon. Finance Minister could keep it in our country
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at 6.9 per cent, though it did not come to his expectation of 8.4 per cent, which he
had maintained in the earlier two years. China which is said to be the 21
century’s super power, has also had a GDP of only eight per cent. feel proud
for that but I would say that this 8 per cent GDP is more because of the
manufacturing sector rather than the service sector. The Government want more
inclusive growth which I feel could only be achieved by improving the agriculture
sector.  This is the only sector which provides maximum employment to the
people in the country. If rural people are provided with skills, automatically over
a period, they will get transferred to the industries in the urban area and then the
number of people dependent on agriculture will gradually come down. I wish that
shift should be at a greater speed than what it is today. This is possible only by
providing skills to the people of this country.

Though I have a desire to speak for some time more, I suppose you have
lost patience. I would also not like to deprive my colleagues of the privilege of
speaking today. So, not only as a Member of the Congress Party but also as a
sincere citizen, I appreciate the Budget. I would definitely say we are doing well
in the present conditions of the world scenario. The provisions of the Budget are
in the interest of the rural people, poor sections and farmers. The hon. Finance
Minister should take quick decisions in changing the life style of the poorer

sections belonging to the farming communities in the villages.
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~sft e Avew R (7t wvaRon): wEey, Yy RER &1 A8 Aat goic 7 | faw @5 S g9
HT AT FEIGA D A T IRD Se FHIA IR I ¥ | A I w5 o onfde dae
D 3H M ¥ BRR m w E | I8 g9 e guRl & ded § @ ke @Y ©
2010-11 ¥ BRI fdhM &R UG AR alell Y&l &, AT A O @31 St <7 et o1, 3@
12 HEN & IR 8 W 8l W@ § [ IS9P qR a4 Wigel o |

HEIGY, HNA, UASIRUDUH, I[oiid el Irior fAeRfiaror Ao 3R 39 YR &l
3T ATSIRI H YRR ST SER 8 | 3Ol & 918 WRDRI A IS oY {6 4 I 39 319
o # & @ AT BRft | e B g, SRR BIF g, 39D W UEAT BR BEN ARBR TRIE
& IR B A B, AfpT 210 A& B UB SUD A W BN AFAT F B FHIER
ST "D YA | AT O I D8l Sl R&l & b vl § 28 AT SR ial § 22 w00
it 7 @d S ardl B RGN B @ W FWR A Al S AId T T, A ABGT 9
HRHR 1 U BIC H TABIH H Hal A7 b TR § 32 T SR Al § 26 T B HHAS
B ATl AT DI BF TRIET DY T A FUR AN Al 98RBT, JATRAR BH RAT R L 8, DR
3R FHIS & AT 99 At A1 dedl ¥ hosdl Fd W FHS WHR I & (oY IR &5 3,
fhg e Whe o areldn 2, A1 I8 FATS [l A W qeivd TE PR gha1 & | geld I
g fh el <o # TR B AR UE TRE B AJAM T W T, AT RN T & QA AN
ey € e argaR 21.8 "fiera 3iR 27.5 e AT TR Y@ & 19 €, Safd S WDHR
B AT I A [ AR 7 I8 g fHar § {6 78 Uk Al By wied 20 w0
At Fr g | e §& 3 T 2 fF 9Ra 7 SeRiexw & N A1 & qrase W 42 e
AT i 89 &, Safd G dgeAdR B 7 59 37 U I 2 | WRBR O I WR
Tl W AT TG GT & T MBS B IACHR H IRBR R Tg PR Bl o1 & 2 6
WHR B o Mpsl ¥ TR g€ & 2 | 59 el & AYR R G¥HR Ig g1 aredl g, b
froe ui= A1a auf # 8 HIS AN TG B &1 ¥ FR IS Y, AT T VAT gl I8 d
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Jap! foars vsar, fhg U 9@ a1 q9d! @ us W@ 7 6 e 50 d@ an faeR A
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hdl 8 & R ATt Uet dEl S @1 2 | 7Y US¥ & dc Al A oAdH) HRI-AuTA A B
vl & i TR B IR B RET & | TR Afe W "ed! Al Aisiiare BT AR i e
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3Ol Sq TG & WAl AIGRBT IS X8 §, ISl ™I Bl I8 <al BRARUE & b
Aioper ¥ Nl & HRo TS TS T | A @ oM & TE B w2, afew s 2w
T & e H W) Shl B ISIdver & SIRT T geM & 9 fRU MU A | 9% Bl 9 @
J, Wfp g8 fe=iferal & ol § S %61 o1 | URUTERERY TRE 8ed Bl 9 IR &

RIAT® 1974-75 W ORI A PR [d8R Tb ARBR DI S [IBIC BT AHAT HRAT 09T | 3
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T A & AT 15 auf § ARIGT 2400 HAN F HH MR o drall B
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g wfgeall § PUINer B ff Bl Bed § O W FEEEAT BT A BE g1 6 wRa g
HE SATEN PUSEIR ANl Bl s 8 1 2 | I8 R g gfaensii &1 2 | 40 wfdera
J ¥ AN & TR H G BT g AT s B A8 T

ITWHR 7 AT °1¢ Bl WRATS b fTT 39 AR IR 91T STol= &l b1 fhar © |
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£t AR ga (Trse): QU Sft, # I8l A aie B oo A gl
MR. CHAIRMAN : All right.
£t fRreia g9 @ Wl AEiey, qaw usel A1 # O @3 St @l SIREvs SR Wi eS|
B TAAT B RB H GYAIE o1 el § 6 IBH IH qohds Ao & IR H e 1| ugel
IR foosdt fag a3 9 S9s foU A, 3 Forex fur| s9a fov # Qe & S9dT & )% 9
EEIEICECI Y

g 9 FEl § P O 45 St Qred 21 S # ue Tia &1 dsdl g e ger § ame
Al Sl e W A W A 2| A Sawd (g St 9 a6l Bl e w2, 3P Sl R B
I 9 JoIC H H @A BT YAN B @ AT, Al A1 A g TSN el 7 A1 SN (g
STt S e w Y 5 I8 9C TE T FE T BT Zol SRR ToR 1T W& 2 3R IaH
9gd UGN AT, o, Aiehe], § S T8l ST aredl, § bdd al-did [dwgail 9= ST dred]
gl # qrq T8 A @redn {6 g ang €l H arer 7 @ Bl Sl aR-9R 89 ol el R
REd ¢ & I8 UIferamic &1 O d1hd &, 98 qa¥ 991 8, 39 qierrie &1 ol ($AIo 8, a8
T 9l 2] LIS S #H Wi a7 RUE @1 Rolae o= R 8, 99 qrase ft 3=
S S # T fe B 9 ford omeR W 1 T W E 9% Q6T e 91 9 2

# TAOT S Bl RET §, Sl 3USNRE XC 93 VT § 3R N ave | A siawd R
St 9 @8l fb <% S AN 41T %8 8, I8l STIvSHCT T8l Bl 8l 8, U BIC PIg (SIS of 8T
2, a1 Rgdfdeaeh S 95 ¢ €, I8 f5d SRu 9 R @ €, 39 BRU | T AR @
REl 8, SW WR H g SUQl 98 el BRAT ATEI, Afeh Sl W, Beldlsor 3R B, I Sl
JF TH’ §, S AAS! & IR ¥ fd @1 1 Rp [FA 5 S9e an H # 9w
oIfhe Fa T8l [ oTaT B 5 39 X g9 § gl a9 99 g §E T gRod daeR B AN
H U W T TE drer T SR g9 oen € fb ag wel 1 del A 8 M g, i Sl
AT HHEE B I8 giie KUl 8, 98 e Rue I8 &edl 8

“The world travel and tourism industry accounts for US dollar 7340
billion of global economic activity and this is forecasted to grow to
US dollar 14,382 billion by 2019 .”
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SAT g91 W © SR S ¥ I8 gue Rui dEdl B f6 Ue uRie S ¥@ & ani @
THARAE 8, ﬁ@%,ﬁgﬁ@g@@éﬂﬂlﬁmiﬂ%@ﬁﬂﬁ@gﬂ@%@%l 4
H 5 IS AN AR T&i 9 &l I9& foIg v& |fde T &1 a9 gt off, SSpRe@aR
off, &pe Saawic &1 ara gt off, I8 fha a1 AW 8, s arR | aral Afe GurR &, Al
qel oI © {5 aresT Bl

SERI, R S AT B © b U8l & SN | BEl Dls 99 e ST AT, Al ded o b
I ATSYRATS BT BM ©l I8 I8 db ol @1, dlelg AT, TaTd AT a9 goidl <8l a9
B9 AReR I9d IN H T o W § b PIg &1 RRSH 8 M1, BIg el RRoA Bl
YT, IS IS RRA B T, BIs BT RF 8 T, oifp sy o ff wefig g
FIH! S H P A @t a1 21 I @ S goie W g iR S geiifie |9 g
SIS ¥4 7 ®er f& the Euro Zone, though distinct from the European Union

(EU) is a major subset of the EU. The Euro Zone and EU account for about 19 and
25 per cent respectively of global GDP. The EU is a major trade partner for India
accounting for about 20 per cent of India’s exports and is an important source of
foreign direct investment (FDI). The IMF has forecast that the Euro zone is likely
to go through a mild recession in 2012. S & 3MYR W &1 YA Folc AN H HEd g,

Ugell & g I9d! Y sl @ f& for the Indian economy this was a year of recovery

interrupted when one year ago I rose to present the Budget, the challenges were
many. The Budget was presented in the first glimmer of hope. But reality turned
out to be different. The sovereign debt crisis in the Euro zone intensified, political

turmoil in Middle East injected widespread uncertainty, crude oil prices, etc. 3@ #

PRI HHRTA d6 DI A1 RUC 8, IFDT § B HAT AN IR ST HISad 4 S
ad, 2012 FH A FH RUE g 98 RO F1 g & 2?98 IE FE 2 5 in an

environment of improving financial market conditions, survey indicators confirm
further signs of a stabilisation in global economic activity. While growth has been
dampened by structural impediments in advanced economies, in emerging markets

it remains solid. Inflationary dynamics in advanced economies have remained
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relatively contained over recent months. In emerging economies, inflation rates
have declined lately, although inflationary pressures persist. @8 &g &l g f& Reat
B W 2 SR o9 Repad 21 & 2 1 9 WIAT WA B S I BT W B, S @ HHEA Bl
e R ol <1 87 S @1 RUIE A 89 B8l TS 8, FARDT H8l TSl 8, YD Dyl TSl
g, # S @I RUIC B BIc R W gl € JUA P aR ¥ I§ Pbedl & [ in the United

States, economic activity continued to gradually gain momentum I8 # & &g &
g I8 S B RS o8 W& ¥ 98 98 B %@ 8, 91 W) B, T, N9 9Ted 91l | I, 98
%z & g f& real GDP increased by 3.0 per cent in annualised terms in the fourth
quarter of 2011. I8 a1d MRHT & IN H A F8 @ 8, § 78 8 W g 39D qQ
S e aN H el T 6 S §OGART o WA, SU §OGIgRi o T, 39D

HRY fegwI™ &I Blold ©RE gl I8 R B8 @l o7 Where price developments are
concerned, annual headline CPI inflation stood at 0.1% in January 2012, up from

-0.2% in the previous month, partly on account of increases in prices of food a8 Ig

Tl BE W& ¢ b SIPRCFR & BRUT & &I 2l UM Bl A & IR H 39 o Rare
qE T W Tl b D IN H T Hudl 57 Id b IR § P B ¢ B in the United

Kingdom, economic activity appears to be bottoming out. In the fourth quarter of
2011 real GDP declined by 0.2%, quarter on quarter, but monthly data since
November 2011 have generally been favourable. I8 $dt &1 Ruic &g & 2|

MR. CHAIRMAN (DR. M. THAMBIDURAI): Earlier, it has to be 7 o’clock. If
the House agrees we can extend this discussion up to 8 o’clock, as per the request
of the Minister for Parliamentary Affairs? After that, there will be Zero Hour.
SEVERAL HON. MEMBERS: All right.E

19.00 hrs.

2t AR g9 : S 9w B 9T BT & ARG ST SR e © aR H S B RIS
SRR P © [P WA B @l & ol 98 Pedl § b

“In Turkey, economic activity remained strong with real GDP
growing by 8.2 per cent per year.”
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U 9% Ig Hedl 2 6 JH, 9 Td o 39 e b NI Bl € S9H g
SHAM I 81 @ Tl 98 (R & IR ¥ A1 YRR IRl © 98 999 Aeaqul ¢l a8 FHadl
g f&

“In emerging Asia, economic growth held up well in the fourth
quarter, 2011, despite worsening global economic conditions. Export
growth slowed significantly in the last quarter of 2011, partly on
account of a drop in global demand, while investment remained
weak as a result of a heightened volatility of capital flows and the
lagged effects of a tightening of domestic monetary policies. But in
China, economic growth has continued to decelerate in recent
months.”

I8 ST B I H PeEdl © [P

“In India, in the fourth quarter of 2011, real GDP growth decreased
slightly from 6.7 per cent to 6.3 per cent.”

IUH 98 e 6 & b T8 R g 8 Wl 57 Y8 AYHhohaR Meded [0S BArSI el
& IR A GFAZT & HROT U Bl BT & AYHFARR A AT SRCSHT F1 Slfehol 8l I8l 57
fefehst gafery 81 <& & f AN TAUIY 9 R@T €, B Y XE Bl 991 % Bl 9ud g o
Uiferil © AFCY oA PIC T IS Th Bl § &, SUCHT DI Sl A1 0 I8 d |IS
o &b 3T SIReHT Bl HY Ab B B &7 Ife S J@aR § vy ol & b a9
BRI DT WhA 3Tl Al 34! AU Y & B8l & (b WS o Hel & (b 59 A@ BT Plg WA
TE 21 S TRE AeoY 5 fFe ua HU & HROT ST WA B I § Afhd AT 3T
Yerdfded &eli o1 <Ml @I &1 THIT? @l &1 i b des Aide § o nm b ar o
HRBR Uiferdl aaat oM, & a1 G bIc diford gaat < a1 a1 aiferaie diferdl aaat <]
g giferelt gt M @ B SAICHc R BHY? Fad Ul 9did I8 2 fP sHave &1 S
CHIgS dTell HIEIA & S9H SIl AT Siadd (98 St i &g 32 o 98 984 9el ol 39 a8 A
JATUHT IMSYAYE &I RUIC DIC HIAT AT AEUATH Dol ® IR H FIT HE 8 57

MSYATH YU & N H B8 &M &

“The US economy continues to recover with easing financial
conditions supporting private final demand in the face of higher
commodity price.”
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$¥Ieh dTaofe W YU 9¢ R8T 8| glaRe W a8 g 9% d AN H BE W@ ©

“A gradual and uneven recovery is under way in Europe. In Europe
the recovery is proceeding modestly. Overall real activity in the
region remains below its potential level and unemployment is still
high. The recovery in Europe has been gaining traction despite
renewed financial turbulence in peripheral countries of the Euro area
during the last quarter.”

T JMSTATE BT RAIE o & 2, S @ RUE w8 & 8 @1 W 99 Hrsfi &
JTSTHATE I AR 8H NN Pl AT SR (GO ST @l &, g P8l 87 39D dX H o DI g
SQ 1 sarer gfaer enf

fUgell IR T THSIRMTE & dX H BifelT SR STl AT 3iR MU Hifel T =T |
®el o [ 39 ke &1 T8 Bl # WA BT Yeb oAl BbIc HRAT aredl g Sl A

Ydl SN 9189 o &gl 2l 98 vifa dbad 91 argd 9| S| el o7

“SRTQRTE Il SN R0
g BT €0 BH IR Siia=”

X ST & HMG Siad Bl AT BT & [y SAR I8 Siiad a1 g1 9T Sitaq U
IR el ©l 89 AT A & IR H A Al AT afedT 8RN 370 YHSITg 39 Red & an
# 25 9Td Bl Pl o7 b L | o g wHeAT of b Sl gPEr A and € 9w AR
ST THeal B ol AP B, BRI MFRER IHD! & &l I/H I MU a1 Rure U TRR
355 § @8 € 98 ¥ YU Pl § SIS W Vae 3R GO qraR HHIeE RUE| A Q1 & die
PR B AT 2l 3qD mwwsa#ﬁﬁrq?wsﬁa%wﬂ?gsﬂﬁwg*mﬂﬁl@%%
Rdrc @8 B & consumer protection with authority and independence. &1 &A1 Sa
Bl 8, 9% USaid dfii Red dogaR & fU o &l aid #R 81 8| 31 89 Sud fy AR
solise 88 BN, SeiisSc gulc BN, soiiec wd WIS B8R, UISMAEIE 814, SThRic
BT, B AICRE BN, Tdd ¢ Uae HRS BN $9& 915 98 &8 & ¢ & weHfkea

Tl SaRaTge BRI 91T STW | S99 Tiue 3% 81| SU® 915 98 &8 8T & (&
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I JATSC BT S UDHSl YT, IHH CHIUIR Bl B DY, Il I Hdl, YRR T U
FHACARIS B ST HT| fhe a8 dleax ©d @ a1 ol 21 R &' @1 8 Werew
G 3R RIARS W g4 | 39 a6 felfdafeer &1 Ui aargi| hevdl Rerd saroidt
AifST A1, GURATSON! THTSCHTS! HT| oiaR 3l heve Rod 9 MfasSe Brml @
BN TG & W9 87 T YWd T8l ¢ 1 39 8 BT A1d o & 1w 89 < Bl fha fouon 4§
of S BT JATE IR W Bl 96, H 39 IR SMUG! 91d WS P WA iy T8 dem
T FEr o f frell R &1 THdeE Wl Redt 2 3R 98 yweenE Aol S Rea, #
qIA-ATC B @t T HAT @R, AfhT S I U B vaT sR <F # fhd @R @] 8l
FIT BART < ST AT 31 71 & (& 89 Sie Hheb H SU? Sl aRe a1y bl Rurc 2
arsed RUE f wreRa RRIAS @1 a o= 21 98 Feal © 6 dal 31 Uesild ark™
PR B T TGN | BT AdAd Sl A 81T, SN THRTABR H 8 @l o BIT, S A Bl
FRA Y oM fafdafedt # @vat| onft Rod 9@ 1 fva 9w faam 21 grn, afe ooy Sl
Glell € 1 39 4o Ao I8 2 6 e 9@ # w1 7€ 21 oy =red € fh Ry 9 smse
door & a1 R gsicafored & Aafd 9 ae” & 01 @ uig a1 o 9, i fus
frfFafsd ot o9 T T MY Veollg AT BRAT 18 o7 dlgh RUle kel RBIRy B
I B @ T FIT BH M I8 U B R H o7 W E? T 9 SRING AIeR @ielt o, Al
HE A1 [ 26 Uired & 49 Uied T BNl SUA U B9 I AfBE H o WM Bl A
HAT| TS AR STANA i fio o @ 8 iR o ferie &) & & b 26 ufawrd 9 49
iR @l S| 59 89 BTSRRI 3 AI9S T8l &, 3 JR T8l of ug g, dl dsdd
Rac & fhal Iogpa Hxl|

a8 Ulelifede RpASIT B a1 3R %@l € fb g1 Ulelifedel eHigel 8l Uh WBR
TAMI, TP ST FAMI Bl WA Bl b H I8 RReA N B FHhar 21 qud A
SRSRe Reed & | g # ¢ urdi Rieew 81 1 89K F8l 3 <ol §9d 82 3l U d431 off
T X BT HTST 91T 3R TR Afdd 7 T P 3| 19 $¢ § 39 TR &1 Rgue g, &
3MIPHT TTaT & fF &9 g =Sl B W &R IS 39 a8 9 RS ¥ & W19 B a1 A
g1 I8 3R W e IS gl 31 HE © 6 37 A1 Sfe B Yae DI I B o, dAgdhd Dl
g BRI €, JX S B A B ©, ASYAUG Bl A1 DR §, g oal © b g9 BEl |
Hel 39 Qe | O 2 € S8l W ¥ Bl dled gihd 8 @ 2| I§ < MW AN Bl gl HA
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3l foraT wrwor g, 80 frerd AT Al fhA €1 3T Srikae Afetre! fhdr <it| afe ama
ST A1 SMSUATE & WA & forg St RAie 8, & g dgifosm & forg it &rn ¢ &
acs H Afe Uiferad W B SIU 1 S oy garT ifeesfed &l 8 qabal € AT des A
Ife AP YIS 200, 300 SIER W IRl Bl SN A1 I Y 899 AT Al 2| 31 I
wWih B a1 D 2?7 S ASRME H 9| T IqD aR H 89 99 B 87 Ts Aleqs! &
TR H 9 e RUIS o @ €, [T IS, AgaAdR BHS, A AT [T HHSI, T
aﬁﬁ%mwaﬁ?ﬁﬁaﬂﬁwﬁ%lwaﬂaﬁm%ﬁmﬁ%ww@?m
HIEAEOR S 50 B9R ¥0Y off, Ifdh $9 IR 98 90 TR ¥WI W I & 2l TR U™
19 T8l B, offceyic O 8l ©l 89 IU DY q41 Adhd §, M DI DY Holdd PR Gdbd o, R
T B H oW IR A Grar 87 KT SS9 aR § 89 dulc § ) bR &1 faee © U 27
AT BT ST BT U 9gd I91 AT &l 30 < H Y SRINGE AfHe! oI, Al Bicasor A
DA 7 AY T S ASD © 3R H Ma B dSH gl A Wall § AR A7 Y derg W Bl
BB B ol T & B, Al IuD! PIg forar-ugl T B oMy g G < A1 g o
ud do F @ foy R 8, 39 A7 97 wiiaser i fhw @

fpaml T ugal, I8 U agd 991 9ald ol § I8 ®e @l g b O ¢ 4 39 ke &I and
&, I g9 g9 TRE W Wk 8 U 67 (AT BT U qlel © -

T A9 qH A A, T g A b |
TR o fed o, a9y g Bl g |

T FHA B, 3MMU® U I 2| 3T G T S e 7 o ST =1ed 2l 3N ddvds Ior
& 9N ¥ AT 7, TR oI AT 21 3T B ST 918d ©) 39 DI difdtfcad & SRR |
& TR e @12yl @, JE UP HIdl o, 99 3MY qoic § 980 $Y © IR Gdhd I
T AT SR BT SR Nl S Y awod B8Rt aferst o o, 3 <97 oo, §@
BT BHA BT A9 ATH HAT TS| 31 T8l o & et fhedd SHiie &1 8 arer 2
3MYHT S B 8, 98 X1 TS aren 21 39 Al @I 891 @ ] ot o w99
e € b MEAT B 99 AR B WY B Y8 O WA &, SAD! g 3MUD AT H A IE WM,
UG IR ¥ AR B B /D, A1 ¥ HT Al BT
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SHRI AJAY KUMAR (JAMSHEDPUR): Mr. Chairman, thank you. [ would
request your permission to speak from this seat.

MR. CHAIRMAN : All right.
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SHRI AJAY KUMAR (JAMSHEDPUR): Sir, a lot of speakers have spoken on
issues impacting the poor and other people. Yesterday’s The Economic Times said
something very interesting. It said that when you listen to all these TV discussions,
you hear a lot about subsidy. In 2011-12, the revenue foregone was Rs. 5 lakh
crore. This is being given to all the interest groups and these are not poor people.
These are well-off people. You give special privileges to them. It goes up to Rs.5
lakh crore. The total subsidy bill was Rs. 2 lakh crore. In 2010-11, the revenue
foregone was Rs. 4.57 lakh crore and the subsidy was 1.71 lakh crore. In 2009-10,
the revenue foregone was Rs. 4.43 lakh crore, and the subsidy was Rs. 1.41 lakh
crore.

If you look at this, then actually speaking there is adequate money in this
country to deal with these issues. If you stop foregoing revenues, then you can
start spending on subsidies on the programmes which will actually impact the
poor. Whenever you look at it, it will simplify the tax code, it will remove the
interest because there are some interest groups. I am saying that we are all
influenced by that. If we start collecting the revenue that is foregone, then we can
fund all the programmes and social welfare schemes which Shri Nishikant Dubey
and other hon. Members were speaking about. That is my starting point.

I come from the State of Jharkhand. The whole State is naxal-affected.
There is an Integrated Action Plan. The expenditure is Rs. 30 crore per district. I
am an ex-policeman. The total money spent on keeping policemen in various
naxal-affected districts, it will be much more than Rs. 30 crore per district, per
year. If you want to change the lives of the people of the tribal areas and left
extremist-affected areas, then fundamentally we need to engage in programmes
which will actually change the social and economic status, by making

infrastructure available, like making water available, and making roads available.
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i St ¥ ZamES & IR # werl § ST gufay Fewd TG g R®ife g oI
g 5 Sl W 9 &8 I B9 TG AN B TRICS A JE & 9 ugar & Smeft &w
S9N BE O A v & FER ¥ NG At H e I8 7 5 o afenst enie g §
IE Tod i @1 i B 21 Al a8 < 9 Al st & wierw 9, oNMgR & Wi |
e g, a1 9L BTl SHeT qY q¥ I ©) SAfiy eSSt @M @ R ST 8 6,
[T R B by 94l Al 1 Jags! R e R, @1 g9 ol © 6 WNe | @
WE@WWWL..(@)E

T 9d 2 5 AiE-senife wd 9gd weayn 9d g Y GIRRN geMfte |9
P 3 AT WH BT o1, W dR I STREUS H HRAY ddb, offps REve § ft d& a8
AIREN gEEIE a9 g T8 gen ¥ # oMus wemH ¥ wigew fifer 9 Radwe &l So,

Sir, I would request the hon. Minister of Finance, through you that it will help us

in targeting the right poor people. # & @21 St A s RIg HH & 39 Folc d Ha W

A W g5d BR ¢Iead faegd U9 @ 9N H F49] 78l §l 3R Y 9Rd & gJsad
wed B AY <, -3 <@ iy, sIREvE, seiTe <@ ofiforg, Sir, there is a great

deal of lack of engineering colleges, ITI, nursing and medical colleges. It looks as

if there are two different India’s. So, my request is that we should focus on setting
up ITI institutes, engineering institutes, nursing colleges and medical colleges in
tribal areas whether it is North-East, Jharkhand, Chattisgarh, Maharashtra, Andhra
or any other place.

Sir, if you look at the Left-Extremist and Naxal Movement, it also
predominantly is in the tribal dominated areas. That is because of illegal coal
mining and no development in those areas. [ want to re-emphasize that it is
important for us to focus on the development in these areas because there is a

direct co-relationship between under-development, exploitation of the poor and

lack of educational facilities. TSI 9 WGT ¥ PHIHI ST 3N AT DI TAIDIA D g
H AR WBR A Y 2 6 g R Mgsargd e Syl o gozr 4 # i g, sy
g A ¥ B T AR B BRE Bl Bl 3R AR Uh Roic Mgsdgd e,
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IAA A W TSI IR TRIG AR BT bearor Hl 8RN H S Rg B b Sl 3R ]
Relcs vreaey, S8l W Agd oSSl dHofde 6l Sl 2 WRd # &9 20 fAfoas dex
WRIed € SR ¥ o FAferas Har Ueed &% A1 A= g1 AT 3T Ush 19T &1 § 3R 99

Y A Aol Har s&iee a1 | Sir, you would not believe that there is no regional

cancer centre in my State. B I FAN UG & HER GISA RN DI HlcAdl AT a5
ST Ul €, el a1 9 fa1 3ot & W) oa €1 So, if you have a cess, then, at least, it

will be guaranteed that all cancer patients will have access to free medical care.
Otherwise, if you do not have a cess, then it goes into the great Consolidated Fund

Account and you will not know what happened to it.

U 45 SIUUGSIRYA & IR ¥ &, MY facel], PIadbar A1 a1y gy, Al BIbl BIST Bl
g, oI WRA DI AT W Y SR W RS H 81 I8 2| Uel, THIIGYR A e H B @
2| Safey SIYAUAZSTRYUA HITST BIC 96 & fofg 9@ & 9, W R ¥ 89X SFRIQQR &
TR ¥ # B8 AHal g b U oiarRig [RART 8, ST8f erer sl ol Reififaedt e g,
a1 agf R sa @xie =& 8, b SM-URT & ST golld & O HiT, aREMST S fRAfy
T8d TRIG 81 Y SN TR H WHY, D U G T FHRAAN 8, olfp Py gfaew 78l ol It
is very important that JNNURM be funded in the B&C city areas for roads,

drainage, waste disposal, drinking water, etc.

Now, I would like to say something about NREGA scheme. Sir, I do not
want to take too much time of the House, but my only request is that it has been
always for katcha work. 1 think if we spend all this money on, at least, doing
some kind of productive and permanent assets creation, then we would have
eradicated poverty to a large extent because this katcha work can never be
recognised. The roads get washed away and ponds filled up. So, my request
would be that if percentage of pucca work increases in NREGA, at least, some

assets will be created which will be beneficial for the poor.
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Sir, now, I am coming to a very sensitive point. [ am talking of the
Defence Budget. It is a holy cow. So, I am not going to speak too much on it. But
it 1s important that the Defence Budget is nearly equal to the total social sector
spent. I am not saying that you reduce it. There must be methods in which we can
find out that thousands of crores of extra money is being wasted so that we can
fund it to the social sector because it is a holy COW.E

But I would say that without compromising on security, we can do
something. Why can there not be a detailed audit to see where we can squeeze cost
out from the Defence Budget? Then, probably, we can spend a lot of money on
other important programmes. This is my request to you.

I am not going to take too much of your time. I have been a Government
servant. So, I would request the hon. Finance Minister to have a time bound
programme for the tax authorities for dealing with the cases. For example, you
have a container in the Mumbai Nhava Sheva Port. Instead of trying to make
money by delaying it, there should be a time-bound schedule in which they should
clear it. So, if you have a time-bound schedule for the tax authorities, it will solve
a lot of problems. It will force the officers to dispose of the cases on time.

Now, I come to my State. There has been a lot of talk on MSP for other
food grains but there is no MSP for the minor forest products. There has been no
discussion on this issue. So, I would request the hon. Finance Minister, through
you, Sir, to bring the minor forest products under it because the people in my
State are fundamentally dealing in minor forest products in all the tribal areas.
That has been totally ignored.

The other important part of it is the Tribal Sub-Plan and the Scheduled
Caste Sub-Plan. There has been an increase in the Budget but there has been no
creation of a Central body or a commitment to create an Annual Report. So, we
have no idea. The Annual Report in a Central Body will ensure that the money is
being spent appropriately. At least, it will be visible for us to check whether the

money is being spent appropriately or not.
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There are two more last points. Coming to Judiciary, I would say that 0.07

per cent is the total spend on the Judiciary. We always hear this complaint. Sgf$_t

H oua fead 81 9 €, feauioniie ave 78 €1 We will continue to be a very under-

judged country if we continue to provide only 0.07 per cent. There is never a
discussion in any Budget on this. We spend money on policing but at the end of
the day, we need to have a vibrant Judiciary and we have to spend money on it.
There has never been a discussion.

Now, I come to growth rate. There has been a rate of growth in every other
area except agriculture, forestry and fisheries where there has been a drop from 7
per cent to 2 per cent again affecting majorly tribal areas.

Lastly, I would like to point out that the total sanitation Budget is only to
the tune of 0.03 per cent. Mr. Chairman, Sir, your State of Tamil Nadu has got a
great record of it. But my State has got a very bad record. I would request the hon.
Minister to see that there is a direct correlation. If the sanitation rate is increased, it
would be good. I am going to finish off my speech by saying that if the revenue
that is foregone is not allowed to leak or not give up, then, we will have a lot of
money to do all the social welfare projects in this country for the benefit of the
poor people. So, this needs the kind consideration of the hon. Minister.

With these words, I conclude.
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$it 31U Aed (Wear): FAfT S, # MUl AT A I8l A AU a1 b Al a9
2012-2013 & AW qoIc WR 31 F@] PR B MU Al &, IFb v # el agad-agd
gRIaTE ol gl & a9 Q¥ P qoic U BT gl I Pl S ST $H doic Bl AR THTHI
AR ST & 3R ARBR A 3UeT HKRAT © [ TRDHR &4 q9dT Hel 7 del, BIe-Alel Hell
SRR BT S I P &M H @A gY A A HH gUIE &1 A S gore v |

BH U9 TG © & 3 X1 faeq o #dt & SR W oK @1 2| TR A Aa
SIRM S 7 @ BHEIS & R | Fal B ol A8 PR A DI A 8l AT ATSYAVD Bl A Bl
a1 faftr=1 Raed S 89 Scxie & AW | gAR A ST € S@ a1d @1l Aftas anfde
7§ & 3R H R &1 S 99X @ 2, 98 S50l & 2l 8 R R 8, & dgaT
M BT 9 AT Bl oFR e & A= srferaensii & qw H =@l wY A1 guR RAfT
grof, w9 R AT @ srferaemsit J w1l @’CE%IE"[ 2008 # #& HT AR YT T 3R
9 Hiod AR # W TSR & MR R BRI &1 WP 7 giiwe @il 981 goie Bl
WY 3.9 WP R8T 3R T/ BT W Y€ 1.3 ulded &1l § o fhare gRar § a7 g
S § WA UgS fHATT Bl a1d AEHII g &1 | BT Argdn|

JHIRT HEIGT, a9 2011-2012 &1 ST 3MfIH |G B RIS 1, IqD AR AN
PN [ R 2.5 Ffrerd 8| S AN 4 IR & ey 9 HH et R ) gaw fo w3 <t
9 §9 IoC | Wdl-fHar BT 18T e fhar] fad & a9l BT oY IeT o' Al I9H
3Tl Aherdl AR o Bl fell| =18 98 o1 @, N1g 8l, Sofed 8, ddra 8, 7 G4l =Sl &l
37TEBT ITe BN ¥ H gall|

JATIRT Feled, PV H R 980 AN ARl 1 SR B S 9 Q21 &1 Sriarl
2 3R It < fpa & Tal e # 3R IR A B iR I$ WK 39 W F4! Bl B
A fFAM & dhc® BT FASH B Tad W &4 1 DI HAT TS| H AT gUid &1 |
fraee A1 =g b fhA b1 S ST BT ® 98 Al WEl Bidl § olf Sid a8 I qw
IR § ST € A S SHBT Id a8 e &1 I8 Fad a1 THT TAN <% B ([har
H T TG IUET MW BIA T A1 R HA el gl 39 I A S IRiged ST 3R
TIGEY H T 99 B DY S IR D, Jel A% A fad #5 Sfft § e 21 39 smud
BT SR BT ARy | SId ANl Ao dhel TR STl @ 1 Blave & & 918 8919 25 9
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30 TIerd Bl B JHAM B Sl g] TS B HHI I aolg W AN 9gd AN IS TG
B SRl 8189 W eI o @l sravaddn Bl

FMAST Bl & IR H AT 91 81 M2y SRiged & R I & oI 3R DR
HIFHIET B 2T TR o, T TaTHE & A1 DR 3R I b R of, Al IqA 9gd q97
ww%ﬂﬁﬁmﬂaﬁﬁaﬁwélﬁsvwﬁma%%@ gigl & forg
IR U ®BiST 3R FN I@| & foy e Aifhcd, disd SR ofaRedd &R
=T gR B T aRey B BT TAN AT & R f6AM Bl SHBT B Bl 37T
T¥ el WReR 7 I 9re 4 W), 3R Bls 39 g b JIRAT <A1 d1edl §, [l &l
Y UgA ATl 8, ISP ARl |l 59 IoC H Bl 8, 39D [y # A fa7 H#3A S
gIAE BRI g g9ic H WAl & oy, fREr ® fau 9gd AR SuaRui SR AR B
IILAHAT TS &, ISP oIy Wl TRPHR 7 Ge & 21 G g AW o, aAfeb fpami Bl ge
el & ok 3o SR a9 e, PR a8 A9 W] s g Al 89 SfudhT 9
BIECR

31T qX fevgea # digae WIfHT 81 &l 8, difes urit &l Bl & a1 g9 0 sies
IR ATSH! TXIE B a_% W O B & 3R ST BH U H BT IAGT 39 < BT fha
R AT <& 1 37 9 AT By AT e & foy, Sy s & foy, wicae BT &
fo 3R ¥ 9% WU &7 & foy ARBR 7 Ueb B3 §9 & aR | Al 39 qoic H Hel Bl
I B B WEH A BN B quIe &7 gl # AR A qE A e aga B oaw
S R SR 8, 3 3Rk WS R 8 98 A A BH 96 BOR BRI ¥UY BT YT
X difh fpamT Bl $HRT o e b 3R 39T S § ST Al 9N Ried 9d =T §,
3l +ff 987 AR fhAM 99 g €1 WX G & Yo H, Y[ ALY Y BT DIS AT Ao
Tl T8l JoT B T TSI § U Bl HE Bl T US¥ b fhard ff f$u s SR qrge!
P B RGBT ATEAT 8, Afh S WRBR BT HH FUI 3R HH BUS B B ol A
BT oY BAR T fhar, Bl &1 Sared & arel fhaml, S Su &1 SdTeT R4 G,
I B TE B @7 7l a fa 99 @ Maew © 6 arsel i & dey ¥ oy
S <1 DI IMAWHAT § 3R T8 WSR HI TI4 21 a1y 6 orrel 9 w1a & efcr
fRgEM & = [HAM & Wd H Argh! SE RAweq o1 Sgl 8RA W15 &I uar 8rm &

ORI H ATSHhT S BT 9gd B ol 8T ol T4 [BAMI DI 9gd v 41 81 @ 2l
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# A o W3 S @1 quE S g 6 SR PN %0 A Ud o RIS vqY &
ol frar 21 sl IR B =0T & W91 4 g 75 TR aRIS T off, S 99 IR 5
Rg 75 TR BRI UV fBAT Bl 58 foIv AT Yem=e=, g9R Far |Qifar et St siR
AT {7 #A S MR @ U B W B Wiy g9 [paml b fau S wem 8, foad
P SR WHY UR STUAT T IS BN <, A SU AN TRC BT WA sdfed Ferm| I8
o [fegd w0 F feaml &1 F9g W AU FHT QT B D oy Hiedtied dft| H Al
g o Ay fo w3 ot 94 Usp decRk W g @ g, R fhami o1 wreared e ik
P qHA TR SAUAT 0T GHIUT 3R I aTﬂﬂﬂéTnllgl

|UMRT AElGd, 78 iR W fhael & foy WRaR S 10,000 FRS TUA DI
JfaRaa aTaven 39 qoic & &t g, SS9 forv ot oy qu1E & A B WY & A fham b
S HiST Bre el 8 WD TSITH FIs & 9 § ITAN TR BT S W IRHR gR v
AT 2| § A gurd gral 9 e we [P aR g & &R e & i bfee B
B oMY A1 Ffead W 3 39 I9D! 9gd o frerm, f[S=iforl 3 ST ed fent ik At
Hrer 9% § SR I e Bre SR YSIUH & A1ed I fHaM Ul Wl | | AR &
TR FEHal 2l W e 7 6 Ter e 18 @ Ao @ SRty ) e a@
A BT B B

PN AR Far & fg a¥ & 150 g &1 dcs fSeaRM &1 yrag™ $iy e § T=A
ddhc qAT T8k DY UG & [TWR 4 Fesd g 8 iR s fHAM Bl 3regl Idre
O o1 AT & |1 IAhT BRIl Bl 3781 &M Al et

# fiwel S0 ATl &1 qoic <@ @1 & Y & R Ve Saauwdic # el ol
AATEd o BT S B 2 s forg fise a1 aofe § #7780 g1 5 S99 forg IR
P U7 foar B Ugell IR 9 doic § THidoay & R Us Sdouic & fou 3R &5 &1
Id fFe & fy TSR 7 200 HIs FUA & W@ SN a9l & forg fmar & o
AN O ¥ IS FIfele] BT dIS U B ADHIT| FHER I Wi 3R ISl Bl ST Hawe
Y H B @ T, BN W BURIST AMHY R BRb 8N < H SUAL BN @ & offhd 39 IR
ST 200 RIS U HT B DI B incentives 7 TG M f3m g, sw9 FfTaa w0
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I AATDT BT TG g6 q1 RAd &1 {39 § S drd 8F1 91 S99 89N <% & fohami
DI 98 A4 frer|

afl @ 7 8l W Tl B v AR g W) uar © b S purd ot Rl <= A 8 AW
R &F HIN &1 2, s aa ufa fFaed Hum & R fFE &1 5000 $9 & 5500 T0
et oY g8t forar el fUsell IR STU=1 HUT Bl SUS BT & 5500 BUY AT 6000 BUA
ufa fFaca firem o, a8 M ST IWH! 2500, 3000 FUA Wi fdaca firer <@ 21 B8R Wig,
TSl ORI § Al g8 UMY 81 Sl grIc-vaRidie &1 I WRPR IR0 8, SAH Bel 7 Del
I & W T IR ABR g Sd B of o1 MM W R yewr # fpami 7 argw ur 30 wfera
DU AT AU R H AT GIAT & 3R I8 S IMMAT H W §IAT & b WRPR S N |
TEAE AT IR HURT S M Fel < A1 89 AN IS & &M S A et I |

HEIGd, HU B S 3T 81 T 21 5500 9 Uf fFacer &1 Hurd 3000 0 Ui
fFaca A <@ 2| w9y worE qrer 9 # de @R sEe-uae & S Asied g
SO fHAMl ¥ SRR =4l R 39D aX H (U oF1 =@1feyl U gHEre-yaRidie &1 oy
ﬁﬂﬁﬂﬂ?ﬁfwﬁaﬁﬁﬂﬁ?ﬂaﬂ%ﬂwiﬁswdW@%Imaﬁ@%waﬁ
B %8l | § Ay a7 w43 Sft @ 3mg aRan g fb sHI gaqure aifordl & fhri a1 #eg
Q@ Sl
1\%. CHAIRMAN : Please wind up. One more speaker has to speak.
2 U1 ATEq ¢ § A O #3 S BT & R UG DI AR AR BRAT AT | IS
g 10 I 12 Hfererd o fean T g1 |fdw <o W JereR 10 9 12 wfed e e I gl

it STee Rig (@) 89 3MUdT 99y X | Tl
2 U1 AR : H D5 WHR I s T8l B @ gl # 3MIDH TRE A WY a7 R @ gl
it BRT dTe® : MUY HUT B 919 BEl 8, 89 SWBT WA PR @ B

MR. CHAIRMAN: Please be brief. Please address the Chair.
2} P01 Aed : HEICY, <Ad UUINll @ I H A fad # of 9 AadAR b “gHere”

&1 AT - “I must be cruel, only to be kind.” & wregd & A= fa w3 St 7 o



aruna
td by k4
 

rjs
h Arun Subha sh cd


22.03.2012 201

Faerelt F R 3w B oRfEd war gl § St g 5 Bfo SR # w5 wud o usd Bl A

Tgl ARAURR & “fed 3% UI=T" BT BT HEl aTedl o

“I am an humble suitor of your virtues;
For pity is the virtue of the law,
And none but tyrants use it cruelly.”

# A 3T #A S & wear @rear € 6 heis  an epitome of pity and kindness. 3ma
gfesTr BIgg &) AT < b a8 B1H) Sihaid 2l S THSIv GRbR o) 99 SiSdt # ool
BT a3l B 85 IR AT 3R IGHR 90 I B AT AT T qoiedl g H Yo Wie
®T d1ST 46 AR 71 3T 38 WA B JAY DR H I Siel BT 4! 63 HIFal
goledl Yag H UwRe UHE Bl A5 31 BIGal € Sl quidl § b Uiy WHR Bl ATSH,
DIRIHH H TR S DI Afeqave Sl W& 8| AT BAN HH! S 2l 37T H Ay fay #3i
ST W SR BRAT g b AT R Bl U8 qoic bl &R W JATEd & DI Pl BN

MR. CHAIRMAN: Before 8 o’clock, we have to complete.

# 3V ATET : HAGY, < H Bl & IR F F@! B & Bl | AR A 9 B 2| WWHR
BT Bl I oM & forv vfieg 21 39 U IRGR 7 SR Ao 9918 2| Bloes &l
a1 AT PR & FHT H & 78 g8 dich TSl AWPR & @A § WY off, S99 ugd P
WHR & Gug § W off| g fag &3 S 9ear8 & U © b WRbR 4 99b dniegd |
HTEE T oM & oy 9gd A &1 Aeg a9 €

MR. CHAIRMAN: Please wind up.

2 BT AQT : WHR & 95 I FlRM GUFA & 9 deldd S« & 3 ARl DI g4
o fren 21 F omus Awemm /A A St @ FE A g 5w w9 ene e
D HOGR b TR YUETell TS 21 3T T BT Aol HIC™Tgihel TR (A1 Teil Bl fdares
AVGY & ST 8, Ui 3R Uil QF1 & T Algd B 7l I8 AT @ oF §l 3¢ ke |
TRBR - FARIET AT R Bg IHR DI WhIH aclly © (o7 AT AN DT dgd a9 gall
gl

SO W@l B W H AU 91 W bRar g b o7 w3 Sft & AnTe’® # e o
SN BT gore, s aoie ver fmar T 2l
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SHRI NINONG ERING (ARUNACHAL EAST): Mr. Chairman, Sir, I would like
to thank you for giving me this opportunity to speak on the hon. Finance
Minister’s Budget speech.

I am really thankful to the hon. Finance Minister; to our hon. Prime
Minister Dr. Manmohan Singh; to our Chairperson Shrimati Sonia Gandhi ji; for
enlightening us and giving a very good Budget to be placed before this august
House.

Everyone is quoting Shakespeare. 1 know that everyone is quoting
Shakespeare — some have even given negative views and some have given positive
views — but in this world like the Merchant of Venice, when Antonio speaks to his
friend Bassanio says: “I take the world as stage where every man must play a part,
and mine a sad one.” Then Bassanio says: “Let me play the fool.”

Sir, of course, in this august House, we all feel that what our hon. Finance
Minister said he has some responsibilities and problems. When we have a Budget,
it has to be either a surplus Budget or a deficit Budget.

During my term as a Minister in the State or as a MLA, we used to have
budgets and in those budgets we used to have deficit budget. People used to say
‘yes, a deficit budget is a good budget because it shows as to what the actual
responsibilities are and what kind of programmes we have for the State’. When
we see in this position our hon. Finance Minister, we see that he has some
constraints and some reservations. When you see the whole chapter of the speech,
you will find that at the fag end of the day that this is for our future, for our
country’s future against all the turmoil. When the whole globe is having financial
crisis, our country is still having its own strength in the financial position.

Hence, I would like to give credit to him and commend him for making
some very specific provisions for my State Arunachal Pradesh and also for the
North East. As there is a shortage of time, I would like to speak and give my
emphasis only on the North East Region.
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At the very outset, when we speak about the Food Security Bill, I would
like to say that when we go for agriculture — as India is based on the economy of
agriculture — this is the main kind of economy. We cannot contest with Japanese;
we cannot contest with their computers; we cannot contest with United States in
their Rolls Royce and other foreign cars; but the main emphasis is that we have to
go back to our agriculture. About 70 per cent of our people depend on agriculture.
Agriculture is the only way where we have to use our future boys and girls to take
up their own talents; to use their scientific methods of farming; and compete in the
world not only for the food security but also for giving employment to the future
generations of our country.

Sir, I must really commend our hon. Finance Minister that he has really
given emphasis to the ICDS Programmes. In the last Budget, specially, for
malnutrition, we have seen that we have special programmes on malnutrition. We
have, in fact, a core group of hon. Members of Parliament led by our hon. Minister
Shri Sachin Pilot ji and also Shahnawaz Hussain ji from the other side.
Irrespective of all parties, we have gained very much emphasis on all programmes.
We have even met the hon. Prime Minister and the Her Excellency the hon.
President. E

We have seen that in this Budget, our hon. Finance Minister has given an
increase in the allocation by more than 58 per cent, which is very important. India
is one of the most backward countries where we have this problem of malnutrition.
Now, through the ICDS Scheme, given an allocation of Rs.15,850 crore, is really a
big boost to all of us.

I would also like to thank the hon. Finance Minister for giving us the
Scheme, Rajiv Gandhi Scheme for Empowerment of Adolescent Girls (SABLA).
Now, you can see that not only in the North Eastern Region but even in the States
like UP, Bihar, Jharkhand, Orissa or Rajasthan, where women are given a second

position.
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Someone was making a statement today that if we give too much emphasis
to women that especially in Panchayati Raj, when now 50 per cent reservation has
been implemented, after the next election, after they become Panchayat Members
and then when they again come in for a second term, they do not like to leave the
seat and now it is for the menfolk which has to look for reservation. But that is
not a fact. Especially in a country like India, we are very much male-dominant
and we want that ladies of our country should also come forward with more
prospective and more determined way of working.

Now, Sir, I would not like to ponder much on that but I would just like to
tell you that especially in the North Eastern Region, we have a lot of difficulties.
But we have the new policy of the hon. Finance Minister. The hon. Minister has
really taken very much pain in the sections such as textiles and weavers. He has
given special centres in Mizoram, Nagaland and Jharkhand. He has already
announced a pilot scheme of Rs.500 crore, which will be benefiting especially
women. We have these textiles and industries but they have to be propagated,
they have to be more developed and they have to be more scientifically
encouraged.

Sir, I would not like to take much of the time. But when we speak about
the previous Government that was there, for Arunachal Pradesh they had given a
lot of assurances especially in respect of 500 bedded hospitals, railways,
Greenfield airports but nothing could be achieved. Since the UPA Government
came to power at the Centre with the guidance of our Chairperson, Madam Sonia
Gandhi, we have now got our hospital approved. I can just recollect that when the
then Deputy Prime Minister and the then Prime Minister, Shri Atal Bihari
Vajpayee, they had assured that our State would be given a sum of Rs.500 crore
for 500 bedded hospital but they could not keep up their assurance. But our
Government has now really assured that and they have approved it. Now, we are

very much thankful to our Prime Minister and also the Finance Minister for taking
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so much pain for the areas of the North Eastern Region. Frankly speaking, I will
say one sentence in Hindi —

“ e ® 3N BT g, I I B
eSS & U Adei &I Agdrs 911 8|
TE TEWATE T84 H 3N B He-Y-FAdTS DI U TSl a1 sAT )7

Sir, the hon. Member, Shri Jaswant Singh was criticizing our hon. Finance
Minister. I would say that they could not be able to fulfil the commitments that
they had made when they were in the Government.

Now, the Budget has been placed before us. 1 am sure that everyone will it.
I know that there may be some constraints and we may be having some difficulties
especially in the taxpayers’ section but I know that to have a better kind of
governance, we have to shoulder responsibility equally. 1 know that the
commitments especially about the industrial policy, agricultural policy and
education policy for the North East, our hon. Finance Minister will keep a regard
for that and he will see that the North East will be able to go along with the rest of
the country.

With these words, I would like to really support the General Budget.

MR. CHAIRMAN: This discussion will continue on Monday.
Now, we are taking up ‘Zero Hour’.E
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A FRee R Aedt (BfeeR): FeeT, I3 OR dR A AP A & S9 AT W Faf A
BT AT YT AT &, T YoId & A B drel Al & |@r fohe avg 9 Yerd st
3R HATTT I A1 FA8R PR BT 2l § I uleiiicd Ay & oy i Faed &= &
fere et ganm g|

UMM TIRASR TS AT 12553-12554 U4 aRIMI-olTS; Qaays TSl AT 15203-
15204 P! Id HEI ¥Td AT AR Nl Hee & a_i+1 SR | gRaEre faaR &R qaicR
AT Yed & 3T BICER ¥ S & HICR SaRT I TARIT ST SiHfed H AT ATaIH
gl T8 FAT 1AW - IE gAY b Tg TSl uger daMTell TRIINT S AT 12553-12554,
RN SRE H 16 € 15 e qA1 R-aETe, Taaud el A=A 15203-15204 SR
SR H 12 SMaWd WA A TSl Il 8| Iad a1 MSAT BT qRATA gd H BiCER A
T3 AT AT, ST TAUH ¥ed BT AT TSR &, U PiceR H UIc 18T a9 & HF H
S el T IRATE R F B | adAE | die oftsd Jgf 9t 9 a9 gt 8 RN a9 |
ATl B U &1 gdd H BieeR Vold S § e ofigd &) 1w el 2 dfegrR § a1
e wfeerd die arge b1 & SuAN B Uil §l Afd Sad gl WAl B aREre, fawar
HER SR T fHar Iy, @ HfeaR STaRM § T & Ah-|wls & ¥ FfPad awa-
fFaiRa wwa @l # 5l yerR & ff aRads &t smawaemar 78 enftl a1 &1 w® el
PRI & & AR BT Seell U a@Ts &1 3R A &) & foy et e Sgen, a8t Yo
IoRd Y gfg Brn| SHfed § A9 AR © 6 Swiew afta misdl @1 aRkered, R uga
B Wil PHICER SR A B DI &l HUT Xl AAAT BR, JL AYD HH A ATUE BRA
& oy § @Sl g g

2 VT ATed : HElGd, H Uh ggd of (AR FHRAT Pl oIehx YA 3MTUE HRAT A1edl & A
Te # ol IR B wWRiE IS gl 21 AU 9 Id © 6 A &1 g &1 e ufd uahs
ST 20 W 25 fFaee BT Tl 7T IR B WHR gRT S g WA B 1 W@ 2, SHH ATH
&9 faaca ufd tos @ B ¥ fHami &1 g Ta ST <@ §l SHH1 qdl g9 A1 15
fFaca 12 8 S9! WaR & MuiRa wed ¥ &7 # 9971 s W@ T iR 91 & |y 9t
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S gt g9 goT ST B, 98 fSdiferdl B We 9 @l Bl § M faeT dxen argm &
3T WRHR B R N & R ff I8 fram Sanfed o) @1 2, 780 Iy @ WhR
fPar A SHBT W BT IR g, W AR FHY TR IHD YA BY dMfeh [HAM Bl D!
U BT e & e e | g=yare|

MR. CHAIRMAN : Hon. Members, it is 8 o’ clock now. The duration of the
House is extended till the Zero Hour matters are over today. E

20.00 hrs.

St St vl (SEEEE) : avmaf off, # R fawa @1 9T %@ €S9 W 39 9ed W oG
IR T91 g8 © fhd S9 T4 B DI Bohdl APR D R el galll T S/l @i W
TS H G Tl B AN B ©l eI B W@ H S fFgw & fhA g e S foami
ERI S HETd B B 16 W WD Bvi, DRI BT bol qbrl I8l &l fhar S Ius
PRI €, 9gd ASId B dIG a8 SUS B &| Sl A § AWM g, I8 B8R BT SBHER Ada
&3 Tl # sl g P el iemmadl &1 gy St 81 1 g1 BB Heqd & a1 A
HHA I &| 918 98 Aesll 8, 98 98 g 8, A8 98 Ml &, d18 98 AT 8, TRl Dl
drere # 9 Fdeld € SR @I BRI Uhs BAd Pl avdl B WM S ol ARG ARBR F
Frermat w1 a1 uoft 9T @R T B asceae® # SAel o A gl BIS Swr e
TE HR FHAT| 1 T 2 5 a8 fIwg 1) el g dAfeT 519 8 S99 gl ¥ JuRd ©
q AT 39 910 W BIW! FATd BRI 2| 89 ATG BT A18d 8, ETAih d AR &1 8, o
BTl a1 FA1 &F 3iR 7Sl 9 gHoT [ Awm & w31 € - SRIRM W |ied, J9 39
gral @ o 3R I8 Pel AT fh Pg WPR 59 W Th Bl o S &I 2l oifhd el db
9 R By HAAT T8l gall| 89 A1 A, A a1l Ub yioll & offh1 fhami &1 wad a1
oy AR QT A B T AV T B D TBHR T Ol [HAE W DS & T8 < @ 2| W)
W 8, U die 8 & 2l [P Pol U g9 8 &l M & aR # dad afedrel o\ b
ARHR FEei Bl BF 3MMUS A ¥ B WHR A I8 e &1 ared € & Frevmai o
Jel & W FREF0 oY iR fFAH @ Bhdl B S J I DR I 8, ITD] AT JAaa
3| 3 MR & WY H AHT Igd-9gd gIAIS <A1 Aredl g

3t aR.&.Rig wea (gier): AR |uEfa S, #§ oS U "Aew@ul vy W WReR &1 &
3TN AT TS &l IR TT 3 I IHRT 76§l ISq & goreEmE, [Jerdd, fade,
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GORTE! NS M T¥d T Tied Rl BT g JASMRT ™, Ao G oI | Sirsd]
21 39 HEAYUl T JGHT B BTAd AT 81 SOk 9 S 81 T 21 I faF &I 7 Bl
goel Bl /W 21 §oeide @ dfa1 9 frage @ SMar 39 o & &fRd 89 W 9gd
TS MM W mHIRE B WY & FIw e &7 Joods & Qe vg A var w3 Sff
ERI goorde Uabol 1 B9 A1 Bl S gl o, b AT SN Bl ARET S SR
Td HEdQUl BRI B (HATaT 8 ARPR GRI PIS O U Tel DI ol &l 2l Uh aR% Al
WHR RI §aois & [AHrd B q-q$1 a1d Bl SRl &, fby Jacids & g0 TSI IS
BT IR B PIg TUR ¥ el SoR o1 %8 &1 3 fa7rq w18 qd $o 19 e uger Aol
IMRANT & IUTedel g1 Sl # |l dooids AiMal & U 96d golls s ot RRE AX gr
goalde B AR AT [l Al B GRI S AT IS DI FRAT qAT QAIBIBRYT 8F GTa
R W & fryg ot I% g9S TREId BT H TR fHAr <1 A 7

AR | SN, 9 A9EE & Eled gotee 9 fEge 3R giar den weler &
dH AT S B TS | SE-orTE Yo efiRd 8 g 8, de-g9 TeR e 8 Y g
PEl-Del A AS® AR Wdl H 3 TuR T8l IMar B T SRf A$h Wl I a¥Ed § B TS
%lEﬁwmwélww—ﬁéﬂﬁwwmﬁﬁ%‘lwmmﬁﬁm—
ST ATl & o0 U & IS ISR BT W8RT 1 $Afay # 31us A1eqH | IRBR A JiT
BT P Tohlel 390 I ISR BT AFHA HRAT DR ABXIHRUl HRATT TG
2 TRET qUST (WETE): GUNT WEled, § 9gd © AUl 9§ R AR L IMPT
HAT AR H By IR 59 &g BT Io1 g1 gl RS JamT 3R il & 9 3 89N 85
HarEl T 21 § ® R HA SN A AU &5 DI UP DINSR 91 & g, S d8f A dIg
aRuel ¥ ofdR) TIRE fAeiad ol JEn[g, AR 3R SARdE ¥ SIS BR HINSR Il
Y| dl wies gy 3id € SR g8l 3 & WiY-|iY HER SN, oY SN, FegH I
H1 W e 81 @ g1 AN BT AR e & radR W e Aahd 21 S8l Aoi-IST R &t
I AR 8, I8 BR Tel & T2, X U & T8I, <« A IS JRAGH & B H o gY AR
11 991 & T @ Hiefars), S8l Ar@l AR AR H o1 21 3T &9 TR 4 MDA

I W IS 21 T | AT A9 AT I ITHRYT Y WR 9 Bl UNPR BT &1 SER ST

LE N N

RTS8 ISR A A4 &1 SuHladiell ¥ eafid, <fvd Siad ¥ gefid, <fe Siad &
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SN # N dTell axgall ¥ Hafdd ol gU RN Bl ARV ¥ W do1 us &l gl #
MU HEH W ARBR B S ATHA HRAT A8 § (b I ISl AR H & ARN Bl
S A o | AR ged Sl Bl W gerar feur ou, arfe 39 IiReR @ HieH |
..(c7agT) BRI B W& H AN §1 uiE A AN ARV SR W IS T g8t Had AN IS
S AN B T8I, dfeth W W B AN 81 H YO BT § b ARbR Warg! Wi wHred RIe
P Ted W FINd A g PIRSR AR 3T AR H [ ARl @ f&d # TRHR B
&I Y 3R S8 RIor & gfd fire|

MR. CHAIRMAN : Shrimati Rama Devi, Shri Jagdish Sharma, Shri Rajendra

Agarwal, Shri Kaushalendra Kumar and Shri Nikhil Kumar Choudhary are
allowed to associate with the matter raised by Shri Gorakhnath Pandey.

M FOT PAR (SFRISYR): FHUIT HBIGd, H 3MMUD] g=yae o< arsdl gl # AUDl &M
IRES & A/AceN &y, JUSHAT AS AT & aN H LM DA HAT el gl A qFi
STt AT SR 3N W | bt Ut € o 65 a8 W A 3T BT YU S
7 e 1 & oy ey o) 32 21 ufeem e SR SR # A a1 Sifaat s St
B Fal H M 81 99 2004-05 H JTYAT SO ST WA, S [T BT b AT
RN ©, I8 el Bl Al IR IRTS AHR 1 WRA IRBR DI AJAT TR 59 69 H
gfad fhar a8 We @ a1d & {6 39 RUC &1 4R WHR & T 9o gU A1 A1 8l Y 2|
# 3D AEH W SR BTl (B HUAT 39 QA SATTAT DI ATAEST 3R AT BT g
ST Bt et H wfirer fhar Sl

3t Fiees FAR (ATeaT): U ARG, WRBR HIPHiad FAEH B TEIH BT ©, offchd
WRPR T DI g Bl foa1 fedy frarht & gic Rar g1 55 @eMl & e 181 &1 TS|
ool RAIE A 39 °1C BT YA GAT &1 IE ©IST & o1 HRI$ vIY B g ... (qaer)

MR. CHAIRMAN : The hon. Minister has already explained that.

... (Interruptions)
N BIYers $AR : ABIGY, g9 & e ARMYI R <o &1 ovar € b agd ge1 =ierd

2l... (cgauT)
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MR. CHAIRMAN: Hon. Member, please listen. Whatever you are raising, already
the Minister has explained that. He has already mentioned that C&AG has given
some statement. Therefore, I do not think that it is necessary to mention it.

... (Interruptions)
2N BT AR : FEIY, H 48R B a1d &R @l gl [9eR § Bl fordst & qard w e
PR S gl off 9 fre, #3 S 9 frar €1 (sraem)
MR. CHAIRMAN: Please conclude. Don’t bring it. Already the hon. Minister has

explained about it. You generally tell whatever you want to.

... (Interruptions)

it Frerers FAR ¢ I8 WA IR B BT g ST &5 ¢, 98 48 7T 2. (F9um)
MR. CHAIRMAN: That is all, whatever you said is over.

Shri Rajendra Agrawal.
2 BieTels PAR : Felqd, d QY &8 @l g [P A 89 ANl &1 bl forest § Rad
fErR 3 fasrel ol fiEr § fiom & d9ard W o9 & TR S9 SUfed ax & 2
(@)
Y srrdter vt ¢ AR waTd 9gd 991 2| fER # @d foes T8 frat @1 gl 98t ard foa
& e S e € SfR Isl Sl B e je1 gl L (@EEE)
it IO AT (ARS): FHURT Sfl, § MUd WETH ¥ WRER Bl &9 WRd GaR e
fofIcs gRT TS &1 S & Aldgd Jdl & "cdd B ARRN TG Y8 I 3 SyHIarai al
BN dTell HIARAT B AR ATHE BT dledl gl WX Al a9 ared &8F ARS-8Ys &
I M dTel faf¥=1 & # wRa daR i foifies &1 Aese Acdd FR<R ®s-dbs Tl
T TG B ol 7l faRay, e deelid TR & RAred 81gs ¥ oW gfifed I8 TRe
T/AT Bl T b T A1 R 987 & WG B IR 2] SUHIRT DI B b folg bg aR
Uh-Uh, SG-SG HC dPb DI B & 3R Didd ekl 8 gl 3R fAera) ft ® @ it g4
DI 950 FART 2| A, TR-ER IR H IFDT 1 QW B U 5l 3 edad H Ig FEAT
T 2| I TS | T T {6 LyA.gA.Ud. & edd H I8 FHioAs R 57

# aUd HIEgH ¥ AN GAR HAT S A SRY BT e § b SuHIRISAT Bl
SR HISASAT BT R B & oY S HEA IO 31X IFDT RSB0 AN |
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N TP T (FacHie): MUY FHIfy ARGy, oy 3 wwd e, § emudt agd
MR | Weled, 931 al fire &1 99y AIfNY | # TR Ueel & Sug AF9s, &F Jacais A
T §| IBl Bl 80 R ATaral Jffeardl Ud SI-Ife SIASifa 81 ¥R1 oue |qrws Q98K
IREUS, BRNTG 3IR HET U 3 fORT Bo7T 21 BAR SIUe H QAW 0 9§ UH 2 offdd, #13
25 ufaerd S @t Remg 2 8 80 ufaerd sfie ififed <8 oIt g1

HEled, H ST & & SMfearedl & I H el dredl g WX & & Srefl AR AR H
B A HH ARl U UBIRSAT & el brell YR Meperdl 81 Il breil (et 1 SUANT BIal
g 3R 98 TR Re & SWM § 9t ol 81 W, IS §& &1 vy § 6 a8f &9 4 &9 200
A @TT AT W | T @ Tl T8l 40 WX T, 40 HKR Dl 3R 125 Wie T
WM TR S BT 8 T 21 3T 27 HRAY, 2012 DI Hbs| AOGR IAH B IR B | I
B B FHY FR I ygrs R AT 7 9ga-0 ARl AR Y| hefdek | dad dRe ANl bl
qd AT fHa1 &R A9 50-60 AN DI T AT HRIGd, Aol 1 98 Ugrs a8 RR1 gor
2| IS AT g8 R g1 oS ff 9% - il & ]9 B @ F9IE 21 S @ aF A
3MEPIT 2| g8 & MfQERAAT # AMhI 2| T8 SIRWTS, AL U™ 3R BN A AOGR 31
g1 g8 UH-al AR IS MR O & 3IR I Hel HIg 3MMarsl Gl Ta1 Il | SART &5 AIT9G
A ATl ywTfad SHYE §1 O/ I TN A SO & Al I Dl Aaiell BT AH < fea
ST 21 SO 89X SMfeardt o oot a1 ff 81 bg U 2l

Helgy, # 3fUs W W WRPR A AR [P 27 BRa¥, 2012 Bl Sl gl 98 § AR
S A ASIGR AX €, ST RG-Sl 8| W ANl Bl S-ad | Y R =l Bl
Uig-UTE g BYY el S AN &9 gU ©, 98 WeA W S9® Habld Pl Tl SY| A 4¥
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a3 H MY Tl SN o7 HaeTlie & Aifyq fhar Sy ofR 98t 91 oy W & Sid
AHAT 3R TRR A1fhAT § 89 W HOR I HOR HRATS B Y|

# 3UP! TgI-I8d uracnc;é?ﬂg'llél
siwet T ot (RraeR): 9l Aeiey, o 91 drel &1 99 Q39 fog § eiuent
gIAIE Sl gl AY WHEy &3 S [IER & Aamel el & SR wRes ARa-uTe A
W | T& WRA THR BT HEeA AT BT I URe 8, fhg deed &1 9 IR alex |
ST 3MMeT fhairfier Ugel Bl 399 Q1 SfoTsal & & g1 Ugel Hfes I8 ® fF 9% ue
Td de] @ 919 dAdbsl BN 9 §HN URA b ARG B 81 e wfafeT e avgeit @t
3R HICH Sid A I[ORAT USdl &l I8l qP b 9 URE T dlex & drd ST wRas 4l
21 gAY HfSTE U8 2 [P I UIRC IS A BB R BN B DRV ALY HICH Bl ToR A I
PR AR KT ¥ IR AR-UR BR O 8| VAT RRART # o RIS ueie 81 8, by aveps
TS IR A IREfAT avgall P e AT F HRA M-S HT HH SR [Gd 2

[ATAT ARG, § MU AIEAH WaT W bl dledl g (b H U b HAIGH A ARBR Bl
By IR AT DY bl § U] 3fd db bls IR HRIAE T8 g3l FAAUY A ABR A
IRE T b SHfed § SR RUT ded & I IR BT de] W RIMARG B Bl
HRATE DI Y| S8l g4 A TAUHE! & Sar W d91d o] 399 TRl UR B I B A1

1T M ARIRBT B TEd Aol Fbit| g=dre|

SHRI J.M. AARON RASHID (THENI): Sir, I thank you for giving me this
opportunity to speak.

In India, doctors who have finished their MBBS courses are hesitant to
work in hilly areas and remote villages. I came to understand that there are about
50,000 doctors who have finished their MBBS courses in Russia and China. They
are from poor families who cannot afford to pay the capitation fees of Rs. 25 lakh
or Rs. 50 lakh. So, they are going to Russia and China to finish their MBBS
courses and coming back to work here. They are ready to work in remote villages
and hilly terrains. Here, our private medical colleges’ lobby is very strong. These

people are asking them unwanted questions and questions which are expected to



d. by r4 
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be answered by post-graduate degree-holders. So, these people cannot answer
those questions and are continuously failing.

They are ready to give a guarantee to the Government that they will work
for two to three years in the remote villages and hilly terrains. So, I would request
the Government to give them an opportunity to work in the hilly areas and remote
villages so that these areas can also prosper. Please take note of this issue.

MR. CHAIRMAN : The House stands adjourned to meet on Monday, the 26™
March, 2012 at 11.00 am.

20.17 hrs

The Lok Sabha then adjourned till Eleven of the Clock
oonday, March 26, 2012/Chaitra 6, 1934 (Saka)


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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